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The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chair]
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A Teaer: Yo el
... (cTaeT)

A eger: 75 S $B HEel aEd §
et e @3, srmaw 3iv vEdt TR SuvmE H@aAl qun WWe @i wat (3t wH. debam
ARTE) @ 3Nehe Sff, AU St & AU W Fed #§ W Y g=yaTe Ia W) =4i 8 & 2
9 W H #9 Bol WRPR Bl 3R W THH gexdl Al o1l WRAR B FA1 WE B, BH 9T
FHRAT FTed 8, T8 I A WeT B T @ D IR D Y| I S H T g1;, TR
S A AT AT SR AT gAN AT | 8, 39 AWl & R H # e & 69 R &
T oft IS RIS T T U BT AN Tl {hAT|

TS o Al 7 g 5 S g@ gofl § S Smearad <1 @nedn g & wiferamicd
RIRCH 3 ATAT-IATATeI, Y HE-BISeR JMYHT B I8 ol o9 fque @& =ar A1 Hiv
UTel & SIdT STA A1 HE I ... (agE) 98 W W9 gl T R HEl g, WY SIT F IAqH
FB VT T8 2| I8 Nfafewma Rived ¥ ok 3uH mfiic-deer amdie BT W § s9
3TTAT O Bl ST el ©l § FIHT FRIH BRAT §, T Tl BT AR Bl gl WX Sias &l
3Wa Wt YT B, AR W UH dew B fF § thaed qam g S9 SR R & 71 7 B
59 el B AN § WeH Bl gl AR <A1 ARl g 6 g g H, qab Ui gar
T 2l Al Prg MR 8 a1 Sua Ui sigr W 81 9 S9 dieH @ fay @s g € # gu
J3aT | 3D BRY I8 © 6 I8 AY WHIE 3 B ol Wl 99 SR | I B I A1 § U Ja
o7l B T fAue 1 R Fxd §, 39 oy foedll & 79 # 318 gud oififes & 89
AR, (STaer)
HON. SPEAKER: I am sorry. @< fl, #1 St 9l g o

... (cgaym)
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11.05 hrs

WELCOME TO PARLIAMENTARY DELEGATION FROM THE
RUSSIAN FEDERATION

HON. SPEAKER: Hon. Members, I have to make an announcement.

On my own behalf and on behalf of the hon. Members of the House, I have
great pleasure in welcoming His Excellency Mr. Sergey Naryshkin, Chairman of
the State Duma of the Federal Assembly of the Russian Federation and the
Members of the Russian Parliamentary Delegation who are on a visit to India as
our honoured guests.

They arrived in India on Wednesday, 25" February, 2015 and are now
seated in the Special Box. We wish them a happy and fruitful stay in our country.
Through them we convey our greetings and best wishes to the Parliament, the

Government and the friendly people of the Russian Federation. Thank you.
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... (Interruptions)

2 AfcadoA TSN (AT @ HBGAT, B9 Pl [$ed H &1 A1 o9 31 W FA
P BARI Se 8l 2] TAN Iexd AS © B bl o fede g8, 9 AifeR T € doft &
et W& gdb 7, drordt & AR oiey 1 ST I emen aRar o, ifd, I urforamied
smad fifer € sdfely 9@ &9 9 W | dod § B 9 @1 Wy da] =l
frcNTSS &1 Sd gl 3T Wl &R Adhd ©, 87 Wl &R Idhd g, offhd ol afad &1 I8
DR el 8| Th HErdd v, MR IRATE 7 g Bel &-

“No man will be grateful at the cost of his honour; no woman can be
grateful at the cost of her chastity; and no country can be grateful at
the cost of its liberty.”

IT TR AR &1 Fqardt 2l o R &1 § a1d ot Ffiens. oy s wsw
S, (FTHT) R AT $H b WA © dl A AP R Hal gl g AL dLars. T8
HSYAR UTFS ST HIeY| AT HUMHI hel, St a8f € 3R You are not better than the
Congress. & U DI 39 A8 ¥ DI 7| 71 I8 YD UM H 8, RIT YD HRIGA 4
2, T U8 HHEIGH 27 gIfely # I8 91l g As a senior leader, he should express his
regret. ifh 3R I8 VAT T8l BT Al VA & Foldl Sl (RIae™) 399 &d Dl T8l
Afded @erft ok 89 I8 9a1ed &l &L, (&@aem) Such things should not happen in this

House. So, we want his regret on this.
A SMemet : WA SN, 99 S @ MY W @Y e ugdl 6 omy 8 g € wt WY 3’y

qER T MY T A IR W G B IR HEl g fh VA ITb A9 A TE o471 :md VA 7
AFIC| g1 o7l & b 89 39 91 DI F& AHIG DR 6, Je A4 AT 99 4 e 2
.. ()

HON. SPEAKER: Now, the Question Hour. Question No. 41.

... (Interruptions)
SHRI RAM MOHAN NAIDU KINJARAPU (SRIKAKULAM): Madam,
Question No. 41. ... (Interruptions)
HON. SPEAKER: On his own he has said something.

... (Interruptions)
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SHRI JYOTIRADITYA M. SCINDIA (GUNA): Madam, all the political parties
are hurt.... (Interruptions)
HON. SPEAKER: Yes, I know it. I know all the political parties are hurt. That is
why, the message has been conveyed to him. That is why, he himself said
something.

... (Interruptions)
HON. SPEAKER: It is not like that. Every now and then, from everybody if you
expect sorry, it is not proper. It should not be so.

... (Interruptions)
AT 3reaet : 3Tas A1 ff A5t AR HET Bl a8 a1 en|

He himself has said it.

... (Interruptions)

A ket I=H be o], il 989 7d B |
... ()

A S @ T8 ID] IS0 g, Swai I8 I Fwew b &, Nud! WAy g gg, Iei
e IMaR q3 HEl {6 & diem arer € I8 g1 gl 31d R 22

... (caym)

A el @ Fded TR 41, #1 M FAER ARG, oy |

SHRI JYOTIRADITYA M. SCINDIA: He has not said that.
11.11 hrs

At this stage, Shri Jyotiraditya M. Scindia and some other hon. Members came
and stood on the floor near the Table.

HON. SPEAKER: It is not proper.
SHRIJYOTIRADITYA M. SCINDIA: He has not said that.... (Interruptions)
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11.12 hrs

At this stage, Shri Mohammad Salim, Dr. A. Sampath and some other hon.
Members came and stood on the floor near the Table.

HON. SPEAKER: I am sorry. This is not proper. What do you mean? When he
has said that he has nothing in his mind, it is one and the same thing.

... (Interruptions)
THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT
AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Madam,
this is unacceptable. The point here is that the hon. Minister of Parliamentary
Affairs, on his own, has come forth and explained the position.... (Interruptions)
They are trying to make an issue out of it... (Interruptions)
HON. SPEAKER: Hon. Members, I am sorry, please go back to your seats.
SHRI RAJIV PRATAP RUDY: It is all politics rather than a choice. This is a
political exercise. The Government as also the hon. Minister has completely

explained the position.... (Interruptions)
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11.13 hrs.

ORAL ANSWER TO QUESTION
HON. SPEAKER: Q. No. 41, Shri Ram Mohan Naidu Kinjarapu.

(Q. No. 41)
SHRI RAM MOHAN NAIDU KINJARAPU : Madam, power is a very basic
necessity today. Without power, there is no water, there is no agriculture, there is
no industry and ultimately, there is no development. In order to reach the goals
that we have set for the future, power is as important as we treat food, clothing and
shelter.... (Interruptions)

I would like to appreciate the Government’s efforts in taking up the
initiative to provide power 24x7 for all and also like to thank the Government for
taking Andhra Pradesh as one of its pilot projects.... (Interruptions)

Coming to the question, Andhra Pradesh under the leadership of Shri N.
Chandrababu Naidu is promoting solar power in a very big way. ... (Interruptions)
We have already entered into agreements for generating 5000 mega watt of solar
power. But our hon. Minister would know that we buy the Central power at 3.5
paise per unit whereas the solar power comes at a cost of 6.5 paise per unit. It is an
expensive affair.... (Interruptions)

TN faema w3, A SR wERt TR SuvHA HAl dun Ww B wAt (sht uw. ddam

ARE) 1 AT AR wifd | 9fSA| feH, $RM Tord die fhar 21 1 said: “Consumer Price

Inflation (CPI) this year - not our CPI -” S99 Tad ¥aR 8l & &, 31T el @l & &l
H e R fogn, 3 Al 31 8 B B §SUA T ©,... (Fagr) A PE oA g iR A W
SR ITeld JTRIY o 3@ &, $7ai -1 319 o, ¥R dield |aHy aTdh 3mse fhan| . (eraar)
T PIS Tl T DY B, T S FHE, I T, 99 RS # 2| ... (Fr@9) $H9H Hig e &
fawg 71 2. (cgaem)
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SHRI RAM MOHAN NAIDU KINJARAPU: Madam, can I continue?...
(Interruptions)

HON. SPEAKER: The House stands adjourned up to 11.30 a.m.

11.14 hrs

The Lok Sabha then adjourned till Thirty Minutes
past Eleven. of the Clock.

11.30 hrs
The Lok Sabha re-assembled at Thirty Minutes past Eleven of the Clock.
(Hon. Deputy-Speaker in the Chair)
11.30 % hrs

At this stage, Shri K.C. Venugopal and some other hon. Members came and stood
on the floor near the Table.

HON. DEPUTY-SPEAKER: The House stands adjourned to meet again at 11.45
a.m.

11.31 hrs
The Lok Sabha then adjourned till Forty-Five Minutes past Eleven of the Clock.
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11.45hrs
The Lok Sabha reassembled at Forty Five Minutes past Eleven of the Clock.
(Hon. Speaker in the Chair)

e faem w3, A SR wERt TR SuTHA HAl dun AW B wAt (sht um. ddam
TAG) ¢ fETE Hewedl, A Sl AT a7 g 2, b1 wien Feprer @Iyl I8 qaeh
F B O A gE A & FE 5 B S g B Fard o ¥ UEd & W @S & oW
1 e R AT SR § AR W BRAT AR § B Bl IGURT S B ATHHT TR gaTs
TR R g4l & W H A1 SeRAF BRI §U MU WRBR B IAdIdcey, Jugcd AR A
ATESH I AN B WHRAT & dR H ol DR 8¢ arenr AT 4R 79 H {6t agfax ar fonsht
uret & gfa dis fed wEaAr TE oAt 1 want to make it very clear that when I was

intervening in the debate on the Motion of Thanks on the President’s Address, I
had no intention to hurt anybody or defame anybody. I did not have any person in
mind or party in mind. What I made was a general criticism of political nature. It

should end here and we must move forward. ... (Interruptions)
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11.46 hrs.

ORAL ANSWER TO QUESTION...Contd.

SHRI RAM MOHAN NAIDU KINJARAPU: Madam, I did not think I will be
able to ask this question today.

HON. SPEAKER: Now I am allowing you.

SHRI RAM MOHAN NAIDU KINJARAPU: Thank you Madam. I would just
like to repeat something which I said earlier. I was saying that power is a very
important necessity today just like food, shelter and clothing that we have. So, I
would like to thank the Government for taking up the initiative to provide 24X7
power for all and also for considering Andhra Pradesh for having one of its pilot
projects. I would like to say that Andhra Pradesh, under the leadership of
Chandrababu Naidu Garu is promoting renewable energy in a very big way. We
are entering into agreements to generate almost 5,000 MW of solar power. But the
Central allocated power from NTPC is coming to us at Rs. 3.05 per unit whereas if
we generate solar power it is costing us about Rs. 6.05 per unit. So, to prioritize
the States which are moving into renewable energy, is the Central Government
taking any initiative to incentivise renewable energy producing States so that other
States also get motivated and they also diversify into renewable energy because
this is a very costly affair?

THE MINISTER OF STATE OF THE MINISTRY OF POWER, MINISTER OF
STATE OF THE MINISTRY OF COAL AND MINISTER OF STATE OF THE
MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI PIYUSH GOYAL):
Madam Speaker, I would like to thank the hon. Member for raising a very
important point. The nation has environmental issues and the hon. Prime Minister
desires that India should move towards renewable energy with renewed speed and,
therefore, we have re-set the Solar Mission from 20,000 MW by 2022 to 1,00,000
MW by 2022. I must compliment the hon. Chief Minister of Andhra Pradesh Nara
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Chandrababu Naidu Garu for having taken a lead in announcing the first Solar
Power Park in a State and also for announcing that the State will buy 1,000 MW of
solar power which will be set up in due course. He has also allotted the land for
the same.

I very much appreciate the point made by the hon. Member and being
seized of the concerns of renewable energy producing States and the higher cost of
generating renewable power, I am extremely happy to inform all the hon.
Members that only yesterday in the Cabinet meeting the Government of India has
decided to bundle thermal power and solar power and make it available at a far
more cheaper value so that unallocated power can be given to different States
which ask for it along with solar power in a bundled fashion. We want to
encourage States to take up more renewable energy. Andhra Pradesh will surely
benefit from this scheme. Yesterday, we have approved that 3000 MW of solar
power will be bundled with 1500 MW of unallocated thermal power as a pilot
project. This process will be increased in the days to come. Thank you.

SHRI RAM MOHAN NAIDU KINJARAPU: Madam, Andhra Pradesh is going
for 24X7 power supply by the end of this year. To make this dream a reality, our
Chief Minister has requested the Power Ministry to grant 200 MW each from the
NTPC, Farakka and NTPC, Barh. Madam, through you, I would like to know its
present status.

SHRI PIYUSH GOYAL: Madam Speaker, as of today, Andhra Pradesh has
sufficient power. It is almost giving 24X7 power and I compliment the Chief
Minister for having, in such a short period, achieved such a good result. At the
same time, the Central Government is conscious of its responsibility to all the
States. We will ensure that we support all the States’ efforts in this direction. ...
(Interruptions)

HON. SPEAKER: He is saying, all the States.

SHRI SHIVKUMAR UDASI : Thank you, hon. Speaker for giving me this

opportunity to raise this issue on power and energy here. As Shri Ram Mohan
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Naidu was telling us, electricity has become a basic necessity in our country and,
in fact, all over the world. My specific question will be in regard to Karnataka
State where I come from. But I wish to thank the hon. Minister for tabling an
elaborate answer for this question and giving details of the extensive work being
undertaken by our Government to deliver 24 X7 power to all.

My question will be in regard to Karnataka. Even Karnataka State is
reeling under severe power crisis because of continuous growth of demand. The
trend of demand and supply gap is widening year after year. To overcome the
crisis, the Government of Karnataka has signed a PPA for purchase of power from
other States. However, due to transmission constraints, power contracted from
outside the Southern Region is not flowing into the State.

The Government of Karnataka has communicated in principle willingness
to enter into PPA with NTPC, Ramagundam STPP, Stage-IV. Also, NTPC has
indicated that on 3™ July, it will sign the PPA. But, till now, it has not been
signed.

In this regard, out of the total 1500 MW contracted power under medium
term, a PPA has been signed under medium term under bid route and 450 MW
power under long term with Damodar Valley Corporation. In this regard, because
of the non-availability of inter-regional transfer capability, congestion is in the
downstream of the transmission system.

I would like to know, through you, Madam, what action is being taken in
regard to improve or remove the transmission corridor constrains and addition of
new transmission high capacities corridor between Southern region and other
region. Thank you.

AT 3TeA& ¢ W1 Sfl, 3fTUehT Uo7 FHgl Y B

SHRI PIYUSH GOYAL: Madam Speaker, the hon. MP has raised a very very
valid point which is the concern of all the Southern States of India. However,
Karnataka — I am glad to inform the House — has been able to improve its power

situation. Up to 31* January, 2015, the peak load demand in Karnataka was
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10,001 MW out of which 9,503 has been met leaving a very small shortfall.
However, this Government is seized of its ambitious target to achieve 24X7
power. One of the first lessons we learnt was that over several years, transmission
and distribution capability has not been augmented to the extent it should have.
We need to expand the grid. I am extremely happy to announce to the House that
we have in August, synchronized the entire national grid. Today, India has one
national grid. The length and breadth of India is connected with one national grid.

However, setting up augmented capacity in transmission is a time
consuming process. Once the projects are initiated, it takes several years. There
are land acquisition issues. Particularly in the State from where the hon. MP
comes, we had severe land acquisition issues to expand the transmission capacity
for all the Southern States.

I am happy to also inform that we have now received support. I had talked

to the hon. Chief Minister of Karnataka. They are assisting us. [ am very
confident that with the speedy execution that this Government is taking up on
transmission, we will certainly be able to ensure 24X7 power to all the States of
India.
SHRI B. VINOD KUMAR: Madam, the hon. Minister in his reply on page no. 2
has stated that the Government of India has taken initiative to prepare State
specific action plans for providing 24X7 power for all with PFA in partnership
with the States.

Madam, I am from the State of Telangana. I would like to know from the
hon. Minister as to what are the initiatives that have to be taken by the Central
Government in partnership with the States. Just now the hon. Minister has
appreciated the Chief Minister of Andhra Pradesh. Many a times we have
expressed our concerns to the hon. Minister. Not even a fist of coal is available in
Andhra Pradesh but they are a surplus State. Whereas in Telangana, we have coal
reserves but we do not have sufficient electricity. That is one of the reasons for

our agitation for a separate statehood of Telangana.... (Interruptions)
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HON. SPEAKER: You have asked your question. Let the Minister reply.
... (Interruptions)

SHRI PIYUSH GOYAL: Madam Speaker, the State of Telangana is equally
important for the Government of India as any other State of the nation. We are
equally concerned about the situation in Telangana. It is only because the Andhra
Pradesh Government acted extremely fast and their plans have been made faster
after we announced 24X7 power. A Task Force is also working along with the
State of Telangana. In the next four months we expect that our plan to achieve
better power for Telangana will be in place. Having said that, we have initiated
the process to increase the generating capacity within Telangana by NTPC. I
would urge the hon. MP to help through his good offices to get us land from the
State Government. We, on our part, are increasing the transmission capacity
expeditiously. If they would have entered into power purchase agreements, then I
am sure, as the transmission lines come in, they will get more and more power.
SHRI JYOTIRADITYA M. SCINDIA: Madam, I have a very brief question for
the Minister. First of all, I would like to just correct his statement....

(Interruptions)

AT e : e, e, U 9" H T aldd, a9 99w 799 0o 2§11 No clarification

please. JTUHI IFATS &l BT Tl 3y S|

... (Interruptions)
SHRI JYOTIRADITYA M. SCINDIA: I would like to just correct him in his
statement that he made before the Parliament today. The Southern Grid
Connectivity was guaranteed... (Interruptions)
HON. SPEAKER: I am not allowing you. This is not fair.

... (Interruptions)
AT e Uob W & AHIY AW 1 Y el dl gl WS & AFHIY S Dl PO
BEIEIERICIR

.. (cgagm)
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it saforifeca areaRme fafdmn : sreuer welcyr, A |31 S 9 1Y daqe G & ATH

fer g # IW Ud dvwE @) aredl gl The Southern Grid connectivity and

unification to National Grid was guaranteed and executed by the UPA
Government in February, 2014. That connectivity was Raichur—Solapur line. It
was instituted by the UPA Government in February, 2014 and 1000 MW flowed to
the Southern Grid at that point of time.

My question to him is very clear. It is a right thing to do bundling of
unallocated power along with solar power so that you provide Grid parity prices
for SEBs. The question that I have for him is that unallocated power in the Centre
Government’s kitty is only 6,600 MW. Of that, we had already given 1,000 MW
to NTPC. It is very reassuring to hear and say that he wants to give another 1500
MW out of that 6,600 MW unallocated power for renewable energy. But what
happens to agricultural States like Punjab, Maharashtra, Madhya Pradesh and
others, which are given unallocated power in the Rabi and Kharif seasons because
that is what the unallocated power is used for and States like Telangana and
Andhra Pradesh that are given a larger share because of their slower generation
capacity. [ would like him to answer on that.

SHRI PIYUSH GOYAL: The hon. Member of Parliament and former Minister of
Power has mentioned about the Raichur—Solapur line. I would like to inform him
that while in February 2014 the line got executed, the synchronization with the
Grid happened in August 2014 when the second circuit was put up and that is how
you finally create a ‘one-nation one-grid’ scenario in August 2014. Obviously, if
we had had enough transmission lines set up over the last five or ten years, the
situation would not have been such that southern States in India are suffering for
want of power.

12.00 hrs

We have surplus power in the North and Eastern Regions. DVC today has
3,000 MW of power, for which there are no takers. The States which needed in
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South do not have transmission lines, and transmission lines have to be planned
well in advance keeping a futuristic scenario.

As regards bundling of power, we have made an honest beginning. Not to
say that Punjab and Haryana will not get that unallocated power. Every State in
the country gets unallocated power based on a defined criteria, based on the peak
hour shortage that they have and based on the season. When Andhra had the
Hudhud cyclone, we gave them 200 MW extra for that period till lines were set
up. When Jammu and Kashmir has winter, they need more power, and we give
them more power. Having said that, it is quite reasonable that the nation also
becomes a part of this effort for a cleaner environment and we socialise the cost

across the nation.
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12.01 hrs
PAPERS LAID ON THE TABLE

HON. SPEAKER: Papers to be laid on the Table.
Shri Suresh Prabhu
THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): I beg to lay on
the Table a copy of the White Paper on Indian Railways (Hindi and English
versions).
[Placed in Library. See No. LT 1819/16/15]
T e, Fat e SR T WRew HAed | o 7l (WL WidR A 9E):  J1eTE S,
A AT WAL S B SR W, H FrifeiRad o quT ued Wl -
1. () J2AYF TS, A8l & aY 2013-2014 & dTYD Hiaded o U dia (F=r qen
3IIST HHROT) AT IETIRIErd ol |
(@) FEHYF TS, [ATEIE B aY 2013-2014 D BRIGIY I ABR gRI FHIEAT DI U
gfa (= e sl d¥mvo) |
2. ST (1) # SfeatRaa vl &1 AT ded R W H gY fAaw & SR g9 arefl
faa=or (Rt T2 3RSt Hvenv) |

[Placed in Library. See No. LT 1820/16/15]

YRt ST SR ol Sew w3t (sht smwa TR Q) : otemer Sft, # 99 2013-2014 & forQ
el Ufeldh W SeRUTgorS & fWTed & R H Ufedted gexdrgorsl |4 (aregd [ iR 10) &
Tep gfa (fR=l o SiSll W¥hRvT) [ e WR &l gl

[Placed in Library. See No. LT 1821/16/15]
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THE MINISTER OF RURAL DEVELOPMENT, MINISTER OF PANCHAYATI
RAJ AND MINISTER OF DRINKING WATER AND SANITATION (SHRI
CHAUDHARY BIRENDER SINGH): I beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the Bharat

Rural Livelihoods Foundation, New Delhi, for the year 2013-2014, alongwith

Audited Accounts.

[Placed in Library. See No. LT 1822/16/15]

(2) A copy of the Right to Fair Compensation and Transparency in Land

Acquisition, Rehabilitation and Resettlement (Social Impact Assessment and

Consent) Rules, 2014 (Hindi and English versions) published in Notification No.

G.S.R. 574(E) in Gazette of India dated 8" August, 2014 under Section 110 of the

Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation

and Resettlement Act, 2013.

[Placed in Library. See No. LT 1823/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF TEXTILES (SHRI

SANTOSH KUMAR GANGWAR): I beg to lay on the Table:-

(1 @ A copy of the Annual Report (Hindi and English versions) of the
Sardar Vallabhbhai Patel International School of Textiles and Management,
Coimbatore, for the year 2013-2014, alongwith Audited Accounts.

(1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Sardar Vallabhbhai Patel International
School of Textiles and Management, Coimbatore, for the year 2013-2014.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (1) above.

[Placed in Library. See No. LT 1824/16/15]
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THE MINISTER OF STATE OF THE MINISTRY OF POWER, MINISTER OF
STATE OF THE MINISTRY OF COAL AND MINISTER OF STATE OF THE
MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI PIYUSH GOYAL):

I beg to lay on the Table:-

(1 @O A copy of the Annual Report (Hindi and English versions) of the
Central Power Research Institute, Bangalore, for the year 2013-2014,
alongwith Audited Accounts.

(1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Power Research Institute,
Bangalore, for the year 2013-2014.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

[Placed in Library. See No. LT 1825/16/15]

3) @ A copy of the Annual Report (Hindi and English versions) of the
Damodar Valley Corporation, Kolkata, for the year 2013-2014, alongwith
Audited Accounts.

(1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Damodar Valley Corporation, Kolkata,
for the year 2013-2014.

(4)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

[Placed in Library. See No. LT 1826/16/15]

T e, Aot faer SR T 6Re HAed # IS HWAt (W, WidR AT oe): 3ieue S,

# FrAfaRed o= |1 ued WR @ §:-

(1) ¥t Srfaf e, 1956 ®F aRT 619F & fitd M=faRad = & te-ua ufa (=)

qAT IS HHON) ;-
(Uh) 37T U<T Te SITH Sqduie HRINIH foifice, BaREE & a9 2012-2013 &
BHRIBRUT B TNDHR gRT JHET|
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(@) 3T UG T ST STaTHe HRUNIE foIfics, BevEE BT a8 2012-2013 BT
qfep gferded, @I oW dU1 I W FRiFs-wea@Rieds o feufori|
(2) SWaa (1) ¥ IfcaRad U= @ |91 Ued W W@ H gU fJed & HRUT S arel
faavor (fR=it T2 3Relt dvanwo) |

[Placed in Library. See No. LT 1827/16/15]

(3) (Uh) daar Rax are, o<l & 99 2013-2014 & dTNS Ufded Bt U ufa (=t qan
STIST AHRUT) AT AT o |
@) daar RaR 918, SR & 99 2013-2014 & HIAGIOT B ABR GRT THIET DI
U ufa (= qem st dxmv) |
(4) Sugaa (3) W IfcoRad T3l B W91 Ued WR @ H gU el & HRUT SN arell
faavor (fR=it qerr sRIeht dvenwo) |

[Placed in Library. See No. LT 1828/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS AND MINISTER OF STATE IN THE MINISTRY OF
SHIPPING (SHRI PON RADHAKRISHNAN): I beg to lay on the Table:-

(1 @O A copy of the Annual Report (Hindi and English versions) of the
Seamen’s Provident Fund Organisation, Mumbai, for the year 2013-2014,
alongwith Audited Accounts.

(1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Seamen’s Provident Fund Organisation,
Mumbeai, for the year 2013-2014.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (1) above.

[Placed in Library. See No. LT 1829/16/15]
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3)

4

)

(6)

(7)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Maritime University, Chennai, for the year 2012-2013.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Maritime University, Chennai, for
the year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

[Placed in Library. See No. LT 1830/16/15]

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Academy of Highway Engineers, Noida, for the year 2013-2014,
alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Academy of Highway Engineers,
Noida, for the year 2013-2014.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (5) above.

[Placed in Library. See No. LT 1831/16/15]

A copy of the Notification No. S.0. 2597(E) (Hindi and English versions)
published in Gazette of India dated 8" October, 2014 making certain
amendments in the Notification No. S.0.689(E) dated 4™ April, 2011 issued
under sub-section (2) of Section 2 of the National Highways Act, 1956.
[Placed in Library. See No. LT 1832/16/15]
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12.02 hrs

STANDING COMMITTEE ON PERSONNEL,
PUBLIC GRIEVANCES, LAW AND JUSTICE

74™ Report

SHRI P.P. CHAUDHARY (PALI): 1 beg to lay the Seventy-fourth Report
(Hindi and English versions) of the Standing Committee on Personnel, Public
Grievances, Law and Justice on the Tribunals, Appellate Tribunals and Other

Authorities (Conditions of Service) Bill, 2014.
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12.03 hrs
STATEMENT BY MINISTER

Status of implementation of the recommendations contained in the 206™
Report and 207" of the Standing Committee on Transport, Tourism and
Culture on Demands for Grants (2013-14), pertaining to the Ministry of Road
Transport and Highways and on Demands for Grants (2013-14), pertaining to
the Ministry of Shipping respectively”

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT

AND HIGHWAYS AND MINISTER OF STATE IN THE MINISTRY OF

SHIPPING (SHRI PON RADHAKRISHNAN): Madam, with your permission, I

beg to lay the following statements regarding;:-

(1) the status of implementation of the recommendations contained in the 206"
Report of the Standing Committee on Transport, Tourism and Culture on
Demands for Grants (2013-14), pertaining to the Ministry of Road
Transport and Highways.

(2)  the status of implementation of the recommendations contained in the 207"

Report of the Standing Committee on Transport, Tourism and Culture on

Demands for Grants (2013-14), pertaining to the Ministry of Shipping.

* Laid on the Table and also placed in Library. See No. LT 1833/16/15 and 1834/16/15 respectively.
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12.04 hrs
MOTIONS FOR ELECTION TO COMMITTEES
(i) Committee on Estimates
ST, el AR SE (HFYR) @ el Sfl, § YAd Pl &

“fp 3 TUT & WS b YT ® UhAT 9T R Fared e & e
311 & IU-FRM (1) gRT mfa AT &, 1 #3, 2015 ¥ W B dTell 3R
30 3N, 2016 BT FHATK B daTeil Ay & oIy Waped AT & A= &
T H B B B g o § 9 A e fatfad av)”

HON. SPEAKER: The question is:

“That the members of this House do proceed to elect in the manner
required by sub-rule (1) of rule 311 of the Rules of Procedure and
Conduct of Business in Lok Sabha, thirty members from amongst
themselves to serve as members of the Committee on Estimates for
the term beginning on the 1% May, 2015 and ending on the 30™ April,
2016.”

The motion was adopted.

33
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(ii) Committee on Public Accounts
PROF. K.V. THOMAS (ERNAKULAM): Madam, I beg to move:

“That the members of this House do proceed to elect in the manner
required by sub-rule (1) of rule 309 of the Rules of Procedure and
Conduct of Business in Lok Sabha, fifteen members from amongst
themselves to serve as members of the Committee on Public
Accounts for the term beginning on the 1st May, 2015 and ending on
the 30™ April, 2016. ”

HON. SPEAKER: The question is:

“That the members of this House do proceed to elect in the manner
required by sub-rule (1) of rule 309 of the Rules of Procedure and
Conduct of Business in Lok Sabha, fifteen members from amongst
themselves to serve as members of the Committee on Public
Accounts for the term beginning on the 1st May, 2015 and ending on
the 30™ April, 2016. ”

The motion was adopted.
PROF. K.V. THOMAS: Madam, I beg to move:

“That this House do recommend to Rajya Sabha that Rajya Sabha
do agree to nominate seven members from Rajya Sabha to associate
with the Committee on Public Accounts of the House for the term
beginning on the 1% May, 2015 and ending on the 30" April, 2016
and do communicate to this House the names of the members so
nominated by Rajya Sabha. ”

HON. SPEAKER: The question is:

“That this House do recommend to Rajya Sabha that Rajya Sabha
do agree to nominate seven members from Rajya Sabha to associate
with the Committee on Public Accounts of the House for the term
beginning on the 1¥* May, 2015 and ending on the 30" April, 2016
and do communicate to this House the names of the members so
nominated by Rajya Sabha. ”

The motion was adopted.
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(iii) Committee on Public Undertakings

2 T FAR (BTSN @ AegE Weledl, § FHEfIRad UF |9 Ued W Rl &

“f5 39 YT & TS b AT & UfhAT 91 s dared Rt &
312%W & SU-H (1) g1 mférg AT & 1 #8, 2015 | IRW 8 dTelt 3R
30 3T, 2016 DI FHET B dleil MA & foIv IRH SuHhdr ddeh afafa

D AER B W H B B B (oY T H J e G fHaifad axl”

HON. SPEAKER: The question is:

“That the members of this House do proceed to elect in the manner
required by sub-rule (1) of rule 312B of the Rules of Procedure and
Conduct of Business in Lok Sabha, fifteen members from amongst
themselves to serve as members of the Committee on Public
Undertakings for the term beginning on the 1 May, 2015 and

ending on the 30™ April, 2016.”
The motion was adopted.

ON (N

felRId U= FHT Ueel WX Wl §-

£ T FAR: FeTE weedl, §

“fp T W T /9T A NIRRT weqt ' o T 9T 1 w8, 2015 W 3IRY
B9 arelt 3R 30 3, 2016 P FHIE B dleil M@y & U g9 99 &
ARBN IUhAT Al AR D WY FEANAT B 8 ST FHT B A A

THfafdse B & U Ig9d @) iR =¥ 99T g 39 IR AHfese Ial

@ A TH G DI Gfad B[’

HON. SPEAKER: The question is:

“That this House do recommend to Rajya Sabha that Rajya Sabha do
agree to nominate seven members from Rajya Sabha to associate
with the Committee on Public Undertakings of the House for the
term beginning on the 1°* May, 2015 and ending on the 30™ April,
2016 and do communicate to this House the names of the members

so nominated by Rajya Sabha. ”

The motion was adopted.
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(iv) Committee on the welfare of the Scheduled Castes and
Scheduled Tribes

O\

N v Rig pova (Feen) : rezer wRG), § FrfoRad o 97 Ted W &

“f5 39 YT & TS b AT & UfhAT 91 s dared Rt &
3319 & SU-H (1) g1 mfag AT & 1 #8, 2015 | IRH 8 dTell 3R
30 3Md, 2016 BT FAIG BN dlell AW & g srggfad il qen
(A SISl & Bl Jadl AR © Gl B W H B B D
fore orm # & 1 A fAaifad &

HON. SPEAKER: The question is:

“That the members of this House do proceed to elect in the manner
required by sub-rule (1) of rule 331B of the Rules of Procedure and
Conduct of Business in Lok Sabha, twenty members from amongst
themselves to serve as members of the Committee on the Welfare of
Scheduled Castes and Scheduled Tribes for the term beginning on
the 1 May, 2015 and ending on the 30™ April, 2016. ”

The motion was adopted.

N B R Faw: ey weea, § FefaRad o3 991 Jed W el &

“fp Ig [T TST [T W RIEIReY dxa) ® 6 S 9w 1 "8, 2015 I MRY
B arelt 3R 30 3Mel, 2016 I FHIW B dlel @y & fov g a9 &
Sgfaa Sl den Srfad SEofadl & wodror Aedl WAy & e
HBAMTT B 2 ST G & & Fad e o & foy deaa 81 siik
I FHT §RT 39 JhR THNIGE AR & M 59 GHT BT giad Hef”

HON. SPEAKER: The question is:

“That this House do recommend to Rajya Sabha that Rajya Sabha do
agree to nominate ten members from Rajya Sabha to associate with
the Committee on the Welfare of Scheduled Castes and Scheduled
Tribes of the House for the term beginning on the 1* May, 2015 and
ending on the 30™ April, 2016 and do communicate to this House the
names of the members so nominated by Rajya Sabha. ”

The motion was adopted.
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12.10 hrs

RAILWAY BUDGET (2015-16)"
THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): Madam Speaker,
I rise to present before this august House the Statement of Estimated Receipts and
Expenditure for the year 2015-16 for the Indian Railways.

At the outset, let me thank the hon’ble Prime Minister, Shri Narendra Modi
ji, for infusing all Indians with a renewed sense of pride and refreshed the dream
of prosperous nation. At a more personal level, I wish to express my gratitude
towards him for giving me this opportunity to serve the people of India through
the medium of Railways which is his priority. The Prime Minister established the
principle of governance when he asked what government was for if not for the
welfare of the poor. He challenged us with an inspirational objective when he said
that the age of poverty alleviation was over and that the era of poverty elimination
had begun. Indian Railways will play its part in this historic mission.

Madam Speaker, the railway map of India is a network of veins that pump
life-giving blood into the heart of India’s economy. Indian Railways is a unique
integrator of modern India, with a major role in its socio-economic development.
It is an organization that touches the hearts and existence of all Indians, even that
of Mahatma Gandhi. Bapu decided to undertake a voyage of discovery of India
before launching himself into the national freedom movement. And he conducted
this Bharat Darshan on trains, always travelling in third class which does not exist
anymore.

Unfortunately, Railway facilities have not improved very substantially over
the past few decades. A fundamental reason for this is the chronic
underinvestment in Railways, which has led to congestion and over-utilization. As
a consequence, capacity augmentation suffers, safety is challenged and the quality

of service delivery declines, leading to poor morale, reduced efficiency, sub-

* Placed in Library. See No. LT 1835/16/15
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optimal freight and passenger traffic, and fewer financial resources. This again
feeds the vicious cycle of under-investment.

This cycle must be put to an end. Once it does, the gains to the economy
will be immense: better services, improved connectivity for all citizens including
the poorer segments of our society, lower costs and improved competitiveness.
Investment in the Railways will have a multiplier effect on the rest of the economy
and will create more jobs in the economy for the poor. Investment in Indian
Railways is also necessary for environmental sustainability and well being of
future generations.

Madam Speaker, the Indian Railways carry a heavy burden of expectations.
Citizens who demand better railway services are often not aware of the constraints
that the Railways operate under. I wish to flag only two; there are 1219 sections on
the high-density network, which can be roughly equated with tracks connecting
the metros. Out of these, 492 are running at a capacity of more than 100% and
there are another 228 that are running at a capacity of between 80% and 100%. If a
section is over-stretched, the entire line gets over-stretched. There is no slack
available for maintenance and train speeds slow down. On a single track, the
Indian Railways have to run fast express trains like Rajdhani and Shatabdi,
ordinary slow passenger trains as well as goods trains. Is it surprising that though
Rajdhani and Shatabdi are capable of doing 130 km/hour, the average speed does
not exceed 70? Is it surprising that the ordinary passenger train or a goods train
cannot average more than 25 km/hour?

In the next five years, our priority will be to significantly improve capacity
on the existing high-density networks. Improving capacity on existing networks is
cheaper. There are no major land acquisition issues and completion time is shorter.
The emphasis will be on gauge conversion, doubling, tripling and electrification.
Average speed will increase. Trains will become more punctual. Goods trains can

be timetabled.
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W W AT H A Sodl © - T WY, T D N7 .. (FAYM) TY A A $Y SA19 T8
o, 9@ 4 vy 7 |ran & e S 99 919 9RA Y 9, S warEl ay H R Xedd Bl
T Ye ot @ity fr aRRTT oo Gt & IR @I ST 9&hd 8, a1 §91 <%, ga-T

B FHAT Xeld BT Yo ...

I am reminded of a novel by Shubhada Gogate titled, “khandalyachya
ghatasaathi”’. The novel is a fictionalized account of India’s first railway line
being constructed crossing the Sahyadri range. You build a section at a time. You
build a tunnel at a time. You then move on to the next section and the next tunnel.
You build bit by bit. We must restore the strength of Bhartiya Rail as the backbone
of our country’s transportation infrastructure. Bhartiya Rail must substantially
regain the market share of freight transport. Rail transport must be made reliable,

comfortable and safe and benchmarked to global standards.

FG AT SIS BT, $B AT Arel 8RN, $B So daa 81, $B Iof RIRIR H

I am convinced we can deliver. We cannot deliver overnight. The legacy of
past decades will take some time to neutralize.

I believe that good governance emerges out of participative Government. In
a very short span of time I have visited most of the States; tried to interact with
many employees, stakeholders and customers. I took the initiative to connect
directly with the users through social media. I am glad to inform that over 20000
suggestions were received and we have already started working on the feasible
ones. You may also find some incorporated in this budget as well. This experiment
gave me an insight into how involved people are with the Railways and their will
to see it getting better and reaffirming its position as the growth engine of a great

nation.
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We have prepared a forward-looking agenda. Over the next five years,
Railways has to go through a transformation. We have fixed four goals for
ourselves.

(a) Goal number one is to deliver a sustained and measurable improvement in
customer experience. We are launching initiatives that will systematically address
customer concerns about cleanliness, comfort, accessibility, service quality and
speed of trains.

(b) Goal number two is to make Rail a safer means of travel.

(c¢) Third, to expand Bhartiya Rail’s capacity substantially and to modernise
infrastructure.

Given the importance of rail travel for our citizens we will increase our
daily passenger carrying capacity from 21 million to 30 million. We will also
increase track length by 20% from 1,14,000 km to 1,38,000 km, and we will grow
our annual freight carrying capacity from 1 billion to 1.5 billion tonnes.

( d) Fourth objective is to finally make Bhartiya Rail financially self-sustainable.

This will mean generating large surpluses from our operations not only to
service the debt needed to fund our capacity expansion, but also to invest on an
on-going basis to replace our depreciating assets. This will require material
improvement in operating efficiency, tighter control over costs, greater discipline
over project selection and execution, and a significant boost to Railways’ revenue
generating capacity.

These goals will ensure that Railways is an integral part of all the flagship
programmes that our Prime Minister has launched for improving the quality of life
of the downtrodden, from Swachh Bharat to Make in India, and from Digital India
to Skill India.

How will we achieve this? Our execution strategy will have five drivers:
(a) Adopting a medium-term perspective:

Any organization must address short-term priorities without glossing over the

long-term and medium-term vision. As Vinoba Bhave Ji said, “You will stumble if
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you look close to your heels and would certainly fall if you ignore the vision of the
long road.” Madam Speaker, this Railway Budget is part of a trilogy of documents
that chart out our vision for the future. The first in the series is the White Paper
that has just been placed before the House. The second part is today’s Budget for
the year 2015-16. This will be followed by a Vision-2030 document that we intend
to bring out later this year. The proposals contained in this Budget should,
therefore, be seen as the beginning of a Five Year Action Plan to transform the
Railways.
(b) The second driver is Building Partnerships:
Transforming the Railways will require us to partner with the key stakeholders.
First, consistent with the Prime Minister’s vision of cooperative federalism, we
will work closely with the States to make the Railways the backbone of national
connectivity. Their economies and citizens will benefit dramatically from an
improved railway system. The voice of the locals will reverberate through the
State Governments in the planning and execution of railway projects. They will
also be able to raise financing through special purpose vehicles that we will create
with them. Most of them have already expressed a keen interest to make the
improvement of the Railways a joint endeavour and a shared success.
Second, we will partner with PSUs to ensure that sufficient capacity is built to
transport critical commodities like coal, iron and cement from where they are
extracted or imported to where they are consumed or processed.
Third, we will partner with multilateral and bi-lateral organizations and other
governments to gain access to long term financing and technology from overseas.
Finally, we will also partner with the private sector to improve last mile
connectivity, expand our fleet of rolling stock and modernize our station
infrastructure.

Here I must mention that Rail will continue to be our precious national
asset. It will continue to serve the common man. The people of India will always

own Railways.
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c) Leveraging additional resources is driver number three: Over the next five
years, we envisage an investment of over Rs. 8.5 lakh crore. A broad indicative
five-year investment plan is attached as Annexure 1 to the speech.

Budgetary support is the quickest and easiest option to finance the plan but
the Ministry of Finance also faces challenges of competing demands although a
small initial contribution to Railways can be catalytic. But the scale of our
investment needs is such that it will require us to seek multiple sources of funding.
We will tap other sources of finance too. Multilateral development banks and
pension funds have expressed keen interest in financing new investments. Their
time horizon is aligned with ours. They seek sources of predictable and recurring
revenue, which we can provide through the issuance of long-term debt instruments
to fund revenue generating railway projects.

(d) Driver number four, Revamping management practices, systems, processes,
and re-tooling of our human resources:

To get the most out of the additional resources that we will be investing, we
will need to ensure the highest standards of operational and business efficiency. |
am happy to report an improvement on our financial performances in the year
2014-15 relative to what we had anticipated earlier. I propose the operating ratio
for 2015-16 at 88.5% as against a targeted operating ratio of 91.8% in 2014-15 and
93.6% in the previous year 2013-14. I am pleased to state that not only will this be
the best operating ratio in the last 9 years but the best after the VIth Pay
Commission.

The Railways will not be able to deliver sustained improvement in
operating efficiency unless changes are made to speed up decision making, tighten
accountability, and improve management information systems.

Our people are our biggest asset. Even in the short term that I have held
this portfolio I have seen the enthusiasm and dedication of Railway personnel

across the country. For our transformation journey to succeed it will be very
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important to harness the talent of our employees through training and
development.

(e) Madam, driver number five is, Setting standards for Governance and
Transparency:

The Railways belongs to the whole nation. Its functioning must conform to the
highest standards of governance and transparency. Decisions must be fair to all
stakeholders; from our poorest customers, to our employees and our business
partners. My first decision as a Minister was to delegate all my tender approving
powers to the level of general managers.

Transparency has many dimensions. It requires better quality of
information gathering and improved norms for disclosure of that information. It
requires reduction in discretion and standardization of procedures. It requires
accountability. Studies have shown that greater transparency and accountability
are pro-poor instruments, since the relatively poor suffer more from lack of it.
Apart from delegation of powers, I am proposing to undertake measures with a
view to bringing in transparency in the day-to-day activities benefitting the
common man. I am aware how much they suffer at stations at various places. So,
we will make sure that we work on that as well.

Madam, after these four goals and five drivers, let me now turn to details of
11 major thrust areas of our action plan. The first obviously is the customer
service and I hope the House will bear with me as this is a little long list.

Let me now turn to the details of eleven major thrust areas of our action plan:
A. Quality of life in journeys:

Madam, I am happy to say it and I am sure that the House will join me; |
have not increased the passenger fares. We are directing our efforts to make travel
on Indian Railways a happy experience with a mix of various initiatives.
Cleanliness

Cleanliness is a major area of dissatisfaction. Ensuring higher standards of

cleanliness is of utmost priority for us. We want to make Swachh Rail the driving
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force behind this Government’s flagship programme - Swachh Bharat Abhiyan.
Hence, we now work on-Swachh Rail Swachh Bharat.

We propose to create a new department for keeping our stations and trains
clean. Integrated cleaning will be taken up as a specialized activity, which will
include engaging professional agencies and also training our staff in the latest
cleaning practices. Railways plan to set up ‘waste to energy’ conversion plants
near major coaching terminals to dispose waste in an environment-friendly
manner. One pilot plant will be set up, to begin with, followed by many more in
the near future.

The condition of toilet facilities in our stations and trains needs major
improvement. We will build new toilets covering 650 additional stations compared
to 120 stations last year. Bio-toilets are being fitted in coaches. So far we have
replaced the existing toilets with 17,388 bio toilets. This year also we intend to
replace another 17,000 toilets. Research, Design and Standards Organisation
(RDSO) has also been tasked with making available within a period of six months
a design for vacuum toilets.

Even as the quality of Indian Railways’ On-board Housekeeping Service
(OBHS), presently available in 500 pairs of trains, is being re-looked to make it
more effective, we will take simple steps immediately to address customer
concerns.

I take this opportunity to appeal to my fellow citizens that Indian Railways is
your travelling home! Please help us to keep it clean.

Bed linen

We will launch a programme to improve design, quality and cleanliness of
bed linen within the next six months. We have approached NIFT, Delhi for
designing bed linen. Additionally, the facility of online booking of disposable
bedrolls at select stations is being extended to all passengers through the IRCTC

portal on payment basis. We will increase the number of mechanized laundries.
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Help-line

I hope people do not have to use it but they still need it as a helpline. Every
responsive organization should have a system to address grievances from its
valued customers. An all - India 24X7 helpline number, 138, will become
operational to attend to the problems of passengers on a real time basis. Passengers
will be able to call up for complaints while on trains. A mobile application to
redress Railway-related complaints is also being developed. We intend to start this
facility in Northern Railway from 1* March 2015. Based on the experienced
gained and the feedback received from passengers, this will be extended to all
Railways soon thereafter. Further, keeping in mind the criticality of security
related issues, we have dedicated a toll-free number 182 for receiving security
related complaints. Railways would utilise resources from the Nirbhaya Fund
for augmenting security of our women passengers for which I thank our hon.
Finance Minister for being so generous in doing many things besides this.
Ticketing

Today one of the biggest problems faced by the common man intending to
travel in unreserved class is purchasing a ticket. We are introducing ‘Operation
Five Minutes’ to ensure that a passenger travelling unreserved can purchase a
ticket within five minutes. Provision of modified ‘hot- buttons’, coin vending
machines and °‘single destination teller’ windows will drastically reduce the
transaction time. For the differently-abled travellers, a special initiative is being
launched whereby they can purchase concessional e- tickets after only one-time
registration. Itis also proposed to work towards developing a multi-lingual
e-ticketing portal. We will move towards crediting all refunds through the banking
system.

In Central, Western and Southern Railway suburban sections, we have
already started a pilot project of issuing unreserved tickets on smart phones. We
hope to extend this facility progressively to all stations. Automatic ticket vending

machines with smart cards and currency options have also been installed at many
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stations. It is proposed to proliferate this further and also to introduce debit
card operated machines. Introduction of integrated ticketing system on the lines
of rail-cum-road tickets on Jammu — Srinagar route will be expanded to many
routes.

For the benefit of all our brave soldiers, a Defence Travel System has been
developed for elimination of Warrants to make travel easier. This facility has been
commissioned in 600 locations out of about 2,000 locations. This facility is being
expanded further.

Catering

To provide freedom to our valued passengers to select their meals from an
array of choices including local cuisine, e- catering has been introduced in 108
trains on an experimental basis only last month. Food can be ordered through the
IRCTC website at the time of booking of tickets. We are working to integrate the
best food chains in our country into this project. Depending on the response from
our customers, the facility will be extended to cover more trains. It is also intended
to set up Base Kitchens in specified Divisions to be run by highly credible
agencies for serving quality food.

At the moment water vending machines are sparse. So, people are forced
to buy bottled water. We will expand this to cover most Railway stations. This will
ensure availability of clean drinking water at very low cost to the people apart
from being an environment friendly measure.

Leveraging technology

Hand-held terminals will now be provided to Travelling Ticket Examiners
(TTEs), which can be used for verification of passengers and downloading charts.
This system will help us to move towards paperless ticketing and charting and
expedite finalization of refund claims apart from saving reams of paper. We
are also exploring the idea of extending the facility of SMS on mobiles as a valid

proof of travel for PRS tickets as well.
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We are putting in place an integrated customer portal, which will be a single
interface for the customers to access different services. Seamless navigation
would be possible across different websites of Railways.

A centrally managed Railway Display Network is expected to be introduced
in over 2,000 stations over the next two years which will aid in providing
information on train arrival/departure, reservations, general and emergency
messages and also any other information of interest to citizens. This facility will
promote our Government’s programme “Digital India Campaign” and also unlock
huge advertising revenue potential.

We propose to introduce an “SMS Alert” service to inform passengers in
advance the updated arrival/departure time of trains at starting or destination
stations. Similarly SMS alert would be sent 15/30 minutes in advance of arrival of
the train at the destination.

Surveillance

For the safety of our women passengers, surveillance cameras will be
provided on a pilot basis in selected mainline coaches and ladies’
compartments of suburban coaches without compromising on privacy.
Entertainment

I am happy to announce that our Delhi Division is taking up a project for
introducing on-board entertainment on select Shatabdi trains on a license fee
basis. Depending on the response, the facility will be extended to all Shatabdi
trains.

Mobile phone charging facilities would be provided in general class coaches
and the number of charging facilities would be increased in sleeper class coaches.
Station facilities

So far, 1052 stations have been identified for upgradation of Passenger
Amenities at Station under model station scheme. It is proposed to include 200

more stations under this scheme.
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Wi-Fi at all A1 and A category stations is being provided. Further, as part of
Digital India initiative, Wi - Fi will be provided at B category stations as well.

Online booking of retiring rooms has already been initiated recently.
The facility of self-operated lockers would also gradually be made available at
stations. It is proposed to provide concierge services through the IRCTC at major
stations for the assistance of passengers for their pick up and drop. We will also
provide a facility for online booking of wheel chair on payment basis for
senior citizens, patients and the differently-abled passengers through IRCTC
on select stations.
Train capacity enhancement

More berths will be made available through increase in number of coaches
to meet the growing demand for confirmed seats on the trains. We will achieve
this through efficient utilization of assets. Trains, which are fully patronised
throughout the year, will be augmented with additional coaches from trains which
have relatively lower occupancy levels. Further, capacity in identified trains will
be augmented to run with 26 coaches from the existing 24 coaches. More General
class coaches will be added in identified trains to benefit the common man.

It is also proposed to introduce air-conditioned EMU service on the Mumbai
suburban sections after comprehensive assessments of ongoing trials.
Comfortable travel

We will replace the present ladders used for climbing upper berths, which
are uncomfortable with user friendly ones. We have approached the National
Institute of Design for this purpose. As a short-term measure however, we
propose to increase the quota of lower berths for senior citizens. TTEs would also
be instructed to help senior citizens, pregnant women and differently-abled
persons in obtaining lower berths. Folding ladder would be made available in
coaches for easy climbing. The middle bay of coaches will be reserved for women

and senior citizens for reasons of safety.
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For better customer experience we would focus on superior coach design and
interiors. IR is collaborating with NID to develop ergonomically designed seats.
We also intend to progressively replace all coaches with LHB design coaches.

With a view to providing superior riding experience and about 20% savings
in journey time, it is proposed to introduce a very modern train system called train
sets. These are similar to bullet trains in design and can run on existing tracks
without an engine to haul them. For the Railways it would imply higher capacity,
greater energy savings and increased throughput. We hope that the first set of
these trains would be running on our system within the next two years. Based on
the experience, train sets will be considered for manufacture in India. It is our
endeavour to expand jobs for Indians at every level.

Lifts and escalators have been planned at major stations to facilitate easy
movement of the elderly and differently- abled passengers. An amount of Rs.
120 crore has been provided for this purpose which is about 76% more than the
final allotment in the current year. All newly manufactured coaches will
henceforth be Braille enabled for the help of the blind people and Rail Coach
Factory has been asked to explore the possibility of building wider entrances for
the ease of differently-abled passengers.

Madam, I am also happy to say that we are increasing the number of days
when one can book a ticket to 120 days so that the tout menace that we always see
people going and booking tickets could be reduced to a great extent. Indian
Railways has been trying to provide better passenger amenities at all stations. I am
happy to inform the House that this year we have increased the funds allotment for
passenger amenities by 67%. I request all corporates, NGOs, charitable institutions
and religious institutions to come forward and invest generously for passenger
amenities from their CSR fund. I also request all MPs to use part of their MPLAD
funds in improving facilities at Railway stations. It is with great gratitude that I

mention the names of two MPs, Shri P C Mohan, MP from Bengaluru Central
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and Shri Gopal Shetty from North Mumbai, who have donated Rs. 1 crore and
Rs. 1.5 crore respectively from their MPLAD funds for passenger amenities.
Madam Speaker, our hon. Members of Parliament represent a vast number of

people and could serve as an important link between Railways and the people.
Local representatives are in the best position to offer solutions to satisfy the
local aspirations. We propose to create Divisional Committees in each
Railway to be chaired by Members of Parliament, which will serve as an
important link between Railways and the people of India.
B. Station Redevelopment

IR caters to all sections of society, especially the poor. Our Prime Minister
has very rightly said that our Railway stations should be best of the breed. Indian
Railways has been attempting redevelopment of stations, but the effort has not met
with much success. Such an idea needs the power of imagination, combined with a
stable business sense. A transformed station can change the skyline of small and
medium cities and bring in revenues, and become an incubator of local economy.

While the process for development of the already selected stations would
continue, for the rest of the stations, we propose to revamp the station
redevelopment policy completely and simplify processes for faster redevelopment
by inviting open bids from interested parties. The present stations will be available
for development on “as is where is” basis, to exploit the space and air rights on
concession basis. Anyone can participate in this bidding with their designs and
business ideas by providing the operational requirements of Railways for running
trains at these stations. All approved bids will be processed by independent experts
and uploaded on the web and integrated with best bidding practices. For quick
decision-making, the Zonal and Divisional offices will be empowered. A
monitoring cell will be constituted to ensure adherence to timelines. We want our
Railway stations to be iconic structures with architecture reflecting the culture and
character of that particular city. We invite the State Governments and the local

municipal bodies to be our partners in this endeavour.
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Most of the Railway terminals located in big cities are amidst very
congested areas. We propose to develop Satellite Railway Terminals in major
cities with the twin purpose of decongesting the city as well as providing service
to passengers residing in suburbs. The satellite terminals will have modern
facilities for originating and terminating trains, which will also briefly stop at the
existing major terminals. So, there is no disturbance. Ten select stations will be
taken up in 2015-16 for this purpose.

C. Capacity Augmentation
Network expansion

The key objective of our action plan of transforming the Railways is to
significantly expand our network capacity. Our high-density networks are
congested, over-strained and capacity-constrained. Our customers are dissatisfied.
Our key customers like the coal, steel, and cement industries need new lines to
transport their wares.

There are inherent advantages in creating more capacity on the existing
network. It requires shorter completion time. Since most of the land is already
available, it is less expensive. And it generates incremental revenues very quickly.
These revenues can then be used to invest in other lines. Additional benefits
include higher average speeds for trains, timetabling of freight trains, improved
punctuality of passenger trains and increase in carrying capacity.

While last mile connectivity projects continue to be accorded the highest
priority, we intend to fast track the sanctioned works on 7,000 kms of
double/third/fourth lines and commission 1200 km in 2015-16 at an investment of
Rs. 8686 crore. This budgetary allotment under Capital is 84% higher than 2014-
15. We also intend commissioning 800 km of gauge conversion. Additionally, we
have sanctioned 77 projects covering 9,400 km of doubling/tripling/quadrupling
works along with their electrification at a total cost of Rs. 96,182 crore which is
over 2700% higher in terms of amount sanctioned in 2013- 14, 2014-15 being a

Plan holiday. Negotiations are on with financial institutions for funding of these
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projects through extra-budgetary resources. Hon. Members would be happy to
note that these projects cover almost all States. She should be happy.

Traffic facility works like construction of longer loops, creating smaller
block sections, building by-pass lines, making crossing stations, augmenting
terminals and removing permanent speed restrictions is our utmost priority. These
are small expenditure works, but they provide huge operating benefits in the
shortest possible time to de-bottleneck and create additional capacity. In the year
2015-16 works with outlay of Rs. 2374 crore will be taken up.

Madam Speaker, Indian Railways is committed to provide rail connectivity
to all the North-Eastern states. I am happy to announce that Meghalaya has been
brought on the Railway map of India and direct connectivity to Delhi has been
provided to Arunachal Pradesh by our hon. Prime Minister. Further, the Barak
Valley will be brought on broad gauge by March this year. The work for
connecting the remaining States of this region is progressing well.

Indian Railways is committed to faster rail network growth in Jammu &
Kashmir. The rail connectivity between Jammu region and the Kashmir valley
through the Banihal tunnel provides all-weather connectivity with the rest of the
country. The commissioning of Udhampur-Katra was like a dream come true for
millions of pilgrims.

The implementation of two dedicated freight corridor projects on Eastern
and Western routes is gathering pace. We will target to award 750 km of civil
contracts and 1300 km of system contracts in 2015-16. Preliminary Engineering
cum Traffic Survey (PETS) for four other DFCs is in progress and will be
completed this year. We intend to explore the idea of construction of DFC feeder
routes, after the trunk routes are made, through private participation.

In order to achieve fuel economy and also to enhance traffic output, it is
necessary to accelerate the pace of Railway electrification. As against a sanction

of 462 route kms in 2014-15, a length of 6,608 route kilometers has been
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sanctioned for 2015-16. This constitutes an increase of 1330% over the previous
year.
Expansion of freight handling capacity

Indian Railways must expand freight handling capacity in tandem with the
expansion of freight carrying network capacity. Therefore, we propose to set up a
PSU — Transport Logistics Corporation of India (TRANSLOC), to develop
common user facilities with handling and value-added services to provide end-to-
end logistics solution at select Railway terminals through Public Private
Partnerships. In the initial period, it has been proposed to upgrade 10 existing
goods sheds of Indian Railways and develop 30 small multimodal logistic parks
where Indian Railways has surplus land.

For the benefit of our farmers, a state of the art Perishable Cargo Centre is
under completion at the Azadpur Mandi with a scientific banana-ripening Centre.
We have taken steps to develop the air cargo sector to facilitate and integrate the
movement of air cargo between ICDs and the gateway airports.

To facilitate the rapid development of a network of Private Freight
Terminals (PFT), a policy was issued in 2010 and revised in 2012 to invite private
investment in this space. Certain issues have emerged which are discouraging
further investments in PFTs. We intend to address these urgently so that the
proliferation of these terminals is not hampered. We will, in the next three months,
review the Wagon Leasing Scheme, Special Freight Train Operator Scheme,
Private Freight Terminal Scheme and Liberalised Wagon Investment Scheme for
making them more liberal, broad-based and attractive to our partners from the
private sector. We will also consider new and lighter design of wagons for better
fuel efficiency and carrying capacity. Railways will also work out modalities to
facilitate provision of spare Railway land and redundant goods sheds on nominal
licence fee to partners for development of such facilities.

In an effort to reduce empty flows of wagons, an Automatic Freight Rebate

Scheme for traffic loaded in Traditional Empty Flow Direction has been launched
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in October 2014 as a pilot project on NF Railway and Southern Railway. We
propose to launch the scheme on an all-India basis now.

Long haul freight operations, where two or more freight trains are
combined into a single train formation, will be used extensively. Towards this end,
the construction of long loop lines will be expedited. Further, the pace at which
distributed power systems are to be provided on locomotives deployed on long
haul trains will be speeded up.

Improving train speed

The speed of 9 railway corridors will be increased from the existing 110
and 130 kmph to 160 and 200 kmph respectively so that inter-metro journeys like
Delhi-Kolkotta and Delhi-Mumbai can be completed overnight. So, my friends
from West Bengal can reach early. This will involve the upgradation of track
including turnouts and rolling stock to higher standards as well as the adoption of
improved methods of track recording, monitoring and maintenance. The average
speed of freight trains, both in empty and loaded conditions, will be enhanced. A
policy of attaining speeds of 100 kmph for empty freight trains and 75 kmph for
loaded trains is being put in place. In pursuit of the objective, to maximize loading
in every train, the loading density on all major freight bearing routes of Indian
Railways will be upgraded to 22.82 tonne axle loads. This will immediately bring
in quick results and bring revenue as well as help my friend like Shri Ananth
Kumar who transports lot of fertilizers as well as my friend who is the Coal
Minister.

Bullet train

Madam, we will continue to pursue with vigour our special projects like
High Speed Rail between Mumbai and Ahmedabad. The feasibility study for this
is in advanced stage and report is expected by the mid of this year. Quick and
appropriate action will be taken once the report is available with us. Regarding the
other high speed routes on the diamond quadrilateral, studies are being

commissioned and we are working on them.
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Upgrading manufacturing capability

The transformation of Railways offers huge opportunities for Make in India
initiative. With increasing capacity, Indian Railways would require more locos,
more wagons and more coaches. The ‘Big ticket' manufacturing ideas include
High Horse Power and green technology locomotives, commodity specific wagons
like auto carriers, signaling systems and train protection systems and track laying
and track maintenance machines. All this will result in creation of huge job
opportunities.

Functioning of Indian Railways Production Units and Workshops would be
reviewed with a view to providing them a cutting edge in the manufacture of their
products. Measures for technological upgradation and enhancing productivity
would be undertaken to make them self-sustaining. Spare capacity in these units
can be used for external customers. We propose to get a study conducted to
examine these issues immediately.

D. Safety:

Safety is of paramount importance. The loss of even a single life is too high
a price to pay. | offer my deepest condolences to the families of all accident
victims and Railway personnel who have sacrificed their lives in the line of duty.
Indian Railways have safety concerns on account of unmanned level crossings,
manned level crossings, derailments, collisions, and fire. An action plan is being
prepared for each of these areas separately.

We are preparing a five-year corporate safety plan which would be ready
by June 2015 indicating annual quantifiable targets. We will examine all pending
recommendations made by High Level Safety Review Committee headed by Dr.
Kakodkar Committee by April 2015.

Our ultimate objective is to eliminate all unmanned level crossings by
construction of Road over Bridges (ROBs) and Road under Bridges (RUBs). In
the short term, RDSO has been asked to develop a suitable device with reliable

power supply system based on theft-proof panels/batteries in consultation with
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Indian Space Research Organization (ISRO), using geo-spatial technology for
providing audio-visual warning to road users at unmanned level crossings. Further,
a radio based signal design project has been taken up with IIT Kanpur for
warnings at unmanned level crossing.

Keeping in view the critical need to facilitate the construction of
ROB/RUB’s, a web-based application has been commissioned with user-friendly
measures for online submission and approval of drawings within 60 days and an
MoU has also been signed with the Ministry of Road Transport and Highways in
this regard. I thank my good friend and colleague, Shri Nitin Gadkari. I am happy
to announce that in the next financial year, 970 number of ROB/RUBs and other
safety-related works to eliminate 3438 level crossings at a total Railway expense
of Rs. 6,581 crore have been sanctioned. This is more than 2600% higher than the
sanctioned number of ROBs/RUBs during the current year and the highest ever in
recent times. These projects cover almost all States of our Union. So, nobody
should be dissatisfied.

To prevent fire in coaches and also prevent coaches from climbing over
each other during accidents, RDSO has been asked to develop new systems. We
also propose to install Train Protection Warning System and Train Collision
Avoidance System on select routes at the earliest.

To curb derailments, modern track structure consisting of sleepers and
heavier rails are being used while carrying out primary track renewals. Better
welding techniques would also be promoted. Further, analogue machines for
testing of rails are being replaced with digital type machines, which are more

reliable.
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Thrust Area No. 5 is Technology upgradation.

Every dynamic and thriving organization needs to innovate and re-invent its
practices. In accordance with the vision of hon. Prime Minister for Innovation,
Technology Development and Manufacturing, we intend to set up an innovation
council -- not just for technology, but for overall innovation of Railways -- called
“Kayakalp” for the purpose of business re-engineering and introducing a spirit of
innovation in Railways.

We intend to set up a technology portal to invite innovative technological
solutions.

We have decided to strengthen the RDSO into an organization of
excellence for applied research. RDSO would collaborate with institutions of
repute. We will set up in 2015-16 four Railway Research Centers in select
universities for doing fundamental research. So, there will be applied research, and
now there will be fundamental research. The Government of India has conferred
Bharat Ratna on Pandit Madan Mohan Malaviya. To mark the centenary
celebrations of Banaras Hindu University -- where our Dr. Murli Manohar Joshi
taught -- we propose to set up ‘Malaviya Chair’ for Railway Technology at IIT
(BHU), Varanasi. This Chair will help in development of new materials to be used
in all assets of Railways. You know that material management is an important
issue.

A consortium of Ministry of Railways, Ministry of Human Resource
Development, Ministry of Science And Technology and Industries is being set up

as part of Technology Mission to take up identified Railway projects for research.

We will shortly unveil an IT vision. Online information on latest berth
availability on running trains, an integrated mobile application including station
navigation system, etc. will be made available. Customer friendly freight

movement initiatives such as introducing bar coded/RFID tracking of parcels and
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freight wagons, automated parcel warehouses, customer relationship management
system, etc., will be undertaken. There will be an integration of train control and
asset management applications to reduce substantially the misuse.

Railways propose to move from preventive to predictive maintenance. It is
proposed to explore the possibility of completely mechanized integrated track
maintenance, which could bring in more efficiency. We intend to bring in state of
the art equipment for even routine examination of tracks.

Thrust Area No. 6, Partnerships for development

We will revamp the existing PPP cell in the Ministry to make it more result
oriented. PPP will help in creating more jobs in the economy besides augmenting
capital for improving the Railway system.

We have launched a new Model Concession Agreement recently for many
of the participative models, and guidelines for this have been issued. Projects for
rail connectivity to many ports and mines are being developed under participative
models. Standardisation of contractual framework that ensures a level playing
field, simplification of procedures and consistency of policy will be ensured.

Technology intensive and complex projects like speed raising and station
redevelopment require lot of handholding by a specialized agency in terms of
preparatory work, exploring technology options and managing bid processes.
Railways has signed in the past MOUs for technical cooperation with number of
foreign railways and entities. We propose to launch “Foreign Rail Technology
Cooperation scheme”, in order to achieve the higher quality of service for our
nation.

The suburban rail networks are the lifeline for metro cities of Mumbai,
Kolkata and Chennai. To meet growing demand where there is an urgent need for
integrated transport solutions we will work with all states towards this end. We
propose to take up MUTP III for Mumbai.

Expansion of railway network to remote and backward areas serves as an

engine for growth and brings overall socio-economic development of the region.
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We propose to set up joint ventures with States for focused project development,
resource mobilization, land acquisition, project implementation and monitoring of
critical rail projects. I am happy to share that most of the States have conveyed
their acceptance to our proposal. Madam, this is really a path-breaking thing. Now,
the States will be able to join hands, and we will be able to develop projects with
them. Now, thanks to our Finance Minister that large amounts of money are going
to the States, and part of that can be used for this purpose.

Railways have a big shelf of projects, which requires to be executed at a
fast pace. The expertise of Railway PSUs will be used by leveraging their balance
sheets to expedite the completion of identified projects within specified time lines
and to undertake a higher volume of activities.

It is also proposed to set up JVs with our major public sector companies
who are our customers for meeting their requirements of new lines. I am very
happy to say that the Coal Minister, Oil & Gas Minister, and Steel & Cement
Minister have already committed thousands of crores for this purpose, which will
be used for execution of works, which will ensure faster completion and ultimately
provide the much needed path for them to transport their produce and at the same
time generate revenues for Railways.

Madam, our Thrust No. 7 is Improvements to Management Processes and
Systems.

For the delivery of the action plan, Railways will require new governance
structures, new delivery mechanisms, extensive management reforms and
transparency across the board. For quick decision-making I have already delegated
the powers in respect of stores and works tenders to General Managers. I intend to
further delegate, de-centralise and de-regulate. Rules and regulations governing
freight business will be simplified and made more customer friendly. We have
abolished the system of obtaining Rail Transport Clearance from the Ministry. We

also intend simplifying the entire process of construction of private sidings.
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Delegation and empowerment should be accompanied with accountability
and responsibility and also monitoring from the apex to ensure that the
organisation’s objectives are being met. Towards this end, we propose to get a
systems audit conducted for all Railways in the next few months.

An exercise in identification of global benchmarks for key operating and
maintenance activities is being carried out.

We intend to improve upon the existing appraisal mechanism for the
selection of projects and introduce simulation tools for project planning and
decision-making. Further, it is proposed to introduce the EPC system for
contracting of all our Railway projects.

We have limited resources and thus must ensure that all public expenditure
results in optimal outcome. We, therefore, intend to set up a working group to
modify the present system of accounting, to ensure tracking of expenditure to
desired outcomes. The data on costing would be available online including costs
incurred on constructing, augmenting, maintaining and operating railway lines.
This would also help in undertaking post commissioning evaluation studies.

We will have the train operations audited with a view to increasing
productivity and bringing in transparency.

We are also proposing to expand paperless working in our material
management system. In line with focus on ease of doing business, we will digitally
integrate our vendors through Vendor Interface Management System to provide
single window interface to vendors.

Madam, the most important Thrust Area is Resource Mobilisation.

Madam, Railway is resource-light. This is unsustainable. Let alone capital
investment, there is not even enough for depreciation. Conventionally, we have
looked for Gross Budgetary Support only from one source, that is, the Finance
Ministry. But this is business as usual. This is neither viable nor necessary.

First, the Union Government’s financial resources are themselves over-

stretched. Second, internal generation of resources will pick up once the Railway
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reforms start, GDP growth occurs and the Railways begin to attract traffic that has
moved away from it. Third, for remunerative projects, it should be possible to
generate resources through market borrowings, routed through partnerships with
Railway PSUs and IRFC. Fourth, there are several areas where resources can be
generated through PPP. Fifth, moving away from debt, some projects can be
equity-driven, through partnerships with State Governments. All these lead to a
simple proposition. One can leverage the resources one possesses much better.

The size of the Plan Budget has gone up by 52 per cent from Rs. 65,798
crore to Rs. 1,11,000 crore in 2015-16. The support from the Central Government
constitutes 41.6 per cent of the total Plan Budget, and Internal generation is 17.8
per cent. It is proposed to set up a Financing Cell in the Railway Board to make
sure that we raise additional resources with taking advantage and benefit of advice
from experts in the field even from outside.

For financing remunerative projects through market borrowings, it is
intended to tap low cost long term funds from insurance and pension funds, multi-
lateral and bilateral agencies which can be serviced through incremental revenues.
Railways will create new vehicles to crowd in investment from long-term
institutional investors and other partners. These may include setting up an
infrastructure fund, a holding company and a JV with an existing NBFC of a PSU
with IRFC, for raising long term debt from domestic as well as overseas sources. |
am happy to say that there is an incredible response from domestic as well as
others for this idea including multilateral and bilateral financial institutions that
have expressed keen interest in working closely with Railways in this endeavor.
We will monetize our assets rather than selling them.

I wish to state that encroachment on Railway land is a serious issue. To
counter this, digitized mapping of land records has been initiated and
responsibility is being fixed on officials for any encroachments.

We are drawing up a comprehensive policy to tap the latent advertising

potential. The new strategy would harness the avenues including offering stations
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and trains for corporate branding. This is a huge amount of money that can be
raised, which can help the Railways to do a better job.

We are launching a Coastal Connectivity Program this year where Railways
in partnership with concerned ports like Mr. Gadkari’s Ministry will deliver rail
connectivity to Nargol, Chharra, Dighi, Rewas and Tuna. This programme is
expected to mobilize investments of approximately Rs. 2,000 crore.

We propose to launch projects worth Rs. 2,500 crore through BOT/
Annuity route. These include Wardha-Nagpur 3rd line, Kazipet-Vijaywada 3rd
line, Bhadrak —Nargundi 3rd line and Bhuj-Nalia Gauge Conversion.

Scrap disposal policy of Indian Railways to ensure that we get better money
out of it is being completely revamped.

Thrust No. 9 is that I strongly believe that our human resource or workforce
of Railways is our real strength. As a part of the focused Human Resource
strategy, measures should be adopted to raise employee productivity in line with
global standards. It is proposed to pursue creation of a separate accounting head
for HRD and develop ERP based Human Resource Management System.

Our frontline staff is the first point of contact with the public. We intend to
start -- actually, it has already been started in various locations -- a training
module on soft skills for them so that our customers feel welcomed. Training in
yoga will be imparted to our staff, especially from RPF.

We are in the process of setting up a full-fledged University during the year
2015-16.

We will take up the work of repair of staff quarters and also of RPF
barracks. We will also improve the delivery of health services to our employees.
For the recreational pursuit of our staff we have decided to upgrade four Holiday
Homes, to begin with.

Thrust Area No. 10 is Energy and sustainability

We have set up for the first time an Environment Directorate in Railway

Board for increased focus and thrust on environmental management.
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Railways is the largest consumer of electricity and thus has a substantial
potential for reducing energy consumption. Thrust will also be given for adoption
of energy efficient LED luminaries, appliances, etc. A detailed energy audit is
being worked out to reveal huge potential for energy saving.

Although a bulk consumer, Railways pays extremely high charges for
traction power. It is proposed to procure power through open bidding process at an
economical tariff from generating companies, power exchanges, and bilateral
arrangements. This initiative is likely to result in substantial savings of at least Rs.
3,000 crore in next few years.

It is intended to expand sourcing of Solar Power as a part of Solar Mission
of Railways. Work is in full swing at a solar power plant in Katra station and is
slated for completion in March 2015. Further, 1,000 MW solar plants will be set
up by the developers on Railway/private land and on rooftop of Railway buildings.
In fact, we intend to cover all possible footprints of Railways to harness the solar
energy.

We have launched a mission for water conservation and water harvesting.
Water recycling plants will be set up at major water consumption centres after
conducting water audit. Expansion of water harvesting systems will continue.

All our workshops are in the process of getting accredited for
environmental management. This will be extended to the loco-sheds, and major
coaching and wagon maintenance depots.

The House will be happy to note that CNG based DEMUs have been
introduced on Northern Railway and it is proposed to convert 100 DEMUs to dual
fuel — CNG and diesel. Locomotives running on LNGs are currently under
development.

We are making efforts to bring noise levels of locos at par with
international norms. We will demonstrate our sensitivity to the wildlife by

factoring in concerns related to the environment.
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Madam Speaker, we need to invest in Indian Railways also
because it is necessary for our ecological sustenance. The annual consumption of
fuel by the Railways is just about 7% of the annual fuel consumption by the road
sector. The energy consumption is about 75%-90% less for freight traffic when
compared to road. The carbon dioxide emission is about 80% less than road.
Investment in Indian Railways is an investment in our future. It is an investment in

our sustainability. It is an investment for posterity.

Transparency and Governance initiatives

As the Hon’ble Members of the House are aware, Indian Railways recruits
various categories of employees through its 21 recruitment boards. As a major
transparency initiative, the system of on-line applications has been introduced for
two categories as a pilot project. It is proposed to extend this further to include all

future recruitments.

Corruption at all levels continues to affect the common man. We are

working on solutions to address this menace.

In order to provide a thrust to transparency, e- procurement value chain is

being expanded to cover all Divisions, Depots and Workshops.

Indian Railways  currently is  the only rail-based trans-city
infrastructure provider and operator in the country. Therefore, for the purpose of
orderly development of infrastructure services, enabling competition and
protection of customer interests, it is important to have a regulation mechanism
independent of the service provider. It is now proposed to set up a mechanism,

which will be entrusted with making regulations, setting performance standards
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and determining tariffs. It will also adjudicate on disputes among licensees/private

partners and the Ministry, subject to review in appeal.

Social initiatives

Even as we pursue this transformation agenda, Indian Railways will
continue to honour its wider obligations to the nation. With this in mind and in
keeping with our Government’s high priority on skill development, Indian
Railways, with its vast spread, will contribute by making available its
infrastructure like stations and training centres for skill development. Indian
Railways has a huge talent of skilled personnel and their services are also

available for this national cause.

To encourage self-employment, we will promote products made by Self
Help Groups, consisting mainly of women and youth. Konkan Railway (KR) has
already launched this programme in three states during the past three months.
KR expects to generate self-employment for approximately 50,000 persons from

this scheme in the next few years.

Tourism

Tourism holds a great potential for job creation and economic development
of a region. Indian Railways will join this effort of Incredible Rail for Incredible
India. We have successfully experimented on Konkan Railway tourism promotion
through training of auto-rickshaw and taxi- operators as tourist-guides since they
are the first point of contact for our passengers. We intend replicating this at major

tourist stations.
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We propose to explore the possibility of offering some coaches in
select trains connecting major tourist destinations to travel agencies on a

revenue sharing model.

Madam Speaker, I have the honour to recall that this year we are
celebrating 100 years of the return of Mahatma Gandhi from South Africa to
India. IRCTC will work on promoting the Gandhi circuit to attract tourists to
mark this occasion. To help farmers to learn about new farming and marketing

techniques, IRCTC will work on Kisan Yatra, a special travel scheme.

The Financial Performance for 2014-15 and Budget Estimates of Receipts
and Expenditure for 2015-16 are at Annex II.

Conclusion

Madam Speaker, the actions in the eleven thrust areas, which I have
described, cannot remain mere policy pronouncements. Railways cannot function
in a ‘Business As Usual’ mode. We have to gear up to face future challenges.
Madam, I will ensure that Indian Railways delivers quantifiable and visible
improvements. Our most critical initiatives will be pursued in mission mode under
the direct oversight of designated senior officials in the Ministry of Railways as
Mission Directors. A similar structure will be replicated in all Zonal Railways. I
will personally monitor on all major thrust areas. I am confident that I have

the support of 13 lakh dedicated men and women in this endeavour.

Madam, at present, due to over-utilised line capacity and backlog on track
renewals, there are speed restrictions which lead to delay in the running of more

number of trains. I want to give more trains as we have more demands from
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everybody. The review is being done and it will be completed soon so that we can

announce new trains and increase frequency in this Session of Parliament itself.

Swami Vivekanand once said, “Take up one idea. Make that one idea
your life - think of it, dream of it, live on that idea. Let the brain, muscles, nerves,
every part of your body be full of that idea, and just leave every other idea alone.
This is the way to success.” For me, that idea is the transformation of Indian
Railways. We can, and will, turn the Railways around. We will fulfil the
Prime Minister’s vision for the Railways. We seek the support of all of you in this
national endeavour which holds the key to the transformation of India itself into

Ek Bharat Shrestha Bharat.

With these words, Madam Speaker, [ commend the Railway Budget for
2015-16 to the august House. ... (Interruptions)
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Annexure |

PROPOSED INVESTMENT PLAN (2015-2019)

Amount
Item
(Rs. In crore)

Network Decongestion (including DFC,
Electrification, Doubling including 199320

electrification and traffic facilities)

Network Expansion (including electrification) 193000
National Projects (North Eastern & Kashmir

39000
connectivity projects)
Safety (Track renewal, bridge works, ROB, RUB

127000
and Signalling & Telecom)
Information Technology / Research 5000
Rolling Stock (Locomotives, coaches, wagons —

102000
production & maintenance)
Passenger Amenities 12500
High Speed Rail & Elevated corridor 65000
Station redevelopment and logistic parks 100000
Others 13200

TOTAL 8,56,020
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Annexure 1l

Now, Madam Speaker, let me place before this August House

the Financial Performance of 2014-15:

FINANCIAL PERFORMANCE 2014-15:

Madam Speaker, Passenger Earnings were budgeted to
increase by 22.2%. This has been scaled down to 17.7% keeping
in view the persistent negative growth trend, particularly in non-

suburban non-PRS segment of travel.

There is a net reduction in Gross Traffic Receipts by Rs 917

crore in RE compared to the BE of Rs 1,60,165 crore.

Ordinary Working Expenses (O.W.E) in BE were provided
for at an increase of 15.5% over 2013-14 which has been scaled
down to 11.7% in the RE. Taking into account the likely savings
accruing from drop in prices of HSD (high speed diesel) for
traction partly offset by higher requirements under certain heads
for maintenance, safety and cleanliness activities, the budgeted
O.W. E.of Rs 1,12,649 crore have been decreased in the RE 2014-
15 to Rs. 1,08,970 crore i.e. by Rs 3,679 crore.

BE provided for an appropriation of Rs 28,865 crore to
Pension Fund. However, based on trend, the pension outgo has

been assessed to be higher than the provision made in BE.
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Accordingly, appropriation to the Pension Fund has been

increased to Rs. 29,540 crore in RE.

Internal resource generation also improved and
accordingly the appropriation to DRF has been scaled up to Rs

7,975 crore in RE from the BE 2014-15 provision of Rs 7,050 crore.

After taking into account the above, "Excess" of receipts

over expenditure stands at Rs 7,278 crore in RE 2014-15.

With the above estimates, the targeted Operating Ratio is
91.8% against 92.5% in BE, which is an improvement of 0.7%

percentage point over BE and 1.8% over 2013-14.

Plan size for 2014-15 has increased from Rs 65,445 crore in
the B.E to Rs 65,798 crore in the Revised Estimates i.e. by Rs 353
crore with higher provisions under internal resource component

and market borrowings for rolling stock requirement.

Madam, | shall now deal with the Budget Estimates for 2015-
16.

Budget Estimates 2015-16

The intention in 2015-16 is to capture increased
revenues and ensure appropriate investments which can de-
congest the system and enhance line-capacity. Accordingly, |

have planned my budget on those lines.
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Passenger earnings growth has been pegged at
16.7% and earnings target has accordingly been budgeted at

Rs. 50,175 crore.

The freight traffic is pegged at an all time high incremental
traffic of 85 million tonnes, anticipating a healthier growth in
the core sector of economy, specially where rail co-efficient is
high and by tapping full railway potential to cater maximum to

demand-side.

Goods earnings is accordingly proposed at Rs. 1,21,423
crore which includes rationalisation of rates, commodity

classification and distance slabs

Other coaching and sundries are projected at Rs. 4,612
crore and

Rs. 7,318 crore.

Gross Traffic Receipts are estimated at Rs 1,83,578 crore

which is a growth of 15.3%.

Ordinary Working Expenses have been proposed to
grow at a modest 9.6% over RE 2014-15. Traction fuel bill
constituting 30% of ordinary working expenses in 2013-14,
decreased to 27.4% in RE 2014-15 and is anticipated to shrink
further to 25% of OW.E. in BE 2015-16. It is intended to

improve on fuel efficiency parameters. Higher provisions
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have been made for safety maintenance and cleanliness. Lease
charges, interest component of the current and previous market

borrowings, have had to be provided with a growth of 21%.

With the above estimates, the targeted Operating Ratio is
88.5%.

Appropriation to Pension Fund is proposed at Rs 35,260
crore and appropriation to DRF at Rs 8,100 crore to cater to the
plan investment requirement of Rs 7,500 crore from this
source. An appropriation of Rs 7,616 crore is proposed to be
made to Capital Fund meet Plan requirement of Rs 6,293 crore
from this Fund for payment of principal component of lease
charges to IRFC and also to build up the reserves in the Fund for

debt obligation to be discharged in subsequent years.

Plan Outlay 2015-16

Ministry of Finance has communicated a Gross Budgetary
Support of Rs 40,000 crore for the Railway’s annual Plan.
Besides, Rs 1,645.60 crore has also been provided as Railway’s
share of diesel cess from the Central Road Fund. Market
borrowing under EBR is projected at Rs 17,655 crore, an increase
of about 46.5% (Rs 5,609 crore) over RE 2014-15. Balance Plan
outlay includes Rs 17,793 crore from Internal Resources and Rs.
5781 crore from PPP. Significantly, we are allocating large
amounts towards Doubling, Traffic Facilities, Electrification and

Passenger Amenities.
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Given the huge shelf of project and ensuring proper
funds flow for the same with a view to completing them on
target, a new financing approach to expand EBR has been
projected. This EBR, presently named EBR (Institutional
Finance) would be based on institutional investments in
railway projects through Railway/ PSUs. This element is
projected at Rs 17,136 crore and is aimed at accelerating
completion of capacity augmentation projects. This new vista
being tapped has promising potential. Works proposed to be
financed through this mode are listed in the Budget

documents.

Railways, therefore, propose a Plan Outlay of Rs
1,00,011 crore, an increase of 52% over RE 2014-15. It is
anticipated that the Plan size will get higher once resources
from institutional bodies are formalized during the course of

the ensuing financial year.

While the budgetary support has been increased
progressively over the years, it has not been adequate to
realistically fund the large shelf of projects we have in the
pipeline. Many of the projects relate to decongestion in
heavy traffic sections and are, therefore, remunerative. Such
projects can be taken to accelerated completion by
tapping market funding from institutional finance agencies,

multilateral lending, etc. In this background, more than a
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hundred projects valuing more than one lakh crore have
been identified through extra- budgetary resource subject to

due process being followed.
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13.15 hrs

CITIZENSHIP (AMENDMENT) BILL, 2014
HON. SPEAKER: The House will now take up item No. 20, Shri Kiren Rijiju.
THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU): Madam, with your permission, on behalf of my colleague, Shri
Haribhai Parthibhai Chaudhary, I beg to move for leave to withdraw a Bill further
to amend the Citizenship Act, 1955.
HON. SPEAKER: Motion moved:

“That leave be granted to withdraw a Bill further to amend the
Citizenship Act, 1955.”

PROF. SAUGATA ROY (DUM DUM): Madam, under Rule 111, I have given a
notice for opposing the motion to withdraw the Bill. This withdrawal effort shows
the way the Government is functioning.

Madam, I think on 19" December 2014 the Government had introduced the
Citizenship (Amendment) Bill. Then, within 15 days, on 6™ January 2015 they
introduced the Citizenship (Amendment) Ordinance, 2015. When they introduced
the Bill, did they not think that it needed changes? I notice that now the
Government cannot bring a Bill to replace the Ordinance because the former Bill
is still there in the House, so they have come for withdrawal.

Therefore, I want a clarification from the Government as to why they are
withdrawing the Bill introduced on 19™ December and wanting to move another
Bill. The Government has not clarified this. I have noticed very carefully that the
Bill and the Ordinance introduced later are almost identical. What is the change
for which the same Government, within 15 days, is removing the Bill and
introducing an Ordinance? This is not the way a Government should function.
When it brings a Bill before this august House, it should be clear. I noticed that
when the Bill was introduced, it was introduced by Shri Haribhai Parthibhai

Chaudhary, and now I find that Shri Kiren Rijiju is moving this withdrawal
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motion. I would like a clarification from the Government before they go to
withdraw this Bill. This is a new style which the Government is having that within
15 days of introducing a Bill, it brings an Ordinance and then it wants to replace
the original Bill. This is bad governance.

HON. SPEAKER: Let the House be in order, please; I would request the hon.
Members not to leave like this.

SHRI KIREN RIJIJU: Madam, as the hon. Member had just mentioned, the
Citizenship (Amendment) Bill, 2014 was introduced in the Lok Sabha on 23"
December 2014 and not on 19™ December, and due to adjournment of the House
after the Winter Session, we could not pass the Bill. Here, I would like to inform
the House that earlier this Bill was already passed in Rajya Sabha in 2013, but
because the Lok Sabha was dissolved, the Bill got lapsed.

Now, in view of the announcement made by the hon. Prime Minister during
his visit to the United States in the month of October, 2014 and to Australia in
November, 2014 regarding the merger of Overseas Citizen of India card and a
Person of Indian Origin card by 7" January, 2015, the matter was of urgent
importance and could not wait till the next session of Parliament. Therefore, the
promulgation of this Citizenship Amendment Ordinance 2015 became necessary.

This Citizen Amendment Ordinance 2015 was promulgated by the
President of India on 6™ January, 2015. The Citizenship Ordinance 2015 is
required to be replaced by the Citizenship Amendment Bill, 2015. Hence, it is
proposed to withdraw the Citizenship Amendment Bill, 2014 and introduce a
Citizenship (Amendment) Bill, 2015.

Regarding the name, because the Division is handled by me, on the day of
signing of the file to be submitted to Parliament, I was absent. So, my colleague
had signed it. Therefore, with the permission of the hon. Speaker, my original
name needs to be replaced. That is why, I am moving the leave to withdraw the
Bill.

HON. SPEAKER: The question is:
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“That leave be granted to withdraw a Bill further to amend the
Citizenship Act, 1955.”

The motion was adopted.

... (Interruptions)

SHRI KIREN RIJIJU : I withdraw the Bill.
HON. SPEAKER: The House stands adjourned to meet again at 2.20 p.m.

13.22 hrs

The Lok Sabha then adjourned for Lunch till Twenty Minutes
past Fourteen of the Clock.
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14.23 hrs

The Lok Sabha re-assembled at Twenty-Three Minutes
past Fourteen of the Clock.

(Hon. Deputy-Speaker in the Chair)

MATTERS UNDER RULE 377 °
HON. DEPUTY-SPEAKER: Hon. Members, the Matters under Rule 377 shall be
laid on the Table of the House. Members who have been permitted to raise matters
under Rule 377 today and are desirous of laying them may personally handover
the text of the matter at the Table of the House within 20 minutes. Only those
matters shall be treated as laid for which text of the matter has been received at the

Table within the stipulated time. The rest will be treated as lapsed.

(i) Need to establish a Sainik School in Jhunjhunu district, Rajasthan

S A SEdEd (SSD): A WeR & & el g (o) wiigd e
WP Pl B P HRAT Al § | WX Al q91 &F S W <% B A A G B
AT walfe § | gaadl Uiy AR T I H AD Wpe Wie DI AN B o e
saa fog g ff fafd &= o 15, AR e 78l gar |

3T W D5 TRBR A 3MUT ¢ [ e & AIaMl DI I1 H Faadl wid bl &4 4
@ gY Sffderd o d AfFd Wpdl Wield Bl Fawll Bl S|

* Treated as laid on the Table.
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(ii) Need to accord approval to the Manmad-Indore railway line project and
also make necessary budgetary provisions for it

DR. SUBHASH RAMRAO BHAMRE (DHULE): Manmad-Indore Railway line
will meet the aspirations of people of Dhule and Nasik districts and is very
important for this backward region. Surveys have been conducted twenty years
back. Out of 399 Kilometers, 192 Kilometers length lie in Maharashtra. The
expected rate of return for the project with 50% cost sharing by the state
government comes to 14.34%. The proportionate cost for Maharashtra is Rs. 1278

crorc.

The project has been approved in principle by the Planning Commission
vide do No:7/47/2012 Tpt. Dated 27/06/2012 subject to the condition that the
concerned state government provided land free of cost and also share the

construction cost to the extent of 50%.

Government of Maharashtra vide letter No RLY/0806/CR-170/tra-5 dated
06/01/2008 has been given consent for 50% cost sharing with the condition that
the cost of works for earthwork and ballast breaking would be taken up through
state EGS and Government of Madhya Pradesh vide DO No 98/CMO dated
27/01/2011 has also given consent for 50% cost sharing in the form of
Government land free of cost to the railway and also share a portion of cost for the
works that would be taken up for earthwork and ballast breaking through schemes
like NREGA. North Maharashtra is a backward region. Dhule district is not

connected to main railway line hence denied the opportunity of industrial growth.

I urge upon the Union Government to please sanction this railway line

project and also make necessary budgetary provisions for it.
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(iii) Need to permit arguments in High Court and Supreme
Court by lawyers in Hindi

Y e YW AEar (fPMR): AR GRU & o] 348 # I Wraw fmar war 7 5
Tq d6 WEE g BT a1 DR AT Y1ae 7 fHar Sy 99 a9 Ieaad IRITed 3R 3=
ATerdl § A priarEAl SRSl T # erh |

@ # s W Y Aeferey Jun fwfierew € oei =<t & (Y & sl @
T HRIAT ST B | I, Ifedt qen A&7 9Ra & <1fdater ffy srai @t Wi &1 wes
T & g1 & | U R o o9 RAfY & e a@ia &1 @adE oA € SR 9=
IRITAT Ud Soed® I § Ofd (AT dblel & W H GollhRul B & df Sdd d1g
Sfdcw # 9gd UREfRl BT WEAT BRAT TSl & AT HAHTSTSl dbiel B @ drace Al
BT 3T S B DRI HSGRA [-raell JaTeldl H gebiel bl HaARI PR b [Ty FASGR BT

ISl © |

S AEg H W B HA Y AW © 6 ITEaH IRrerd 9 e qrRrerdl H B A
o A1egd A Ay S ae aeidl @ GQ § 989 B B agAfa e dfey | g9 9gd 99
T P AW U B FhAT © | AT AT GRT BASAT IS H AT S Feha1 © 3R
GART ST Fehal 8, olfhd fUSH H Ieaaqd AT Ud Ied IRTSRl H 989 DI Il Dl

G HAT RG & foal Al &3l & oy Uh 9gd a9 I Hed g 81T |
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(iv) Need to release scholarships under Prime Minister Scholarship Scheme to
students pursuing various professional and technical courses in Jammu and
Kashmir

SHRI THUPSTAN CHHEWANG (LADAKH): Hundreds of students from
Jammu and Kashmir State have been approaching me and other Hon’ble Members
of Parliament complaining about non- release of Scholarships under Prime
Minister Scholarship Scheme and seeking help from us. All these students have
been duly selected by AICTE to pursue courses in B. Tech, BDS, B.Com, BBA
and Nursing etc., after having fulfilled all the norms and conditions as stipulated
under rules. Inspite of the fact that these students have been admitted for years,
their scholarships have not yet been released by the Ministry of Human Resource
Development. These institutions are now asking these students to either deposit
the fees or leave the institution which has put a lot of stress on the students. I have
been approaching Hon’ble Minister of HRD and other concerned authorities but
no action seems to have been taken in this matter. All these students come from
economically weaker section and their parents are not in a position to pay the fee
even if they want to. I, therefore, request the concerned authorities to initiate

action on priority basis in the matter.
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(v) Need to restart Nursing Training Course for men

SHRI RAMEN DEKA (MANGALDAI): The medical facilities in rural India are
still very poor. The three years medical course is yet to be introduced. Most of the
graduates of medicine prefer to serve in urban areas. Specialists in medical field
never go to their rural postings. Few years back, there were male nurses in all
States. But now almost all States have closed male nursing training course. We
have huge population and if we train men in nursing courses, they can serve rural

India as well and they can also go abroad.

In view of this, I urge upon the Government to restart the training course

for men in nursing.
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(vi) Need to take suitable measures to address the issue of increased salinity of
coastal and island aquifers in the country

KUMARI SHOBHA KARANDLAIJE (UDUPI CHIKMAGALUR): The problem
of salinity in coastal areas is a national problem and requires detailed studies in all
the coastal States. The development of such areas requires special attention
because they have remained neglected since long and the developmental efforts of
the post- independence plan era have also not generally reached there for want of
proper strategy, infrastructure and other impediments due to backwardness. If a
solution is to be found for the problem of the coastal areas affected by salinity,

these can be done by identifying them on the basis of a systematic Soil Survey.

The characteristics of salt affected lands occurring in the coastal tracts show
wide variation in different areas. The soil, in general, is of moderate to heavy
texture and is saline in nature. Sodium chloride is the dominant salt, where sodium
sulphate constitutes the major component. The soil is acidic to neutral in reaction.

The salinity status of the soil also fluctuates with the seasonal variation.

In coastal areas, prevention of further degradation of tanks and pollution of
water in ghat sections and management of water distribution for domestic
purposes in the water scarcity areas should be given top priority. Salinity and
water-logging caused by intrusion of salt water are major problems in coastal areas
of Karnataka. I earnestly urge the Honble Minister for Water Resources that the
issue of increased saline intrusion of coastal and island aquifers due to rising sea

levels, should be included in one of the schemes/programmes of the Ministry.
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(vii) Need to shift CGHS Wellness Centre in Trinagar to Najafgarh, Delhi

SHRI PARVESH SAHIB SINGH VERMA (WEST DELHI): All India Ex-
Paramilitary Personnel Association Delhi Pradesh, personnel of Delhi Police and
other departments of Central Government have been demanding to shift the CGHS
Wellness Centre, presently functioning from a rental accommodation at Trinagar
to Najafgarh for the last several years. Consequent to their ceaseless efforts, the
competent authority vide its notification F. No. 20-40/2012 C&P/CGHS/52 56
dated 04-01-2013 decided to relocate Trinagar CGHS Wellness Centre functioning
from a rented House under North Zone to Najafgarh alongwith the staff structure
sanctioned against Trinagar Wellness Centre (Ministry of Health and Family
Welfare letter No. F. No. 5- 9/2006/CGHS/C&P dated 26-12-2009. The Delhi
Police in response to an advertisement by CGHS expressed its willingness to shift
the proposed CGHS Wellness Centre at PTC Jharoda Kalan New Delhi 72.
Further, both Departments of Delhi Police and CGHS also signed an MoU in this
regard. | personally, met the then hon’ble Minister of Health and Family Welfare
to press for this demand and he forwarded the case to Secretary, Ministry of
Health and Family Welfare for urgent necessary action. However, there seems to
be no tangible results on the ground. The residents of Area are enduring great
difficulty having to travel long distances to avail healthcare facilities. I urge upon
the hon’ble Minister to give necessary direction to the concerned to shift the

CGHS Wellness Centre to Najafgarh at the earliest.
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(viii) Need to construct a Road Over Bridge on railway level crossing no. 1 in
Hubli, Karnataka

SHRI PRALHAD JOSHI (DHARWAD): Hubli in my constituency is one of the
second largest cities in Karnataka and Headquarters for South Western Railway
Zone. This city is almost at the confluence of National Highways No 218, 63 and
4. There 1s Railway level crossing gate No -1 on the outskirts of the city on NH-63
towards Gadag. In 2010 an ROB (Road over Bridge) on this Gate No-1 was
sanctioned on cost sharing basis between NHAI and Railways. Later there was a
proposal for 4 lane ROB instead of 2 lane and in this process, the implementation
got delayed. Now, certain issues have been sorted out and only two-lane ROB has
been decided to be constructed with Karnataka providing 50% cost with the
detailed estimated proposal at present pending with Railways. As NH-63 is very
busy road and early construction of this ROB is a pressing demand, I, therefore,
urge upon the Government to expedite the matter and start the construction of

ROB soon.
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(ix) Need to put immediate ban on commercialization of area falling under
declared buffer zone around Bandhavgarh Fort in Umaria district of Madhya
Pradesh
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(x) Need to make available adequate medicines for treatment of AIDS
patients in Gujarat
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(xi) Need to resolve the issue of ownership rights of river islands emerging
from river Ganga on Jharkhand and West Bengal border

SHRIMATI MAUSAM NOOR (MALDAHA): I would like to inform the
Government that River Ganga has shifted its course 10 km eastwards in Malda,
West Bengal since the 1950s eroding its banks. This had led to disappearance of
around 20,000 sq km or 50,000 acres of land from Manikchak and Kaliachak I, II
and Ill blocks of Malda. The submerged land area has re-emerged as chars (river
islands) in Jharkhand. Most of the re-emerged land has been officially included in
the 2011 list prepared by Jharkhand. The Jharkhand administration is trying to
take over the fertile land by enticing the local people with administrative and
infrastructure support which is hardly in workable condition, making the lives of
the people living in the char areas, who were once residents of Malda, difficult.
According to the Constitution, the borders between states are fixed and a change in
rivers course cannot change a border. Accordingly, the chars should remain with
West Bengal. Hence, I request the Government to take this matter seriously and

come up with an amicable solution to it.
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(xii) Need to take immediate steps for construction of ESI Dispensary-cum-
Diagnostic Lab Building in Nanjangud Taluk Headquarters, Mysore district,
Karnataka

SHRI R. DHRUVANARAYANA (CHAMARAJANAGAR): I would like to bring
to the kind notice of the Government the delay in construction of E.S.I.
Dispensary-cum-Diagnostic Lab Building at my Constituency ie., at Nanjangud

Taluk Headquarters, Mysore District (Karnataka).

The Union Government have already sanctioned ESI Dispensary-cum-
Diagnostic Lab at Nanjangud Taluk Headquarters and the foundation stone laying
ceremony was successfully done by the then Hon’ble Union Minister of State for
Labour & Employment on 23-10-2013. During the above function he had directed
the concerned Officer to start construction of the above building and to complete it
at the earliest. But so far the construction work has not started and I have apprised

the Union Government about it many times . But no action has been taken so far.

As many factories are in operation at Nanjangud Taluk and a large number
of Employees are working in these Factories and they are waiting to get benefit of
ESI Dispensary-cum-Diagnostic Lab, I hereby strongly urge the Union
Government to take immediate steps for construction of E.S.I. Dispensary-cum-
Diagnostic Lab Building at my Constituency i.e., at Nanjangud Taluk
Headquarters, Mysore District (Karnataka).
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(xiii) Need to augment the railway services in Thanjavur Parliamentary
Constituency, Tamil Nadu

SHRI K. PARASURAMAN (THANJAVUR): Thanjavur-Pattukottai (48 KM) BG
Railway line project has already been approved and survey also conducted.
However, this project is pending for the last 60 years. Estimate sanction of Rs. 20
crore should be allocated. If this project is sanctioned 15 lakh people will be
benefited. Thanjavur-Ariyalur Project should be declared and completed
immediately. Thanjavur-Ariyalur railway line (45 km), if once completed, will
benefit about 20 lakh people. Though the new line between Pattukottai-
Mannargudi has been announced, no funds have been released. I demand that
funds should be released immediately. Thanjavur-Trichy double line is very
essential for connecting two places. In 2016, Mahamaham, a very great Hindu
religious function is going to take place in Kumbakonam. So, there is a need to
complete this project before Mahamaham Festival. Karaikudi-Thiruvarur railway
line which is about 187 km, forms part of Peravurani-Pattukottai gauge
conversion. This work needs expeditious execution. Also, 100 years old Thanjavur
City Railway Station modernization needs to be completed at the earliest. Hence,
I request the Hon’ble Railway Minister to Kindly speed up the above work
without any further delay.
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(xiv) Need to start work on construction of Haldia Port-II at Salukhali in East
Midnapore, West Bengal

SHRI SUVENDU ADHIKARI (TAMLUK): I would like to bring it to the kind
attention of Hon’ble Minister of Shipping, Govt. of India that a project for
construction of Haldia Port —II at Salukhali in Haldia, East Midnapore, West
Bengal was announced by the then Minister of Shipping, Government of India, at
a cost of Rs. 1700 crore. But it is very sad to note that only the foundation stone
has been laid so far in this regard. Allocation of fund to implement the project has
not been sanctioned. India being the largest peninsular country in the world, we
cannot deny the importance of Indian sea ports in Indian economy in its inclusive
growth of trade and commerce. In fact, they are the important gateways for

international trade by contributing over 90% of foreign trade.

So, we can realize how important the newly announced Haldia project is in
Indian economy and it goes without saying that the project will create enormous
job opportunities. But the Union Ministry of Shipping is showing go-slow attitude
towards the project. I don’t know the reason behind it though the project will grow

as a commercially viable wing of our country.

So, this is my humble request to Hon’ble Union Minister of Shipping
through your sublimity to please allot the required fund immediately for the

project so that the work can be started and commissioned at the earliest.
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(xv) Need to review the proposal to privatise the airports under the Airports
Authority of India

PROF. SAUGATA ROY (DUM DUM): The Government has proposed to
privatize four airports under the Airports Authority of India under the Ministry of
Civil Aviation, namely, Kolkata, Chennai, Ahmedabad and Jaipur, all-profit
making airports. There was a similar proposal towards the end of the UPA-II
regime, which was ultimately dropped. It may be mentioned that Kolkata and
Chennai airports were modernized recently at a cost of Rs. 2300 crores and 2100
crores respectively. The privatization would mean handing over the assets built
with government money to private parties. It would also affect the job security of
the employees. The proposal has been opposed by all the Unions and Associations
of Airports Authority of India. The CAG in its last report on the privatization of
Delhi airport had mentioned how private parties gained at the cost of the

government.

I urge the Government to drop this anti-worker proposal in the interest of

the air passengers for whom privatization would mean higher airport charges.
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(xvi) Need to construct a dam to protect villages falling under Ismailpur Block in

Bhagalpur Parliamentary Constituency, Bihar from annual floods
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14.24 hrs
MOTION OF THANKS ON THE PRESIDENT’S ADDRESS — Contd.

HON. DEPUTY-SPEAKER: Now, the House will take up further consideration of
the following motion moved by Shri Anurag Singh Thakur and seconded by Shri
Nishikant Dubey on 24™ February, 2015:

“That an Address by presented to the President in the following
terms:-

‘That the Members of the Lok Sabha assembled in this

Session are deeply grateful to the President for the Address which he

has been pleased deliver to both Houses of Parliament assembled

together on February 23, 2015°.”

Shri Chirag Paswan.
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"SHRI P. KUMAR (TIRUCHIRAPPALLI): His Excellency, the President of
India has underlined the point that our Parliament is the sanctum of Democracy.
While saying that, he has also stated that this Government will endeavour to
ensure smooth conduct of Parliament and enact progressive laws. Arriving at
consensus can always enable smooth conduct of business. I would like to impress
upon the Government that efforts to arrive at a common view must given priority.
For instance, the GST Bill which calls for a constitution amendment is before this
House. That enactment will have far and wide consequences that may cut into the
vitals of our spirit of cooperative federalism. Time and again, our leader Amma
has been stressing on the need to arrive at a consensus. This is necessary to
ensure the financial management of the State Governments. We need to arrive at
common view on Revenue Neutral Rates, compensation methodology and
threshold. Fiscal autonomy of the States must be respected so that our federal
structure is not affected.

Hon'ble President in his Address has stated that petrol price has been
decreased by more than Rs. 17 a litre. We must have a reality check. This has
happened just because the crude oil prices in the international market have fallen
drastically. When a consumer in America can get about four litres of petrol, that
is, a gallon at a cost of one dollar, that is, Rs. 61, the cost of petrol is still costlier
in our country. In the global economic scenario, we need to wake up to the reality.
Oil import bill has come down and the Union Government has increased the
excise duty while State Governments get reduced Sales Tax collection. Similarly,
we must see that our Indian electronics import bill is also not left to the mercy of
tax regime. Inverted duty structure puts the domestic electronic hardware
manufacture sector at a tremendous disadvantage. Ironically, the finished products
can be imported duty free. When 65 per cent of the domestic demand for the
electronic components is met by imports, we find duty levied on them is affecting

our manufacturing sector.

* Speech was laid on the Table.
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Hon'ble President said that the Government is fully committed to river
linking with due consultations with the States concerned. The Union Government
is still expected to spell out before the Hon'ble Supreme Court its implementation
plan of the inter-linking of rivers. It is also to be noted that the Union Government
is yet to honour the directions of the Supreme Court based on the final order of
the Cauvery Water Dispute Tribunal.

Our national unity must not be threatened by Inter-State River Water
disputes and all of us must uphold the rule of law and respect the judicial verdicts.
I would urge upon the Centre to impress upon all the stake-holders to realise this.

When it comes to our external affairs, our President stated that India's
destiny is linked with our neighbourhood. Instead of referring of issues like the
resettlement and reconciliation in Sri Lanka or the unfriendly act of frequent
attacks on Indian Tamil fishermen, our President talks about the deeper political,
economic and security relations with Japan, USA and also China along with
Russia. While talking about Look East Policy anchored in our relations with
Southeast Asia, the President talks about extending it to Australia and the Pacific
Islands. The mention of Sri Lanka and the vexed issue of not completing the
rehabilitation programme have been avoided. This is necessary because India has
funded heavily for the resettlement programme.

Union Government's ambitious Digital India Programme to ensure service-
oriented, transparent governance has been spelt out in this Address. I would like to
state here that our State of Tamil Nadu has already taken a lead in this Information
Technology initiative. Further, infrastructure development for this IT Sector and
other sector is to be expanded. We are on the look out for adequate funds. I urge
upon the Centre to extend a special financial package to Tamil Nadu to translate

into action the policies we evolve and spell out.
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T AT F B @ B A F AE-BIS] WY (ORI D WY H SR T Y™ Bl
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“sft ARoTaTE wTBfem (SrRel) @ F 3U URATd @1 GHYE dRal g ofR 39 Wi | gAra #
HIE S B S H 9o B A aRe W gELT W g3 8, 99l I9 R fUsd A1 7E H
HTH-BIS B @R IE W fGE@dr 2 fh ISR 7 S9a1 &Y SMemeif iR mapierall &) @
JRA B & GHT YA fhar 2 | 67 auf & fEgw fb &9 ol | Surer e iR
IRIRT & & @ IH T8 A | AFIART & W ITb J& BT DI IR db a1 o7 | Ty
HRBR 7 fawg Repre a1 8, & A1 H BH A B 99T 4§ 13.2 BIS Y §b @I WAd
fEg&I & MW & URAR BT dcb & WY SISl & | I8 AU MY H Yeb 95 I¢ U § |

IRBR 7 2022 TP & URIR DI TAT 8 S BT ofed W 911 & 9T WRPR 1 WS IR

e ) o fRaT € RIRSR g1 Wil Aefakiasol & Hdg H e dRihd UR™ fHy & |
AN TeEHAT off 9 79 R @ Sl &Y SRal a1 1 fhar 8, I S B U T8 Sl
& 2 1365 o <o A Il firel | S9a oY AR IRGR AR TITERA 2 | 399 DI &
@Ml B IATeT e, A e gewm, fageh ga1 WeR ggg B8N 3R DAl IUHR Bl

UE 9T FOdT STANT W8 Hell SATed iR W & SHRIdhed & forg foar smom | s\
sfaRem, wra fafmor @1 98 wfq ferft | snfde gfg & IRom fierh ok w=e$ fazga
WA DY 3 FERIRA BT FHEN B 3R bl & TIHY UHrSed # W HH s | R
RHR HRIHH Ta-4, AT Taic & Tof ) SR Bl § | 31 SHeo Hads a-310
H B arel fHaEl B oW e 9T | SR WRBR CaIaiol & A1EgH | Id U 9ER Dl
SireT aeedt ¥ | afE w9 wTia @t g gfaen sret B ® A1 at b1 fraes w e
BT | 39% {0 A 9UTHEAT HEIGT Sft 94 o & faaR oM & faw A8 Shieidtg e
D dGATSS AT B | HETEHAT S-G9 A1, A SR, S BRIEHT B folt oo WR B
AN T S foaR Wy § METS X S fUBell WRR HETs <) b H 10 I8f § AR I8
I BN WBR 7 Had A1 A § Hab fQ@rdm g | 3R /@ FE8 eRe W 8 3R s
R AR 96 Bl &l AP 37 SfSTT AT IHIH SToie DT BT W AR IRBR [T 97 I8!
g |
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"KUMARI SHOBHA KARANDLAJE (UDUPI CHIKMAGALUR): I welcome
the comprehensive and inclusive Address by His Excellency, the President of
India to both the Houses of Parliament. The Address outlines the policy priorities
of the Government very eloquently and with absolute clarity. It is a wide-ranging
Address, touching issues of important concerns on a very broad field before the
country. The Address is the present NDA Government's roadmap for the next
four year. It is not an agenda for one year, but it is futuristic vision of NDA. Hon.
President's Address to both the Houses outlines the blueprint of hope and
aspirations of the people in general and of development through good governance.

During Shri Atal Bihari Vajpayee's Government, it was decided to launch
Chandrayaan. Now, we have launched Mangalyan. India is now going to the
mars, not just to the moon.

I welcome Government's promise to usher in major transformations in the
education sector by implementing new National Education Policy, thus creating a
lot of exciting opportunities for students in the coming years. The Credit Transfer
Scheme, introduced this year, would by fully implemented by all Central
Universities. The State and private universities will also be facilitated to do the
same. Adoption of the National Skills Qualifications Framework would also
greatly benefit students by providing multiple pathways that allow lateral and
vertical mobility across the current education systems.

Now, I come to the new draft National Health Policy, 2015, which
suggests making denial of health an offence and has suggested making health a
fundamental right, similar to education. The Policy addresses the issues of
universal health coverage, reducing maternal mortality and infant mortality,
access to free drugs and diagnostics. Thirteen years after the previous Health
Policy, the draft National Health Policy, is now in the public domain for

stakeholders' suggestions and comments.

* Speech was laid on the Table.
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Agriculture is a critical sector of the Indian economy. Though its
contribution to the overall Gross Domestic Product (GDP) of the country has
fallen, it forms the backbone of development. Agriculture sector has far reaching
ability to impact poverty alleviation and rural development. There are several
areas of importance for the agriculture sector growth. The agriculture sector calls
for major reforms, from marketing to investment and institutional change,
especially in water management, new technologies, land markets and creation of
efficient value chains.

Despite electrifying close to 2 crore households under RGGVY, a large
population is still without power. In case of several States which have achieved
significant level of wvillage -electrification, when it comes to household
electrification, their performance is dismal. A comparison of electricity access
suggest that India is decades behind the developed countries in terms of electricity
access and consequently per capita consumption. Poor electricity access is not
only a hindrance in the development of the rural economy, it also hampers the
planned development of human capital, thus adversely impacting the economic
development of the entire nation in the long run. Thus, in order to improve access
to electricity, several steps need to be taken at the earliest. I also welcome
Government's new National Energy Policy that will focus on balancing power
generation through conventional and non-conventional sources. The aim of the
Government is to "substantially augment" electricity generation capacity through a
judicious mix of conventional and non-conventional sources. The Government is
also working towards expanding the National Solar Mission.

Our Government has outlined major plans for development of infrastructure
in the country, modernisation and revamping of railways is on the top of the
infrastructure agenda. In the Indian Railways, after 1947, the track length has only
increased by Ten per cent. The Government has chalked out an ambitious
infrastructure development programme to be implemented in the next 10 years.

The Government has also announced intentions to initiate fast, time-bound and
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well-monitored programme for execution of the National Highways to overcome
the stagnancy of the past few years.

Government would balance environmental conversation with development
and a transparent system will be put in the place to ensure timely clearances to
projects. Cleaner fuels will be promoted to bring down pollution levels in cities.
Government is also working with global communities to fight climate change.

Our Government has exhibited competence in formulating economic
reform measures that are small but likely to have substantial positive impact on
reviving growth, generating productive livelihoods, and addressing price rise. The
Government has tended not to view reforms in a particular Scheme or a
programme narrowly but has tried linking them with other Schemes and
Programmes which could positively impact the desired outcomes and create an
environment of trust among various stakeholders. These welcome initiative are
also evident in the Government's moves to make labour markets more flexible to
address employability gaps effectively. The Government is linking labour reforms
to improvement in ease of doing business, so that the available human and
material assets can be put to more productive use. The labour reforms are also,
rightly, linked to improving worker benefits- like providing for a minimum
pension under 'Employees Pension Scheme; making Provident and Pension Funds
portable; and increasing the maximum work hours. Reforming labour laws to
bring about moves such as permitting women to work in night shifts, as has been
proposed, would improve gender equality and, potentially, the economic growth.

I also welcome the ambitious new National Programme "Make in India",
designed to facilitate investment, foster innovation, enhance skill development,
protect intellectual property and build best-in-class manufacturing infrastructure.
This Programme aims to turn the country into a global manufacturing hub. It also
seeks to empower rural youth by imparting necessary skill sets to make them
employable. Sustainable development is integral to the spirit of the policy and

technological value addition in manufacturing has received special focus. We
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have to revive the national economy. Our manufacturing sector growth has gone
into the Second time when several Asian countries were going in for low cost
manufacturing. This is our last opportunity to catch up with Asian countries and
make India into a low-cost manufacturing hub.

In the President's Address, there is a mention about the Swachh Bharat
Mission which will seek to provide each household access to toilet by 2019, on the
occasion of 150" anniversary of Mahatma Gandhi. It is a very noble gesture.

Smart city protect will be developed with active private participation,
Government's first budget has announced this mega project of developing 100
smart cities with modern amenities over the years. There is a tremendous interest
generated over the project and now every city wants to become part of the Smart
City project. Smart City entails facilities like continues water supply, modern
sewerage system, solid waste management and infrastructure development among
other advanced facilities.

Now, I come to the welfare of the people belonging to the Scheduled
Castes, Scheduled Tribes, Other Backward Classes, Transgender and other weaker
sections of the society. Though we have been giving reservations in a focused
manner, successive Governments have failed to take up these initiatives with
conviction. Our Government has put into operation many projects and plans
intended to do away with elimination of poverty. Some of these plans have been
effective. The Government is looking for measures to raise the GDP via various
methods which obviously incorporate amendments in industrial guidelines. The
Targeted Public Distribution System (TDPS) is in place and is successful to a
particular degree.

With this, I support the Motion of Thanks.
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HON. DEPUTY-SPEAKER: I would request the hon. Members to be very brief
because I am having a list which consists of nearly 40 names of Members who
want to speak. Therefore, the time is very limited. I would request the parties to
restrict themselves within the time limit allotted to them. Those who want to lay
written speeches are allowed to do so.

A I Rig agaerT (STHeqR |ifge) @ S WiaR Ared, IoMa Uil @1 Wed HHek
fopar ST 3o Y 981 | 31T 21 39 39 foy e fear v, g9R 99y &1 63 el
H IoIT B

HON. DEPUTY-SPEAKER: I am requesting you to be very brief.
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AN T Re T (seeqR wAiftd) @ A R iR wre, § oo urdl RRMf
Tl T DI AR A HBSHISH AU S & AHTOT W g=ale IRKAG BT FHT HA D
forg st gorm g1 # |z g b reufay St &1 Wi Axeprdt Afy 3R ad b1 devd o Bl
OH 9gd 9 Ul 9 € 9 W ==t @ 1 dadt 21 H wEeeT g 6 8F dad A-9R a6l )
AT HAT A ST S T, IR IS Iy ABR BT IR B b AW gAN g W Bl
FIH UBell I i1 B, § TSl g P AWE URA # R e fFRiarel @ vl @
fpefl 7 | € iR SHD! THSDBR A [HAT 8, Al T8 37T B Al Aed Pl TWHR 21 T4
o & <fdee fetarett 7 | o 6 o 7 €y St gl guivg @ 9 € 6 e a
AT VG, I8 SHD! UDhIAD a1 37 3R To¥ Wb F@ll & w0 § b R fSi=s< 8l
TS| A A1 Aed B WRAGR 7 Ja T8t Sl JedhN €T I B 910 Pl & 3R ard
g el Bl B 99 W 3l Al fhar & 3R N S ey, gew & g w4 & Ay 9w
P N a5 TS 2 3R 32 TRiT W TP O SRl holdwd bl BRI T, I8 42 TR
fpam 8, SO Q¥ SN 99| H 39 919 @ Gl © {6 1 g 91 B TS ©, IS 39 o A
Je9 ugel RRAM sr@wrel gt 7 Yw D M| IMUBl A1E B fF 98T R TS PR H
qIed WTEd MY I I8 T@ 91a @l o A7 95 ANl 7HIell g bl gearm W A el
QIfh SR 31U GO TG, 3MTST HIGl W8T I ARBR < Sl SHRT AT T, IAhT Y1 b
2l H 39 AHR H 99418 Al gl SHH Sl IR U9 S UQ¥ €, S Bl 9F B
g AR § 6 S oSl guR BT @1fy] urgeR @ smgR &9 forr Smar g uRar @
IR 1 folT ST 8, SR P T8l ol STl §9RT R HIR 8, 89 9o HH a1 Hd
21 STEl ErEl Surer §, 99! Sarel I & S 81 59 <9 Y el § Uoie B ol ey
SR BT W F¢, Fad TG BHlell Ul Y AR S WRA-UTh g gU, IAH BRI Jhdr
STET B3Nl ¥ B B RARIIRET W 81 SAT&T ANEM QAT 3R 3+ SRie Pl Wl T
FR A, T SIGT U EH R QAT @i e 7 guR g 7000 dRs vl Ras
fopu, ST At e R AT T BRI HHIPH Bl o Rule ong g fuwel 13d
FHEE 1 g Sfhfie we fSaerR fFan, ofd s S 3 W e faan | # gz =rear
g for doimE @) S STl B, 98 Yses BT JTEE! oF W HaW S © SR 9’ S @l
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g1 37 R 911 BT @D H ATEdl g (b WA Jbol o B AT YSG DI BT A1 o,
S TE gS | 99 B H YR B Bl IR 2l

ORI WP WRA B Sl 1 8, § qHeAl g b I8 9gd <Ol a1 2l HAX ol A
URIAE St 9 Pl & 5 SO Jgd ft oresl g, araraRer Y 3wl B8N 3R S9d swWde
B SR BN S SRS W ge| # THSI § P U $B RIM IR SMSSCHIE B o
=1y Stef <R & o <R o uTd| SR 39 <% @1 g1fifes S AT O, Prs foedt e
B AT T, DIS B g BT AN B TS B AT e R W RS & forg Wt 9 2
3M=YR AIfed Teb U1 I © b TSl Q21 H S7lNI-37el H &, IT-STel HINI3I & oAl
Tl S & SfR <R WIed Teb AT A 8 Sel 4 & 1 <1 St 1, A Fagoft St @y,
qET qIAB S DI, 161 ST (48 S 1 AT S &1 St gRRe #IFR &1 S 8, ATell
P W E, 8 A B S 2 A Fear g 6 AaRme ok TR g9 & IR ) U ®IE @
A1 Y 3R oo WRA BT BIE 39 W H1 9 fFel 9igl

I 9 g W 39 SRl W g9 Sfewm @t 91d 9gd ot € iife 3 ow H
ST TNE B & oy I8 9gd It o1, Ty S Aol gpal 8, S9H I ¥R B
AT FafT daey BT, 98 FSAT O 9 H 40 TRC g SWAl SN SR H 30 TiE Bl IE
AN O¥ H 13 T &l I8 91d WLl © 6 89N WBR 7 25 WAHC BT &g @M 3| I8 Il
TR BNT, ST S8 AT [HelT 3R Pear Al Al fer| 84 Hil e S@ gt ¥R H @S
AT DI HIFAT | FHH M| HS AT DI DA 119 SR UlT Rl I HH 8l IR 45 IR
® T 3R g R & SAEd & Y Wl H & Iy IR U 9gd o HidT o, I
B T RN @ fofg & H A1 @1y o il 89 g H SUAT U RIM &9 Ui 3R
BN USR] Bl 984 IS oW Ugd Fohdll 39 IR H & o DI oxd ¢l e 79 &
Hehlael AR Hedl Al FET e, @ A o9 Hel Febar 2

AT &1 ATSA ST AT weeafa off 4 four 8 9 f6 99-3 # @1 T §
fgpr Wt 8rm, S 'R fdd Bl wEqd BN b SHD! FAaH WRwd QX 81 Rel &l I8
fIagpe i a1d ¥ iR w9 ff T 8IR Q& S TS fAB 7S o, 98 Bad $B ANl b
foq & o 3R < & g9 Had 10 AT AN & A H Tl T, AP I98 A FR 3R
STET 3R B TRT JAT TR SR SATET TR B TRT| [ SATET SRR Wl Herer W & &
B 8l 70 TRIT AN Wil R iR o)A 81 el daer fbar & T8 dRar 2, afed ghMHaR,
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fIST e 3R AoigR it a8 gAfly Wil BT AT dem a9 & foy sed 21 5i't | w1
9 $fean’ Wi fear wan &, 98’ W39 A WA gl AT A1yl 3FR U1 S gfear’
TIRM 9 <% H goig 81T, A1 WAl Bl ATHHN 9 & Y B U bR 8| WAl Bl

AHHN DA GRS Fhal &, 39 qR H H g1 A18dl g1 S $9YSq 8, D! ad DA

BT A1V ST 19, Wi, HeldlgoR Hed gl o <&l gl fham & S9s Sded &l a8
S e fiedr g1 @A S @ RAE @ SRR A9 g a1 § wwerar § 6 feami
Pl ITPT IS BT & <M BT BT Fad SIS S9Rd Well & Id1g bl AT 59 sfear’ or
3@l HXT DI q1 8, Al AN Sl SISl 8, 98 Ugcl 51 URHC W STEl AT, S 3@ 11 gfawr
® M 2l TR Yol S Wit § onft off, a8 21 WiT ¥ FW B9 IR WHC 8 TS 2l 39
ST BTN AR S B W Y 6 TRAC B oY 8, Wl BT i IRAC I8 AT gl Wl W
70 TR o ik € oifeh ST fedm &9 81 <81 21 39 IR | 9 31 Siend gl
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H T o7 Re1 §l 99D HeR & oy dadl 225 fAferas ayfds dex urit &1 &€ wdy far
g1 400 fIfe s gfas Hex Ul &1 Svd &l s fofg warsiE M Rrarg Ao & fofg
S | T g e g 6 99 99, 99 o Sk vaEE fGars are § ey & e
P G B foly IUrg fhY TG, a1 & <9 § Wl I 8 bl § SR Wl b @ BA
EIENE]

HEIGT, U9 & BT SR B 91 Tl X A GO HH B A1 | gty T
Pl R AHBN IET & AT §9 a1l I R &M <A1 F1 S A1 a1 &1 WFE 8, a8
R A A BT /Ui St 7 S fara @1 Hise A €, 98 U9 € [ 81 9obdl 21 § ofd |
RRHA sreprell a1 BT 3R | Ul St & AU W g=ad1E Gebe bRl gl
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*SHRI P.K. BIJU (ALATHUR) : I express my concerns on the Motion of
Thanks to His Excellency the President’s speech, moved in our House.

The Presidential address is brimmed with hopes that mark a brighter future
for India. Considering the vast rural mass, majority of them are still struggling to
meet their basic needs, the basic tenet of the Government’ “Sabka Sath Sabka
Vikas” fits well within the blue print of India’s development. The presidential
address is filled with strategies and acronyms that give the face of a well inclusive
economy. It is appreciated that the speech of His Excellency the President of
India gives special focus and repeatedly mentioned the rural areas that are marked
by poverty and underdeveloped.

But beyond the hollow acronyms and promises, much of the content of the
speech, one should feel the projections are unrealistic. His Excellency, the President
has also maintained a studied silence on many issues that are craving for attention
since long.

‘Pradhan Mantri Jan Dhan Yojana’ aiming at ‘financial inclusion’, which has
been given priority in the speech, is befitting the basic tenets of ‘Sabka Sath Sabka
Vikas’. But it is a hard reality that mere opening a bank account is claimed as
financial inclusion. Many independent studies revealed that after opening such
accounts, hardly there are any transactions taking place in such bank accounts. No
effort has been taken to conduct empirical studies on the illusions and mythical stories
of success on the parameters enumerated on the background of the RBI’s norms and
expectations. Apart from this, the more the government talks about ‘inclusive
growth’ and ‘financial inclusion and empowerment', the more it excludes the
contributions of women to the economy and society. It is highly surprising that
without keeping a tab on petroleum products how the government is going to rein in
inflation. The diesel price has been hiked after the new government, despite lowering
of price in the international market. The agriculture sector would be one of the worst

hit sectors. The hike in diesel price coupled with policies of hike in fertilizer price

* Speech was laid on the Table.



26.02.2015 112

and subsidy cut have a cascading effect on the poor and the vulnerable and it makes
mockery of the basic tenet of the government “Sabka Sath Sabka Vikas”. The ethanol
policy of the government has also been marred by legal and pricing hiccups
throughout last year.

The speech conveniently undermentioned the overall neoliberal agenda of
the government that seeks to promote growth of the private sector and demote the
social sector. The NDA, government is planning drastic cuts in social sector
spending in 2014-15 to reduce the fiscal deficit. According to the Labour Bureau,
figures on demand and supply for the MGNREGS, rural employment guarantee
scheme, the percentage of households who have been provided employment has
fallen from 83.7 to 60.7 lakhs since this Modi government assumed office. If
Rs.34000 crores was the outlay last year, then to maintain the scale of the
programme at the same level as last year, the outlay this year should have been at
least Rs.56000 crores; assuming 9 per cent inflation. Instead the budget only
provided Rs.33000 crores, which means a 41 per cent cut. And now there is
reportedly a further cut of Rs.3000 crores, which means almost a halving of the
programme compared to last year. The cuts of 10% from the non-plan fund and
30% in plan fund are not just reprehensible; they are downright counterproductive
even from the point of view of growth.

While there are initiatives for social and educational welfare of girl children
in the names of missions ‘Beti Bachao, Beti Padhao Abhiyan’ and ‘Sukanya
Samridhi Account’ the speech is silent on the overall basic education scenario.
The overall allocations to elementary education may put serious question marks on
the seriousness of the union government on the implementation of the Right to
Education Act. The trend of privatization is also visible in the angawadi system.
Streaks of Communalisation are also rampant in the higher education sector.
Appointment of Y Sundershan Rao, a votary of ‘Sanatan’ Hindu religion, as
Chairperson of the Indian Council of Historical Research is clearly a move to

sabotage the rich and varied narratives of Indian history. Nobel laureate
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Amartyasen resigned from the post of Chancellor of Nalanda University alleging
non-conducive environment is a latest example of unwarranted interventions of
Narendra Modi Government in the academic sector.

The tribal people are other neglected subject in His Excellency’s speech.
Van Bandhu Kalayan Yojana and Nanaji Deshmukh Scheme are commendable.
But the security of tribal life is in threat for many areas. The recent killing of
around 70 tribal people in Assam by militants is pointing towards the inefficiency
of the state in safeguarding their right to peaceful life and security. There is no
effort to distribute land to tribal and Scheduled Caste people. The speech also
neglected the issue of malnutrition. It is a saddening fact that, Primary policy
response to child malnutrition, the Integrated Child Development Services (ICDS)
program, is staggering with poor coverage. Approximately 60 million children are
underweight in India. The speech has also nominal mention about the growing
attacks on women.

The government’s attempt to leverage ICT for “Minimum Government
Maximum Governance” though citizen participation is conspicuous with glaring
partiality towards urban areas. The initiative ‘My Gov. online platform’, which is
meant to ensure public participation in decision making and ideation of various
national flagship programmes like Swachh Bharat Mission, Namami Gange,
Pradhan Mantri Jan Dhan Yojana and NITI Aayog by and large exclude the rural
population with poor connectivity and electricity. As per the village census 201,
around 44 per centages of the rural households are without electricity. Then, the
claims of citizen participation through online only deserve rhetorical value. The
dream of Digital India is still to go a long way ahead.

In the case of security of our country, hon. President speaks about the
government’s commitment to quell the internal and external terrorism. On the
other side we are expanding visa on arrival to 44 countries and allowing 49% FDI
in defence. The speech is also silent about the spate of communal violence that

disturbs the internal security of the country. A growing trend of communal
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polarization, in the form of 'Ghar Vapasi' attack on minority institutions like that
happened in Delhi and other parts of the country, is making the other regions
insecure in the country. Just after India’s visit, Obama recently said “Mahatma
Gandhi would have been shocked by communal violence in India”. It shows the
magnitude of the issue and the kind of image of India created among the other
nations across the World.

The pursuance of “Ordinance raj” to implement the neo-liberal agenda is
another major concern. Instead of taking the route of deliberate democracy, the
government is trying to enforce increase in FDI cap in LIC and land acquisition
act through ordinance. @~ While talking about increased FDI in India, the
government is turning a blind eye to the fact that foreign companies are closing
down their business in India. The closing down of Nokia plant in Chennai is a
classic example. The 29000 crore disinvestments strategy in PUSs, that already
started with SAIL is clear indication of ‘Americanisation’ of Indian economy. If
put the situations in perspective, the backlash on BJP in the recently concluded
election in Delhi is a clear referendum on the neoliberal agendas of the Modi
government.

To conclude, the much awaited and hyped presidential address is
conspicuous with hollow acronyms of development programme and glaring
evidence of widening rural-urban divide. It is nothing else but a continuation of
the Neo-liberal agenda followed by the previous UPA governments with a new
vigour. The dream of “Sabka Sath Sabka Vikas” will be only possible with
realistic assessment of the situations and real inclusion and participation of the

poor and the vulnerable in our country.
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* SHRI NALIN KUMAR KATEEL (DAKSHINA KANNADA) : The
President’s Address has given a clear vision about how our NDA government
under the able leadership of Shri Narendra Modi ji work for nation building in the
coming years.

The President has stated : “Inclusive growth covering poorest of poor from
most vulnerable and disadvantaged sections of society is my government’s
topmost priority”.

Our NDA government has created a world record by opening 13.2 crore
new bank accounts and linking approximately every family of the country to the
bank account. The Government has also fixed a target of providing housing to all
the families till 2022. The Government has also started the Clean India Mission.
It is also starting various programmes for the empowerment of women. The
comprehensive manner in which hon. Prime Minister has talked about meeting the
energy needs of the country has infused new spirit into it. Sometimes the
comparison between the previous Government and our Government becomes
inevitable. In my opinion the difference lies in the fact that while the focus of the
previous Governments was confined to meeting the targets in terms of the mega
watts, the focus of this Government in in terms of giga watts of energy. The
problems of load shedding and power cuts have become common throughout the
states affecting the studies of the children, employment opportunities of the youths
and adversely affecting the industrial production due to non-running of industries
for the 24 hour. Our Government has been making efforts for providing 24x7

electricity throughout the year.

I would like to Government should evolve a comprehensive program with
co-ordination of water resources, urban development and environment ministries
to check the pollution of the river in the country. It would help to protect the

environment, agriculture sector and above all, improve the health of the people
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who live in the villages located either sides of river banks. Hence, the
Government should spend sufficient fund to prepare a broad road map and create
infrastructure to achieve the said objectives.

Small and marginal farmers accounts for 73% of total holdings and 34 % of
net cultivated land. Though Agro climatically suited, water is a main constraint in
horticultural development. Irrigation covers 25% of the net cropped area and
remaining 75% is rainfed. Therefore, I request the union government to provide
more funds to develop irrigation infrastructure in the country particularly in
Karnataka to tap all resources for the benefit of our people.

Horticulture crop covers 14.8% of the net cultivable area in the State with
an annual production of 118.2 lakh tones. Horticulture contributes 40% of the
agriculture income and 80% of the agricultural exports. Karnataka offers an
excellent market for spice processing companies. The union government should
initiate more measures to facilitate and sustain investments at every point in the
spice chain from producer to consumer.

I would like to state that the government should focus attention on the
Research and Development of Food Processing Wing to make farmers earn more
benefits. There should be focused approach towards Research and Development
(R&D) in the processed food sector to reduce wastage and spoilage of food and
food products. There is also need to develop technologies and methods for
preservation of food products, their processing and value addition, improved
packaging, storage and distribution. While the end product/outcome/finding of
Research and Development (R&D) work would benefit all stakeholders including
farmers, industry, consumers. Academic and research institutions and regulatory
bodies, the R&D projects should be strengthened with adequate financial and other
assistance by the Government. Measures should be taken to enable the scientific
community to understand and work with the issues in the food science area with a
view to evolving technological solutions and new products and processes. This in

turn is expected to give momentum to adopt better and improved agri-farm
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practices and result in increase in the farm productivity thereby leading to
enhancement of farmers’ income and generation of employment opportunities.

Despite the passage of 65 years since Independence we have not been able
to provide even the basic facilities like toilets to the people. Now our government
has made a strong commitment to construct toilet in all schools by 15™ August
2015. It is just an example of how the NDA government is serious about the
issues pertaining to ensure cleanliness, safety and security of people of the
country.

As we are all aware that, large tracts of waste lands have been lying almost
barren for decades. Waste land afforestation is found to be financially viable and
environmentally sound. In addition, tree planting on waste lands would help to
prevent environmental degradation in the country. Though there are some
activities taking place for afforestation, it is not enough to tackle the
environmental degradation and climate change. If the Government is serious to
increase the green cover in the country, then it should increase the pace of
afforestation by placing an appropriate mechanism to achieve the goal.

Finally, I would like to request the union government to not to take any
hasty decision to implement Kasturirangan report on Western Ghats. It is primary
duty of the government to save the environment, ecology and natural resources of

the country.
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*SHRI NINONG ERING (ARUNACHAL EAST): The hon. President's speech
should reflect the policy declaration and provide a blue print of the policies and
functions of the new Government.

But sad to say, this is only a statement of intention of this Government, the
intension to repeal all the pro-poor schemes introduced during UPA regime.
There was no mention about the implementation of the National Food Security
Act, which aims at providing right to access to affordable food to the people of the
country. In the speech, Government declared a lot of new schemes without
providing details on their implementation mechanisms. Without giving impetus on
improving existing schemes, Government introduced a plethora of new schemes
in almost all sectors without proper consultation and deliberation of the House.

The speech is full of slogans, which are reduced to fancy proclamations
instead of implementation. For example, there is a mention of the slogan 'Sabka
Saath, Sabka Vikas' in the very first part of the speech, I would like to ask the
Government whether they have taken any view point labour while reforming
Labour Laws and whether Government tried to reach out to farmers, before
proglumating new Anti-Farmer Land Ordinance. Instead, the government has
announced that it is taking all actions to safeguard the interests of farmers. We
have been hearing all these impressive slogans since campaigning of the PM in the
election. But, at least, when it comes to the President's speech, it should not be a
general statement or a statement of intention.

Only a bunch of PM Modi's pet project got importance in the policy outline
of the new Government, the Government has conveniently neglected the aspects of
Universal access to health care and education, which are fundamental for the
development of downtrodden, in the country. There was no mention of improving
Right to Education and improving the condition of Higher Education in the

country. I would like to ask the Government that what new progammes and

* Speech was laid on the Table.
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policies they have created for the marginalized in the country. I would like to ask
the Government what new schemes and policies, it has introduced to address the
rising income and regional inequalities. There has been no special emphasis on the
Eastern and North-Eastern backward states of the country.

I would like to ask this Government , what are reasons for the increase of
the prices of the essential commodities, despite there has been substantial
reduction in the prices of the fuel because of the international markets. I would
point out in this context that the Government has completely failed in passing
the benefit of the reduced fuel prices on to the consumers.

There is also a lot of expectations, on the foreign policy front, but there has
been no concrete plan outlaid by the Government to increase the standing of the
country in internal politics, like obtaining consensus for the permanent
memberships of the country in the UN Security council and reforming the trade
ties with the neighbouring countries by setting up new integrated trade posts and
creation of new assets like pipelines and strategic roads. I also regret how the
Hon'ble Minister of External Affairs kept mum when the Chinese Government
objected to the visit of Hon'ble Prime Minister to Arunachal Pradesh.

I remember many speeches of all the BJP leaders when they were in
opposition regarding introduction of progressive reforms, now they are taking U-
Turn and introducing the same policies like GST constitutional Amendment and
taking credit for them.

Finally, Government has completely downplayed the importance of
reassuring the minorities of the country about their safety and security. There
have been sudden surge in the violence and hate crimes against religious
minorities in the country, which have made them fearful about the intensions of
this government. There was no mention of stern warning against the kinds of Ghar
Wapasi like programmes which are intensifying communal rift in the country.
Thus, it has been proved that the Government is passively encouraging hate crimes

against minorities by not adequately warning the Hindutva forces. There has been
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no new major scheme or project initiated by this Government to uplift the
minorities to provide them space in government employment, skill emancipation,
affordable housing, etc. which also explains lack of interests of the government in

their welfare.
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SHRI E. AHAMED (MALAPPURAM): Mr. Deputy-Speaker, Sir, I do not have
much time. Due to paucity of time, I am not elaborately speaking and I will just
mention certain points, on behalf of my Party, Indian Union Muslim League which
can form part as a debate on the Motion of Thanks on the President’s Address.
15.02 hrs (Shri Arjun Charan Sethi in the Chair)

Hon. Chairperson, Sir, I have gone through the 18-page Address of our hon.
President, wherein various projects, schemes and proposals have been mentioned
as a perception of this Government. We are here to discuss the pros and cons and
also how they will be affecting the future of the country.

I would like to put forward one thing which I have been very much happy
to see in the President’s Address that this Government is also for the growth of the
entire people, and inclusive growth is one of the ideas of this Government. No
doubt it is a welcome feature. But I would just like to know how is this inclusive
growth could be brought in the present day India especially under this present
Government. Has the inclusive India been given representation and also the role
to play for the people in the vast majority parts of India? Or has the inclusive
India been given more representation to the people of the corporate section of
India? I have noticed that inclusive growth is being given more to the corporate
section. What is the percentage of the inclusive growth given to the common
people of this country? How have they been given representation to have their
role to play in the development of this country?

Hon. Chairperson, I will also like to mention one thing to this Government.
One may sometimes welcome that everybody should be there in this inclusive
growth but when the corporate section is taking advantage of the inclusive growth,
it is not in the interest of the country. This is our own experience. There were
revelations after searches and raids conducted by security agecies; and it was
found that the people from the Corporate lobby had taken secrets of our proposed
Budget also. The organised espionage is a feature given to this country by this

some corporate management. So, the country has to be taken care of this
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organised espionage conducted by the corporate agents of the big companies. I am
not against the Corporates. They also have a role to play as any other section of
the people of this country but at the very same time, inclusive growth should be
for the benefit of the marginalised sections of the people, minorities, downtrodden
and others. Their role has to assured by the Government. It is most important
thing for the benefit of this country.

Inclusive development demands special encouragement for the
downtrodden people including minorities.  But the President’s Address,
unfortunately, does not mention anything about these downtrodden people
including minorities. But whether one may like it or not to see minorities or not, it
is a fact; de facto, nobody would be able to forget about the existence of religious
minorities in India. As far as Muslims are concerned, in the world, it is the second
largest minority we are having in India. Could we say no? Even if the Minister,
who is in-charge of Minority Affairs, may say: “I do not want minority!” Okay,
Minister does not want, but the country wants! That is a set rule. How can one
say, no? ... (Interruptions)

I am very happy to hear the speech made by the BJP Member from
Uttarakhand, Shri Koshyariji. He has said about Jawaharlal Nehru’s policy. I was
very much thrilled when he said so... (Interruptions) Sir, why don’t you address
your party people to follow Jawaharlal Nehru’s policy of unity in diversity? How
can you forget unity in diversity theme of Jawaharlal Nehru? That is an asset for
India... (Interruptions)

SHRI BHAGAT SINGH KOSHY ARI: Just a minute, please.

When I mentioned the name of Jawaharlal Nehru, you said, I could follow
Jawaharlal Nehru. Well, you mentioned my name; and I would request you to
follow me, to follow my party. Thank you.

SHRI E. AHAMED : Knowing me what I said is not a matter to follow any
party!... (Interruptions)
HON. CHAIRPERSON: Hon. Member, please continue your speech.
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SHRI E. AHAMED: Sir, I am here and these days, I have been waiting also to
speak.

Inclusive development demands encouragement for all the communities
including minorities. But at the national level, the representation of minorities in
schools, colleges and educational institutions is abysmally poor. There should be
sufficient encouragement given to these marginalized sections.

I am speaking only points due to paucity of time.

There should be sufficient encouragement for each and every language in
the country to prosper. I have also discussed it. The Government should give
Urdu and Arabic languages their due position in the UPSC selection process, so
as to give to the people the education preference.

Mr. Chairman, Sir, in the last nine months, the indication of the
Government’s intention on the so-called inclusive agenda has been completely
ignored some section of people. They have neglected the representation and the
grievances for the minority community. I am sure, the education status of the
minority community will be given to them, their due share.

Another point, which I am referring here, is that the President’s Address is
conceptually silent on the political will and the commitment to work for
maintaining communal harmony and checking the hate mongers. The recent
statement of our hon. Prime Minister at a Christian Congregation about the
Government’s commitment for freedom of faith has been negated by the
subsequent statements made by his own party people. But I would say that the
Prime Minister’s statement has been welcomed by the minority because he has
mentioned in that Christian Congregation that ‘the religious faith should be
respected.” But after he spoke, it has been negated by his own party people. The
Prime Minister wanted and he had shown also as to how we will have to respect
the religious faith of the minority community and other sections of people.
Unfortunately — I may be permitted to say — in the ruling party, there are also

elements who wants to be like more loyal than the king.
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They do not want any value to be given to the Prime Minister’s statement.
Why should I say this? I will say one thing more. In the last Session, our Prime
Minister did not speak anything inside the House about minority community and
minority’s apprehension but he only spoke outside. I am sure in his reply to the
debate President’s Address, he will definitely say something to give hopes and
fulfill the aspirations and also about the Government’s policy for protecting the
interest and legitimate rights of the minority. I am expecting him to do that but,
unfortunately, it may not be possible because when the Prime Minister has spoken
in the congregation of Christians about protection of the minorities, his own
people have spoken against the Nobel laureate, Mother Teresa. That shows that
they do not like what the Prime Minister has said. But we are very much happy
that the Prime Minister has come out and given that assurance, and I am sure that
in this Session also, the Prime Minister would say about it.

One thing more I would say. I do not want to take much of the valuable
time of this House because a number of Members are waiting. After speaking
about Nobel Laurate Mother Teresa, this country has become a target of attack,
insult and criticism from the international community. We have to respect the
sentiments of the international community also. You may have differences of
opinion about the way Mother Teresa had conducted but this is not the way you
have to do, and that too it is from a responsible leader of the RSS Chief, backed by
the Ruling Party. It is very much shameful for this country and the entire House
joins me in condemning such things against a person like Mother Teresa.

So, the country is in dire need of stringent laws against hate propaganda
and communal violence. Why is the Government hesitant to bring in a new law? I
do not know whether Government will bring new law after withdrawal of
Communal Violence Legislation it was there in the Parliament. But why do you
not bring in your own law? It is because it is a fact that the minorities have been
under threat. That has always been there. I hope my friend from Uttarakhand will

also agree with me that the minorities are under attack by the people who want
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Ghar Wapsi. Ghar Wapsi is creating 8% &diql. That is the thing. What is Ghar

Wapsi? Why do you do that? You are again casting aspersion of untouchability
among the people. It is very bad.

Anyway, I have no time. I thank you very much for giving this much of
time. I would only like to say that [ am sure our Prime Minister, in his reply, will
dispel whatever fear psychosis that the minorities have and also their fear about
certain Hindutva elements which, I say, adopting policy of are more loyal than the
king in this country. That will definitely make us unhappy. I wish that the Prime
Minister would also take this opportunity to dispel the grievances as well as the
fear among the minority communities. That is the need of the country. Thank you

very much.
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*sicht geiT Rahw SR (JRA) : TAE GH Bl YA DA §Y ARG AL HEGT GRT
Th THR W T A # wRa &1 e g SHat wfa giftud e 3 ot s g
AT & €9 § FAS D WA A QU B AHE T (AT T A AT WA Bl §Y [
H Bl

TAH FBR B T A M S a1 99 B AN Dt e X napianasit # @t g8 2
AT WRBR o TGhT AA-TIHT RAB" D FH P! AGY I & & Td AaR qU=HA1 7aed 3
YRA Q¥ B WGl & I€ DF Ud IAod WXPHN W A & A W B Tg WG ¥ &
i R vt & 2, g Swat gt oft fran #1 #¥ wowt § fauer A WReR B gy
f fza faxfta ad § adam TRER gRT oAl &1 FE S B W@ R A uH ot e qw B
|HE AR AT &] TE Tl AR AIHA ARG Td YUT UA.€1.U. WHR &I 99 & fae™ &
forg & B B gEETEIfRT B gwan 2l

TIAH WRBR & A & 918 A3it § gd Afq A e newt & g § @0 T Bl AR
AT § 6 T8t e &1 "o Art 21 49 ) aR R ue @ e @ gw iR W et @
I argEd ft Bar € vd gt ot ol 21 wiifh I WHR ERT W TE UdSd Ao B
TAR! AXPR & FHY W@ TS Arorn oY, o1 fAded &xa 2 IR e ¥ I9a1 et ff @va 2l
IR B! AT ot d I el A @l R faRiy il e v € SR o fRy ae w §
@ Bt Ao R fh W DN wea AW aRad § AR var v @ Iar gRT iR WReR
® et TR B WeR T8 B W W R AT B A Y A AIaR qEES oft
ERT " oo WRA e @) R @ gl U STHH & Adliad I ISH T A H Hag
AT A A 9 TR U R SAiRAt R @d wRar @ S Weedt 9 @9 @GR Bkt §
AR FTEET off 3 ¥ BX § wiared & o @raRen &, ¥ A W e Y 31 99 g
39 9 &1 ¥ 5 WISt & gan anf are ft e @ faew ¥ W vy @ mafiwar <+t wsd
21 3R faTra 9Tl ¥ 39 91 & 3R s eI T Aan A 3w S NiY Wd bR arelt Ut
fae™ ot o= fafafddl wR @d fhan S AHar ATl T BRI B FAAT A AETH & GRT
WS dus § | 7 Bt TG HREGA B R ATIAR TIHS ALGT TR ST @Y e & TN B
I 3 BT UIH HY W2 2l IS HRA H sfag@ ¥ ugel ar frd) var=ei=it & gwt vl @t
e & WY § AT A TE ud aRumH @t [ T FRa g e @ 3w W st durd B

* Speech was laid on the Table
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& forg vicares e manl R 3 Wit A oft f5 aRum & a1 R uRum St & smn
2 9 Told ®eH 9 Yo IHG U it S9d) IRUNM & ME| AT IHH WRDR BT 29 b faenedt uq
Rren &= @ fhan 7 ¢ W& T IADT A ISR 2

TR WRBR gRT A Ao @l TYom &t T8 & S AWl ¥ 29 &1 3rsr ufaw
IMTA oAt & 8, U fawam 81 @ 21 We 39 SfeA SR Swant Srnifie ot A wiasw #
gIGIE WRA W o g @ W E o R W v quf Rvarw @1 "deara ST
I@G IRUMA Q1 AT T ATA H 99 & FHY MR, AfhA 39 o8 & Al @M &Y 3 A
A & RaE g ot & 3R R Rvaw @ 5 Aruar v St @ wem A9 § 7\ A @
JMHIEN3T B TR HIA H AHA 1| 7 A T8 Wt A0 ¢ b ARl uer e & 9w faen @
Ry B W Fa 37 Aot B aRomw TEE IR q@ S W 39 Aol & 3 uRumml B
iR & # fRafkaee T8 2rft

JfABTH JIAA-LATH ABR T4 AEDhT ArI-Haeh1 b mmit foAi # wea & R
A fvae a9 ot feen & wgEqut |ifda SRt | | A1 T Td 3 WKl & §IRT Q¥ @t
TGl BT Q¥ b B H SO AT H AfFAfeld HIA BT TATH YW g 2 a8 ¥ & fApr
B E Fagdl W A oW ¥ Ha B IRR T |
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#it SaforTfee wneeRTa Rt (A1) ¢ QUi Hed, ST ST Ui Heled @ SAHHTIOT
B TE R AT GG IR AE-[GR DI Jbe HA B o U Alepl a1, SHD oy smaeh
Igd-9gd gIAg| AU ARIGH HI AU ISR HI UHh |rd quiian © & a8 foe faem 4
9 QY DI o I ARG € MR fFA g9 H BT aed €l WRER & RN gD g, IAD
HifTy ik raa forw =% g €, Iufy #AeIeT & v § IS FHEIT aer g6 ferd
gl

# fUwel @15 1Al | 31U AIoTdT & AT BT G <7 A1l § FHewa g & I 9 4o
T % b 9 39 fauer § 7 doHR AT H 90 2| SMUBT SHA1 7 Wed G4 b dN H @9l b o[y
Tgl T8 Jorn g, dfcw WA & IR # g9l B B foIy JomT Bl O UH M dTed, S
S =ell RBT 8, a8 M <@ & ol PR RIR & AR d <gd 913, @ Gal 7 &R, Dl
gedr 7 5 9| #9 e % Al # <1 8 9RaR ¥ Ue 99 iR faRerr g 3y
dfes, “Offence is the best form of defence” I8 gt <@ @1 el IR & Ul &
TeeaR Hu fHar oy, gEe ft ¥ e o8 A # g 1 o S A Se wa 6
AEMIEH AU St & SIWHIYUT H ST UG {@oll Sl &1 4w f3ar of, g9 # dle dom
“URA B FIH TSI Ak IUD! G, SMEATHD 3R FRPpiad fRAd 21’ &7 781 4 I
forraa @t = R g8?7 & R 9ol &1 AR < 7 2| WS, g ok o & @im
fewo w1 ardraver <@ w g1 i AR A9l W T @M ¥ B A T & foy redes @
d HHR H T I8 2l A1 Ul 39 S« B Feal o F B Il B AMUR W M qe,
Il & AT AT TR B, H 3 A H WIR G UH & T IS e § P e

370 WX AT AN T FIT Hxd 87 § AT UL MY AN | o1 dredl § (& s A1l s
B O g & b TEI? ool <o & SHar 39 vy W) WA gred) g1 s Wb SRR
HE UBCl 3ATg 8, olfh WRBR 3(d - Te| el 87 A 7 R 98d G, 3w fad, U wRa-
S HRA, |IDB] AA-HID! [ADb4, A(h 31 I8 Felle a1 gl ol S; DI Sl Bl IHIS
W ARBR R ER-4IR I B ST @M &1 BA WRBR BT Sl ARS < HelH H <61 8, a8 Uh
- & aRF T

FATART SN, § Q-9 ISR AT ATEA gl 99 JILY. ABR AER T DI AB
e o, SRINGE I9Ifthe TABR IBIH Bl IR 3Ts off, d9 80 S dX® 93 ¥ 3R (U a1d
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A = Al TAD! 954 ATATET gg, I8 (ARG AT T, TEfh U el &9 e W SR
B R SRINGE INfhe RAWR DI 30T Tl I oM foran iR TMia-wia & e die = 2l
I AR SRIRA 9 & |1 21 99 89 $3aNY 4 Jax oMy 9 a9 3o qui faxier fapan |
3T AT S9N fdeT Bl 3 oIeb” ST @Ted & 51 MY fquer § 99 9, 9 GHI Bl AT
o fh BT g9 ATTH AP AT, S S & & Y -INIRD B §b YblSc H 15 TG U
STET STQ | ot @R Ry 82 BIP urdl, wxmgr urdt & oredel @ 9l H PEd © - 3N
g, BIS @, I A1 dad gl Al o7l g, e, R iR Fua #§ g ofdaw @
BT A1RY, S &A fUBd & #EM # 99g § 98d] S’ B 3MS ey wika gy 3k fisa
s ol # 39 W 39 RE ¥ ¢ 30 3R 9 NG 4 A1 ¢ Io| 16 srearasn § 4 4
NG I & 15 a1 & 918 U & d1e b 59 gQI Afaem ok dve & fam o forar ©
fop oR ®Is AMUTdHTN RAfT 81, faww aRRRAfT 8 @ S reareer o= anfeu, offh=T that
must be the exception, not the rule. o= fdaq R <=1 &1 Ay 77 Iga1e 3§ Al
RICUf WEIG 7 SfeTQel & qR § el o7 b a1 =@t & (il B Bl Uik HRAT Alehai s
@ fory sreo el 2

H AT § fh SR BIg eIy RIS WU F UIRG fham Sy, U fwar Sy
Ig WS B SMABRI BT B9 BN 31 BH SH AN & IR H Tl H| 3N 3-Raen &1
TS AN fEeelt BT 900 MG BIANT BT AfAG DRI DT AT DR AT | SHBT
ol 3 1 o, ool § gAa B %@ ¥, Afd facell B S SR ARSI 7 31U ARSI
DI e PR (], AT 32 Al | A9 e R uga | ... (FIgF) AT HIEF-e qRT Bl

| B A ... (FFE) 39 gAE F A1 ot g ool a9 gt ©l ... (@EE) g9 A 9gd
AT, 3T W G Dl & Ry |

UG 916, Q1 MY R AMY- THh TLIARAE, TRAT & IR ¥ AR g0 =
3ifh fea aRo (M.ams.al) & IR H| g9HT RN qat 75 o1, § 1 a1 & T 6 ore
TETHET ST T A DI A BT Jal ATl g ,4LU. [RPR Wiel JR&Tl [ W AT oAb
3rrs off, 99 gt wel fave gam o, #f o [ ot 7 favy fpan o, siad guAr @R
St A Ry o o, X Wig ft emEaTS g6 St 7 fRig B anl SN wE- a8t
BT AIRY, el 1 BT <10y, WS H @i B Q91 MY DA A ol ADhd o¢ AT oIF
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T8 AN WHR D HAEdl a9 b ©, a9 AR B YRIRN e, H R Py, e
S firer g

B A ey fadRre qiRT fham o1l 3T 0 foTy STedmasl ofdR MY &, 89 W
P =@ T8 gl yaTEE S ¥ W wE o 5§ g <@ g # 9w € 5 o9
TR R B, A Brs W AR dm @ gga gt & @ ft ==t @ ARyl @
9 v R JREERA & 9 99l g57 59 3faR & loide Bl Widid el R fHar
A A gHdT THMHE BT @ 9 RS F i Al fra e s9 Aeer gl
B, Bad d T, T SHE B Afed B 8, 9 9 Al S | & wifers T 8, e
SHa! ool iR SHH FHHAS 99 THIH B IMYR W B hdl gl 98 A sHide o
QIRPIC ATl B Igwdel SHIM R BH el olg o 5 ST AUl T8l B Aley,
AT S Wl SWEHR B QAT g9 8 9 o & wisde Aok & Hiolae & folu
B B & Ugel 80 URIEId QNI Bl AN ol S AMRY R Ufeetieh JaeR &b HIolae &
fQ 70 gfrerd @Rl &1 SR off ST ARy, oMU I SWTSaR B fadn| 4 e @t
i ofg e & forg ifireer &) 18 81 iR W@ st 7 fhar T 81, @ 98 S| ard
P @1 & S @1feY, I8 B B AT ofl, SH W MU I Y H IWSIR B
fem g1 oot S ST b1 DI A1 W AY I TAT 87 IRV © (B I A A e, A,
gse! affa febrer faar T, 3TsT d49e & W 99 (LIS Dl bddl Jd IR I8 AT 81 AT
# ot fded BRAT ATEdl § b ARBR F FE Sl heH SOl §, SUD IMMUR UR BHET S

ThaT & fp TRE 3R fFaml & U W) o 3R SErmufadl & 99 o a1l I8 Rafa amat

WBHR 1 THR BIS! 8| WA ATl FBIR AT S BT AR - “TF o4, S [Gam

IqDB 16 T IS W gIT| TS 37 ARBR P ARI a9 bl o~ [ha Jad AR | B
qrel g9 LA B ReIR fave ¥l Al i F ger fhar faeh qer g, ar i urd
SHIT R T 39! faRe Hfl, g1 39d QX1 faward g1 ool fhamil &1, §91% sr=ardnaii
BT FIT BT 2 S {7 89 SrIadl 9 R ST BRd 8¢ § IS MY I 4 o 39 H
HH T, olfh QT &1 ¥ Sfely ST b S 8, &Riifes a8 foram sroem € U 72
WRAT, U YRAR BT & Ue T8l URdl, U= Td BT & Uc el URdl, dfch a8 39 IS, BT Y
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UT WRAT 2] BAR Q¥ B 65 U9 ST Y W SnenRd gl g Y. IRBR b1 F9g fmam
& oI U w@ul Fa1 o7 9d UA.SLY. Bl WRBR ofl, A1 PN & & § TRl IATGT Bl &R Bacl
2.4 g o AT H IH TR A9 Ui fhar wr ok g e-g H I derR
TR wfrerd 9% fHar R ol 98 Imue! favrd # el € iR fUsd &9 #EHl # o Y &
&3 H EXe] STEd B R DI IR AREM F "eIdR U RIeM W R Bis &1 21 e I8
frami @ Rfa 81 gt 21 Ul St 9 &ar o1 3R # I dle Hel b e gar

GTe Y& BT U gl ‘STl Gl wa: [ oSl 98 STel oy, WA 3R e P AEEI
X W@ 2 UE gu & RV TR < 7 AT g N o T W g @t Rafa o
AT JAAT $H WRBR Bl @l F 4.0, B WHR Al 3R fhar gitga o o1 @1 72
BIR RIS BUY DI U ATH B Ao 8 Yo PR, dlfp fhami ol Ied fAe amg|
Sl fUsel &9 WEHl § QX o¥ H 4600 [HAFI T SHSAT TR ol 8, TAY AT TF B a1
T WEHR & foy T& & Ao | 9o & UH A9E F Bel R g IE HEd gV 99T WS §
3R # P! B HOM - ‘fh fFaM BAd T THM T/ € A1 I8 g1 o1 A1y b
g A e ®I H) W gl Afe A wxAr Ted € a1 g AR <A1 AUl Ig Sus
I BT 9919 A4 Die fhar g1 399 a1 I B 919 T8 &l Adhdl ol o1 s & gaed=
4 ¥ gig T8 gS| AU A b WHA H Per A b W@ HHteE & KU € 3R 50
R e AFM @ & HUR A9 Jod TR 89 (b9l bl <l | I8 3fUe Aheel §
At forar 21 g BIC 7 o9 377 foan 6 oy 59 WR oA QY @1 21 BRaQ DI T faT
d JUH BIC H WPHR B IRB F Yhsde U fHar 11 {6 I8 G9a & 81 8 qbdl 2l
3R I% fIearrdTd <2 &1 Sl & W T8l § Al R ©, J8 A gor aredl gl

e & oy Afe-=1E 21 $o a7 yd g9 #31 off SR & @ I AR § Y @ o1 H
T AT H @ie el W21 @ B Bh TaRR § s 9l 8 S9d de feAl ugd | @l
SRRA B B BN @IS ST W ST @ S § H offbs U¥ dRe @redn g, it W
ggd N9 B T oid 19 St 7 Bl B el Bl quote HRAT AMRY S © A8 H a9

2013-2014 ¥ WIg IR TR ST Bl AT WIS DI §IAT ATl 9 AT DHadl 80 FAR ST WIS Bl

AT 1T &l JeTs ¥ il o T 3R 9 AT ®adl U ol ¢, 3WRd ¥ 11 @ T 3R

39 T dadd U g eF, RIasR § 10 99 29 3R 39 AT ddd Uid A e Wi Bl
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AT fRaT AT WE HI HH B HRY HAFl DI AMSAT BT AFAT BIAT T81 AR W& B
HeC B [T Brel IIOR A U TR B SIaRl B a1 1, AT fhar &l I8 AT &1 78 2l
fpaT BT 19 BT UlhAT THI B & IS, TS Bt UfhAT AT B & TS |

A FHT H S ATBICT & TN QT Y & - A 39 S, Ug WRA-d¢ WIRd 3R
SH- AT | S-G9 ATSMT & IR § el ATedl gl Wg dRke BRIS dcb Yhlec SRR Wiel
Y S, H g9d dre-fadrg § T8 TSl @rEar §, o R 89 S © [ S WI¢ IRE BIR
PRIS UPHISCH B 3R TG IS HIS UHISCH SFdl b SR doid D UHIScH ol SHY STE]
I B 91 Tl B Al 2] Hb 39 SfSAT B AISHT B IR H AT AW o Hel, ST gHR
B AT RAY @1 21 3l e A1 Ugel gArd §U A1 MY 3 B! [FehTetT | WReBR
B TR Bl 2 fh < & &R g9, & 1T & ARl Bl 8H b ATell H {RIY| S DI 3Es
TN & oIy 89 & Had oIV | AT 30 AfFHIel SR H forar f6 STRegdl 19 & an
S &7 ¥ ARt T1 SUN IS W B a1d iR FT B Whdl 2] UB a1 g9 drT g
gdIHoT & IR H & Fed I, ifhT 3@ M A gdtewy W g B A 2l TE Sw @
Tehdll SR SRS DI &H AN DY Y RA? §H WA GRATT BI 91T BRI 8, <lfb b
TE BT IRIAT 9 @l fUoe o 78 ¥ <@ W 2| afife RIel W) U8R, Iefidr iR 8R
Al BT A, At W Rnwg Rewfdryi, Raenfeai 1 Wt 78 awmn, Ren & &= 4
WIATHR, fhe i &1 WIRT MU @1 916d 27 BAR o¥ & Igufd Hed 2 fh F9d @
3R ST aTex o iy recufey ofam 2 98 Wl &g & ol @ &b anfémar-25 3l fa dxdicye
Mg HeT B IRAY| BAR AU SR wurer o B A e @ bl &1 g9 A A w®
anfdep s, feres wafrl <ifeet # sudy fides &= =arear € & 59 <o &1 &wan STl
AEID 3R et Wi & SMER W &l BNl 98 IS WAl g9 g 8RN 3R
3R T8 g BN ASGd NIl Al $HRA HASgd 8NMl, 78l Al AT WpISRHUR P! 1A R B &,
R Al gdp M5 A N SARG & g9d S| fUsel g Arel &1 0 JeAihT BNy,
AHERh AGHTd AR TRaTel S8 §6 Q¥ &1 deifbd g3l g1 3Mfded wifd &1 |qus
Sl [UAT € R8N IR WA 2 W ghR g ¥ fod B a1d bRl ARy | HSeH Wie Sft |

Pl o “There is enough in this world for everybody’s need. But there is not

enough in this world for everybody’s greed.”
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SHRI KALYAN BANERJEE (SREERAMPUR): Respected Chairman, Sir, |
would have been happy had I appreciated the President’s Address. I am not in a
position to appreciate it due to the fact that it is nothing but jugglery of words,. It
could be titled as: “ard =@, @™ @A - Talk more, work less. People of the

country have seen that. In every field, the Government could not achieve what
they promised during the last nine months. We have seen their arrogance.

A few Ministers have arrogated themselves with the power. Before I deal
with the clause by clause of the Address, let me tell, through you, that we have
long been pursuing with the Central Government for waiver of the huge debt
burden left upon us by the previous Government in West Bengal. We have waited
for more than three and a half years with no result. But unfortunately, the
President’s Address did not address our demand or grievance.

Sir, I want to point out one thing. The Government of India through the
Ministry of Human Resource Development had published a message on the eve of
the Matrabhasha Divas on 21% February, 2015. In one of the national English
daily newspapers in 22 languages of the Schedule of India where the Devanagari
script has been used for the Santhali language instead of the Ol Chiki script. The
script of the Santhal community is Ol Chiki. Please take corrective steps for
future.

The Pradhan Mantri Jan Dhan Yojana had started earlier from panchayat
level. It is not a new one. In every panchayat and village, there is no bank. Please
take steps to open first the branches of the bank in every village. In West Bengal,
the Government has let out houses to banks in village level at the rate of Re.1 for
the benefit of the villagers. Under Direct Benefit Transfer Scheme, public has been
harassed. They are spending more money to get subsidy.

Regarding toilets in schools, we appreciate the view. In West Bengal, it is
almost covered. But we have a request to the Central Government to take steps for

cleaning of toilets and provide one person to clean toilets.



26.02.2015 141

Skill India is not a new concept. We have already made a good number of
ITIs and polytechnics. Out of 341 blocks in West Bengal, in 100 blocks, ITIs and
polytechnics have been completed and in 100 blocks, these are under progress.

We appreciate the concept of Housing for All. But you must clarify as to
what you mean by that. I would like to know whether Housing for All means 125
crore people of the country or one family each will be covered. How many
members will be there in one family? It cannot be a vague one.

So far as financial benefits are concerned, financial benefits have been
reduced by this Government. In the case of providing 100 days work, the financial
benefits have been reduced from 1.50 lakh crore to one lakh crore. Instead of 100
days, it has come down to 40 to 50 days. They have reduced the financial benefit
also for construction of village roads.

We oppose the Land Acquisition Amendment Bill. Let us be very clear
about this fact. In 2013 also we opposed the Bill. That is because the cultivators’
rights cannot be taken away. In 2007, our leader Mamata Banerjee went on a 26-
day fast for Singur at Kolkata. One of the stalwarts of the Bharatiya Janata Party, I
am not taking the name, had gone there and was with Mamata-di for a few hours. I
convey my heartfelt thanks to that leader on behalf of my party. I request that
leader to stand up today also for the grievances of the cultivators, an issue which
he stood up for then. Do not take away the rights of the cultivators. We oppose this
Bill.

Churches are being burnt. Dharmantaran is going on in every State. They
often quote Swami Vivekananda. ¥t fadepr=ia Sft 7 qrer o & g iR doux 4 o
TE 8, A9 BT 99 AP AN A1 79 & [Jbr 7 ¥ 841 8, g9 3T SIS H Al Bl Bl

During the Christmas vacation I was in Turkey. At Cappadocia, a guide
told me that Turkey was a secular country, and 98 per cent of that country’s
population was Muslim. When I asked him what his religion was he said that he
was a Muslim. He asked what my religion was and I told him that I was a Hindu.

Then he said, ‘Your religion is the origin of all the religions of the world. Your
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religion has two important features. The first is not to take any lives and the
second is to love each and everyone in the world.” He said that Hinduism talks
about respecting and tolerating all religions in the world. That is the foundation of
the Hindu religion. On the land of the Turkey at that moment I thought, if only that
Muslim guide’s message reached the members of the ruling party, our country
would move in the correct direction and take the correct path. I would request the
hon. Prime Minister to first decide his vision and then take decisions. Hon. Prime
Minister, do not be a prisoner of indecision in the country in respect of emotional
religious thoughts.

What has the Government done for the girl child? Is it just going for only
advertisements, propaganda, prachaar? What has the Government done? Rs.100
crore have been allocated for the benefit of the girl child. Our Chief Minister has
allocated Rs.1,000 crore for the benefit of the girl child under the Kanyashree
scheme, just for the State of West Bengal. We are ready to cooperate with the
Central Government in all respects for the welfare of the women of the country.

I am reminded of something I read long ago. During World War II in
Germany all citizens of the country had gone to the battlefield but a Professor was
found studying in his library. A soldier came to him and said that he wanted to kill
him. Professor asked the soldier why so. The soldier said that while every citizen
of the country has gone to the battlefield for the country’s sake, he was sitting in
his library and studying. The Professor then asked: “What do you mean by the
country?” The soldier described the country by its boundaries on four sides, by its
population of five crore, and by the culture of the country. The Professor then said,
‘Victories are gained, peace is preserved, history is made not in the battlefield but
in educational institutions.” Education is the seabed of culture. It has to be
improved. But allocate money. Do not just go on doing prachaar. Do not go for
advertisements. Go for that which will fulfil the purpose. You allocate money. We
request the hon. Prime Minister to do it. He has undertaken a job, he should fulfil
it.
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Someone was referring to Swami Vivekananda. I will tell the person who
was telling this, kindly convey to the hon. Prime Minister that some followers are
following Swami Vivekananda. If you really want to help the girl child, allocate
Rs 50,000 crore for that scheme, only then it can be done. It is needed to make the
scheme effective, otherwise the scheme will be mere advertisement.

Health is a State subject. Leave it to the States but allocate money to the
States so that the State Governments can work. Provident Fund and Employees’
State Insurance benefits are not being given to the workers at all. During these 9
months, they have been running for provident fund benefits. Contract labourers in
this country do not have the security in their employment. Nobody has thought
about that. During the 15" Lok Sabha, the Standing Committee on Coal and Steel
submitted a recommendation to the Government that whenever any contract labour
is there for a period of more than 5 years, frame out a scheme and absorb the
contract labourers, do not keep the contract labourers in the workshops decades
after decades; do not exploit them.

As far as E-Government is concerned, we have done it in our State. It is
not a new thing you are doing. We have a question. You are talking about
governance. Do you have any administrative calendar? Does your Prime Minister
hold any meeting at the grassroots’ level for the purpose of good governance? Our
Chief Minister has held more than 80 meetings at the grassroots’ level. The
problem is there is no trust. The Government has to trust the Ministers and the
administrative officers. Let that trust be built up first.

When you talk about Digital India, what kind of digital India has been
made? It is only advertisement. Even at Delhi, even at MPs house, we do not get
any Wi-Fi benefit. If you use MTNL every minute it drops. For a conversation of
5 minutes, we have to call a person 5 times from our MTNL mobile connection
which has been given to us by Parliament. Digital India is a very good thing but

make it effective, bring it to the people at large.
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Power crisis should not be there in summer. What power benefits you have
given? In every State, especially in the northern States, power crisis is there.
Because of power crisis, water supply is not there. I went to Bengaluru a few days
back. The people there were telling that there is dearth of water. What has been
done? Nothing. It is only advertisement.

We are opposing to the FDI. Do not try to sell this country to the foreign
investors. This country is having a lot of investors. This country is having so
many industrialists, this country is having a lot of retailers. Do not sell the country
to the foreigners, do not be an agent of the foreigners in this country itself.

We appreciate your deep sea port scheme. We have given Singur. People
have given us authority. In Sundarbans, the State Government has cleared
everything so far as deep sea port is concerned. I would request the concerned
Minister to take steps for the deep sea port.

The issue of black money has become a mockery. Every person of the
country laughs on you when you say that you will recover black money. This
Government made a promise that within 100 days, black money will be brought
back. Nine months have gone but the black money has not been brought back.
People have not yet got it. So far as this is concerned, you have got the results. ...
(Interruptions) Do not talk about Sarda scam etc. These are not nice lines. You
have lost the Bangaon bye-election by more than 2,20,000 votes. Do not open your
mouth.

Why the name of the President of the BJP has been cleared by the CBI?
That is also our question. Before 15" May, 2014 the CBI had said that in the
Gujarat case they have the material evidence against one person. How could now,
after the election, material evidence is not there. It is very surprising. The BJP
has learnt the lesson. That is the reason I was initially saying that a few of the
Council of Ministers have arrogated themselves with the power. Now, I say, every
Member of the BJP has arrogated himself with the power. They have the power so
they can bulldoze everything. Just because they have the power, they have
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become vindictive. They have the power so they can put the persons into the jail
and shut the mouth of the persons who oppose them. This is the ruling BJP.

Delhi has given a lesson in the form of the election result. Bihar is waiting.
In 2014 the BJP wanted to make a break through in Bihar but could not do that.
Bihar is waiting. In 2016 we will show you what Mamata Banerjee is.
(Interruptions)
HON. CHAIRPERSON: Please address the Chair.
SHRI KALYAN BANERIJEE : Somebody will fly from Gujarat and someone may
fly from Delhi but they cannot take hold of Bengal. ‘Banglar maati durjoy ghanti,

Bujhe nik Burbritto’. Banglar maatite ashun. ‘Banglar maati durjoy ghanti’.

facell A Iepr 3R YoRA ¥ Ishx $o 78 gl ¢l [ will tell you one important fact.
You will be surprised to know that the BJP Party President has lost all the
elections at the State level. This is the state of affairs of the BJP in West Bengal.

Kindly permit me to tell you about a Hindi song. 2<% # ta& =1 & fob el
R | H et 8 99 Al & wuHl 3 fad €1 ay 2016 # ufEw dma @ et
PIcTdIel H Il Pt A WO H el & %@ S| ST @l & qu+ H %edl g, ¥+ § &
& ARGS9 B BIs IrgfaeT T8 B

I may say it again, come to West Bengal in 2016 and see for yourself the

strength of Mamata Banerjee in West Bengal. Thank you, Sir, for giving me the

time to speak.
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SHRI PURNO AGITOK SANGMA (TURA): Thank you very much for the
opportunity given to speak. I rise to support the Motion of Thanks on the
President’s Address.

Sir, a famous writer and an orator Shiv Khera has once said that ‘it is good
to do different things but it is always better to do things differently’. I think the
Prime Minister, Shri Narendra Modi is doing both; doing different things
differently. I congratulate him and wish him all the success.

Having said this, last year in the month of June when the President of India
had addressed a Joint Session, he said: “This has been an election of hope”. Hope
is very important. [ remember when Bill Clinton was nominated as a democratic
candidate for the Presidential election, the Media asked him, “If you are elected to
the Presidency what do you promise to the United States?”

Mr. Clinton said:

“I come from a village called Hope and I promise hope to the people

of the United States.”

So, last elections to the Lok Sabha has really been an election of hope. In
the last nine months during the regime of this Government, these hopes of the
people have now been converted into dreams and aspirations. Many hon.
Members have talked about a lot of schemes, yojanas and slogans. I do not want
to repeat all that. I have a list of 50 slogans, yojanas, schemes and promises. A
promise like, by the time the nation completes 75 years of its Independence, every
family will have a pucca house with water connection, toilet facilities and 24x7
electricity supply, it is a very big promise which creates a lot of hope. Some of the
slogans are, har khet ko paani, per drop more crop, 33 per cent reservation for
women, ensuring Kashmiri Pandits’ return to the land of their ancestors with full
dignity, get rid the country of the scourge of corruption and menace of black

money, Sab ka saath sabka vikas, Make in India, Digital India, and Skilled India.
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We have about 10 yojanas and about eight missions that have been promised by
the Prime Minister and this Government.

This year’s Address of the President of India concludes practically with
these words: “A promising future awaits us”. All these are very good. My full
support and cooperation to them but now what we are worried is when these
dreams, aspirations and hopes will become a reality. That is the question today.
Are these really achievable and practicable?

Now what is the mantra the Prime Minister has described to achieve all
this? His mantra is, ‘minimum Government and maximum governance’. I beg to
differ with this mantra. 1have my doubts whether this mantra would really work.
According to me, the mantra has to be the other way round. It has to be,
‘maximum Government and minimum governance’. Why did the country suffer
for so long? Why could we not progress fast? It was because we always had
maximum governance and maximum control. There was no de-centralisation and
no empowerment. It was very refreshing to hear the hon. Railway Minister this
morning when he said that he has delegated some of his powers to the General
Managers. That is how, I think, the country has to move. More people to work,
more powers to be given to them, more and more de-centralisation, and more and
more trust. [ think that should be the mantra. Therefore, I beg to differ that we
should have maximum governance. We must have in this country minimum
governance. That is how, I think we have to proceed. A lot of controversies are
going on the proposed legislation of the Ordinances. Be it coal, be it land
acquisition and be it mining. I am also very much concerned on all these
proposals. I remember having read a book. I would like to recommend the book to
my friends, if they would like to read that book. The title of the book is ‘Wisdom
of the Natives’. It speaks about how the red Indians, how do they think about
themselves? What is their philosophy? What is their vision? What is their
understanding? This book says that if one thinks that God has created the world

for them, then they are wrong. If one thinks God has given the wealth in the world
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— be it land, be it forests, be it rivers, be it animals, be it minerals — and if one
thinks that all these things have been given by God to them, then again one is
wrong to think that way. God has not created this world just for you. God has not
given this wealth to you. He has created it for your children, for your grand
children and so on. God has given this wealth not for you. He has given it to your
children, your grand children. You have been made a mere Chowkidar by God.
Your duty is to perform the duty of a Chowkidar. You must preserve it and protect
it for your next generations. What a wonderful thought is this! What a wonderful
concept of this world the red Indians have! We are exploiting our resources and
we are destroying our forests and rivers. We are all talking about climate change.
We are in a big hurry to mine coal, extract the iron ore. We are recklessly engaged
in sand mining and all other kinds of mining. It is very dangerous. God will not be
happy. We are not doing our job of being a Chowkidar in this world. Therefore,
whatever may be the move of the Government, I think it is very important for us to
think about the future. Do not destroy everything that we have. We have to
preserve. Let the Government keep all these things in mind before proceeding to
take further actions.

Sir, I do not want to take much time because I know the limitations of time.
I would like to join some of my colleagues here in what they have said. Being a
person from the Minority community, I must tell this Government that we are
really worried. We are scared. We were very happy when the hon. Prime Minister
announced that he will give protection to all faiths. He will protect all faiths and
there will be absolute secularism in this country and that nobody will be exploited
and nobody will be discriminated. It was so nice of him. I wrote a letter to the hon.
Prime Minister. It was so refreshing. It goes very well with his slogan ‘Sabka Sath,
Sabka Vikas’. But the way the things are happening in India is not good. Be it the
concept that all people born in India are all Hindus, be it attack on the Church, be
it attack on the Christian institutions is all very sad. We must stop it. [ heard Arnab

Goswami in a debate quoting Mother Teresa. She was asked by the media if she
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converted people. She said yes, she converted people. She converted a Hindu to a
better Hindu; she converted a Muslim into a better Muslim and she converted a
Christian into a better Christian. This is the conversion she did. She was right.
Though we are just 2 per cent of the total population of this country, the Christian
community, we are very proud of our institutions.
16.00 hrs

We have a proud record of our dedicated service to the nation. As Mother
Theresa has said, I convert Hindu to become a better Hindu. I am happy that Shri
Piyush Goyal was here just now. He must have left now, I think. Shri Goyal is a
product of Don Bosco School. I am also a product of Don Bosco School. So, as
Mother Theresa has said, from a Hindu, Shri Goyal has been made into an
educated Hindu and a better Hindu. And he has become a Union Minister today.
We have converted Shri L.K. Advani from a Hindu to a better Hindu because he is
a product of St. Patrick’s School of Pakistan. So, he has become the Deputy Prime
Minister of this country. This is how we convert people. ... " is a product of St.
Xavier’s College. * is a product of Loyola College in Chennai. Today, look at the
bio-data of people who matter in this country, be it politicians, be it judges, be it
educationists, be it IAS officers or IFS officers, be it Bollywood actors like ... *
who is the product of St. Columba’s School here. We, Christians, have made him a
better super star by educating him in St. Columba’s School. Why can not the
country acknowledge that? Why are you shy of acknowledging this? We have
contributed and we will continue to contribute.

Therefore, I once again want an assurance from the Government that

minorities in India shall be protected.

HON. CHAIRPERSON: Before I call the next hon. Member to speak, I would
like to point out that the names of persons who are not present in the House should

be deleted from the proceedings.

* Not recorded.
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SHRI K.C. VENUGOPAL (ALAPPUZHA): Whose name are you referring to,
Sir?

HON CHAIRPERSON: The names of persons who are not present in the House
should be deleted from the proceedings.

SHRI PURNO AGITOK SANGMA : If he has to defend himself, then he should
be present in the House. There is no question of anybody defending my statement
or refuting it.... (Interruptions) 1 do not think so. It cannot be like that. At one

point of time, I have been a Presiding Officer and so, I also know the rules.
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"ADV. JOICE GEORGE ( IDUKKI) : I would like to point out certain matters of
concern of the people. It is the responsibility of the state to protect our
constitution and its basic structure. As we know, the basic structure of the
constitution is its secular character. Each and every citizen of our nation has the
fundamental right to freedom of Religion as provided under article 25 of our
constitution. Subject to public order, morality and health, all persons are equally
entitled to freedom of conscious and the right freely to profess, practice and
propagate religion. Here I would say that the right to freedom of religion is rather
an individual right. No body can put fetters on this individual right, whether it is
an organization, political party, religious group or anybody else. But
unfortunately, there are incidences to believe that the very secular character of our
constitution is under threat. Any attempt to instigate communal violence will
affect the social harmony and the same may impede developmental parameters.

It was the concern of the farmers of our constitution that how to protect the
interest of the minorities both linguistics and religious, when we adopt a
representative democratic governance system. Why because unsatisfied and
marginalized minority groups may be a threat to the national integrity. Therefore
the safeguards were provided under our constitution to protect the minorities. We
have the responsibility and obligation to carry forward the spirit of the
constitution as regards the right to freedom of religion and protection of rights of
the Minorities, both linguistic and religious.

Though the Government has taken measures to protect the interest of our
nation as well as its citizen in the matters of conservation of Nature, environment
and ecology while dealing with international interest, it is a fact that the developed
nations are trying to impose restrictions on us in the matter of conservation of
environment. It is very unfortunate to say that some of the government organs are
also being used for the purpose of imposing international interest in our hand.

Environmental colonialism is a reality and we will have to fight it.

* Speech was laid on the Table.
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As an example, the developed nations, international donors and NGO (Non
Governmental Organization) giants have their own interests in Western Ghats. In
recent years, various conservation organizations work with States through
financial incentives such as debt-for-nature swaps to obtain vast stretches of land
for conservation purposes. These lands are the traditional lands of indigenous
peoples, who are the nurturers and protectors of the biodiversity there. The
conservation approaches based on 'protectionism' have grabbed the rights of local
communities. Currently, Western Ghats are battleground of  the global
conservation movement. The big question is whether the inhabitants (local people)
will manage their wildlife or the chore will be seized by a cartel of conservation
organizations/ institutions based in the United States and Europe.

The western conservation philosophy in its implementation in Western
Ghats region is at centralised point, as the ground realities are entirely different
from the objectives of the investment strategies for conservation. Now, majority of
the conservation advocates are protecting their Utopian concepts as idyllic and
sacrosanct which are totally against the socioeconomic realities of the region. This
jeopardized the credibility of international conservation efforts and even
engendered new terminology -environmental colonization or eco-colonization.
The nexus between internal donors and local organizations/ governments makes
the situation more complex.

Environmental colonialism refers to the diverse ways in which the
conservation agendas pave the way for restriction and eviction of indigenous
people from their home land. The advocates of environmental colonialism are
opposing development and livelihood in both literal and figurative sense by
interlinking everything with climate change and global warming.

Planned concerted efforts from the international community was clear in
spreading the idea that developing countries like India and China are contribution
to global warming and destabilizing climate, as mentioned in the report by World

Resources Institute in collaboration with the United Nation which is an awesome
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example of environmental colonialism. The major outcomes of eco-
colonialism/eco-colonization are 'conservation refugees' who are thrown out from
their homeland in the name of conserving environment. In short, the formation or
enlargement of protected areas has the fortuitous consequence of displacing people
which negatively affects social and economic livelihood. The displaced people are
scattered as 'conservation refugees'.

In 2006, Government of India submitted nomination for inscription of 39
sites in the list of Natural World Heritage Sites across Western Ghats before the
World Heritage Committee and UNESCO. However, World Heritage Committee
rejected the proposal after panel deliberations and discourses pointing out the
inadequate conservation strategy based on scientifically gathered data. In January
2010, MoEF filed reply to the query from the World Heritage Committee, stating
that all the 39 properties are inside various protected areas and will manage the
side with the management plan of concerned protected areas. To overcome the
issue of management plan before the UNESCO, MoEF appointed Western Ghats
Ecology Expert Panel (WGEEP) and entrusted to propose a comprehensive
sustainable conservation programme with comprehensive consultation process for
conserving of Western Ghats. The MoEF letter to UNESCO, clearly states that
WGEEP report will be made available to [UCN once it has been finalized.

The WGEEP report itself states that its proposals will overcome the serious
and quite genuine objections raised at the UN Permanent Forum on Indigenous
Issues to the Indian proposals. Thus, the WGEEP report was a tailor made report,
for inscription of Western on the list of Natural World Heritage Sites. The [UCN
was very keen to obtain the WGEEP report months back before submission of
report. In short, the WGEEP report itself is the best example of eco-colonization
in Western Ghats.

Vesting and assignment of Ecologically Fragile Lands Act 2003 of the
Kerala is a purely draconian act which offers power to Forest Department to notify

agricultural lands without any compensation. Wast tracts of lands from farmers
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are notified as EFL land in Kerala, by the Forest Department. Even after 10 years,
the victims are fighting for a reasonable compensation or a rehabilitation package.

The WGEEP report highlighted 'Conservation of biodiversity rich areas of
Udumbanchola Taluka' formulated by Kerala State Biodiversity Board as a model
project which can be implemented in other parts of the Western Ghats too. In
reality, the project is still on paper only. The primary objective of the project is to
restore the wildlife corridor between Periyar Tiger Reserve and Mathikettan Shola
National Park through thickly populated areas in Kerala.

Recently, Kerala Forest Department, initiated project entitled, 'Developing
an effective multiple-use management framework for conserving biodiversity in
the mountain landscape of the High Ranges, the Western Ghats, India'. The project
was funded by Global Environment Facility and UNDP. A network of NGO's are
also involved at different stages of the project, as per the proposal. The prime
objective of the project is to create new protected area worth 11,600 ha outside the
existing protected area to elevate the conservation states of 82400 ha of farm land
which will render the people land less.

The Periyar Tiger Reserve Management plan incites fear among the people
living in the adjoining areas. The objective of the plan is to make ecologically
compatible land uses so far as to provide dispersal habitats for spillover population
of wild animals from the designated core areas to buffer and adjoining areas. The
intention was to expand the area of Tiger Reserve. Instead of containing the wild
life within the carrying capacity of the sanctuaries, the attempt is to expand the
areas of sanctuaries to the human inhabited areas.

To conclude, the Western Ghats region is witnessing eco-colonization in
the name of conservation as most of the projects affect livelthood option,
development aspiration of the people and the same may lead to social discontent
and end up in anarchy. The problem stems from a cultural schism between hard-

core conservationists and the people who are trying hard to make both ends meet.
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It is the responsibility of the Government to protect the interest of the
agrarian community while acquiring land for development project. Every attempt
to grab land from the farmers without giving adequate compensation and offering
rehabilitation package is nothing but encroaching approach to the fundamental
right to the people. depriving the livelihood options is amounting to the denial of
the right to live. Therefore, it is incumbent upon the Government to safeguard the
interest of the poor and marginalized while enacting laws.

Yet another issue is the problems faced by the agrarian community as a
result of the internal treaties and bilateral agreements. A steady sharp nosedive of
natural rubber price was observed for the past on year. Natural rubber forms the
backbone of agrarian economy of the State of Kerala. The large portion of the
natural rubber is being produced by marginal and small scale farmers and the fall
in price would badly affect their livelihood. There should be efforts on the part of
the Government to protect the farmers who are destined to feel the heat of the anti
farmers provisions in the International treaties and bilateral agreements.

I hope that the Government will address the real issues which may hamper
the developmental aspiration of the people. I also hope that the government will
take steps to protect the interest of the agrarian people solely depending on land

for their livelihood.
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"SHRI RAMEN DEKA (MANGALDAI): I do welcome the Hon’ble President’s
speech on Parliament Joint Session on 23.02.2015 which reflects the positive
works of N.D.A. Government and the vision of our hon. Prime Minister Shri
Narendra Modiji.

The economic conditions of our country are improving. The economic
growth specially growth of G.D.P. up to 7.9 per centage is amazing and proves
how N.D.A. Government has performed after U.P.A. I & U.P.A. II left a sick
economy.

The Jana Dhan Yojana covered 13.2 crores people with Bank account who
will be benefited with Life Insurance and accident insurance credit of Rs.5000/-
which will enhance the quality of lives of millions of people.

The announcement of providing housing to the poor sections of people
under “Mission Housing for all’ by the end of 2022 will be a mile stone of the
Government.

To protect girl child and take care of their up-bringing is a challenging task
but the Government has emphasized the need to solve the problem of girl child
under ‘Beti bachao beti padaho’.

The N.D.A. Government under the leadership of Shri Narendra Modiji
emphasized the growth of North-eastern region. A corporation will be formed
which will look into construction of National Highways and infrastructure of
Border areas. This is a welcome step.

‘Swatch Bharat Mission’ to keep India clean is a step which will get
immense response from all sections of people and this mission is moving in the
right direction throughout the country. Every citizen of India feels that we need

clean India.

* Speech was laid on the Table.
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The cash transfer to the L.P.G. consumers is a historic step and one of the
prorammes which covers millions of people. This type of cash transfer to large
numbers of people is nowhere in the world. We are marching towards to produce
and provide clean energy.

The Government is taking a special step to train the school and college drop
out with opening a Ministry in the name and style “Skill Development’. This
Ministry will be able to train people in various fields who can work in the country
with dignity. Even they can go abroad as there are ample scope.

Above all the N.D.A. Government under the leadership of our hon. Prime
Minister Shri Narendra Modiji is planning to empower the citizens who are
standing last in the queue under ‘Antodaya’ the ideology proporgated by the late
Deen Dayal Upadhayya. I thank hon. P.M. for his concerns of development as
well as his concern for all sections of people residing different parts of the
country. The vision of Modiji will come true and our country will flourish in all

sectors and we will be proud of our Nation.
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SHRI P. NAGARAJAN (COIMBATORE): Sir, seeking the blessings of our
revered leader, Puratchi Thalaivi, Dr. Amma, I am happy to participate in this
discussion on the Motion of Thanks to the President’s Address to the Parliament.

To make our economy a vibrant one, it is necessary to create more jobs. In
order to create jobs, the Government are making many efforts like the National
Rural Employment Guarantee Scheme. While focusing on rural areas, urban areas
must not be ignored. I say this because Tamil Nadu is one among the top three
States in the country with more urban centres on a par with rural pockets. More
urbanized States like Tamil Nadu can find opportunities to create jobs more
through construction industries. So, I naturally welcome the President for his
statement that this Government is finalizing the National Urban Development
Mission and is also getting closer to finalizing the Smart City Programme. This
will give an impetus to the construction industry.

On the same breath, the hon. President of India has stated that FDI norms in
the construction sector are being relaxed. While welcoming this, I urge upon the
Union Government to entrust the responsibility with the State Governments as
regards overseeing the FDI at work in the construction industry.

While pointing out the encouragement sought to be given to the
construction sector, I must also point out not so encouraging investment in the
housing sector by the Centre. The Tamil Nadu Government, guided by our
dynamic leader, Amma, aims at housing for all as one of its primary goals. Tamil
Nadu Vision, 2023 Document bears testimony to this fact. Since the Centre
resorts to fixation of an artificially low unit cost for the houses to be constructed
under the Indira Awas Yojana, we face difficulties.

16.05 hrs (Dr. Ratna De (Nag) in the Chair)

This makes the Scheme virtually non-implementable. The unit cost of

Indira Awas Yojana houses is highly inadequate. I strongly urge upon the Union

Government to step up the unit cost at least up to Rs. 2 lakh.
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Tamil Nadu has prescribed a plinth area of 300 sq. ft. in rural areas and 400
sqg. ft. in urban areas. I wish this is adopted as a national norm. Our Government in
Tamil Nadu is promoting the use of land pooling scheme. This would make
available adequate land for urban areas. Our revered people’s Chief Minister
Amma with a vision to develop Tamil Nadu as a world leader in solar energy and
to make solar energy a people’s movement, similar to rain water harvesting, has
launched India’s largest Solar Rooftop Programme under the Chief Minister’s
Solar Powered Green House Scheme. Our State Government has also taken up
Solar Energy Street Lighting Scheme by which one lakh street lights will be
converted into solar street lights by 2016.

Tamil Nadu has shown the way in making net-metered rooftops a reality in
India. This initiative of the Government of Tamil Nadu has made our State to have
the largest number of solar rooftops commissioned in India. It is disheartening to
note that the Government of India proposes to reduce the Government’s subsidy
from 30 per cent to 15 per cent for solar rooftops. Implementation of solar rooftop
projects must not meet with delay.

Hence, I urge upon the Union Government to allot each State, like Tamil
Nadu, the subsidy Budget permitting the State level sanction. Income-tax rebate
may also be considered for the expenditure incurred by individuals for solar
rooftop installation.

Hon. President in his Address said that the Union Government has made
unprecedented efforts to reach out to the Indian community abroad. I would like to
point out that reaching out to the people of Indian origin in the neighbourhood is
also necessary. I am sorry to note that the President’s Address makes no mention
about ensuring reconciliation in ethnic war-torn Sri Lanka and the rehabilitation of
Tamils there.

Even after the change of Government in Sri Lanka, there is no reduction in
the attack on Indian fishermen on the high seas. Retrieving Katcha Theevu alone

can be a solution to this. Our traditional territorial fishing rights can be regained
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only when Katcha Theevu is taken back by India. For that our hon. Makkal
Mudalvar Puratchhi Thalavi Amma made so many efforts. It is not only for the
Tamils but it is also the fundamental right of our traditional fishing rights in the
overseas.

As ours in an agro based economy, crop diversification programmes,
especially for growing less water-consuming pulses and millets, a special drive
needs to be taken up. This would ensure not only food security but also nutritional
diversity.

Health insurance schemes already operating in States like Tamil Nadu need
to be integrated with Rashtriya Swasthya Bima Yojana. This would facilitate our
State Government to continue with the hugely successful Chief Minister’s
Comprehensive Health Insurance Scheme launched in 2011 by our hon. Amma.

When it comes to the National Optic Fibre Network Project, which aims at
providing digital connectivity to all villages, I want to urge upon the Union
Government to assign a role to the State Governments to involve willing States
like Tamil Nadu, that has the capacity to do it. These States should be encouraged
by the Centre.

Expressing my support for the Motion of Thanks to the President in these

words, I conclude my speech. Thank you.
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"SHRI D.K. SURESH (BANGALORE RURAL ): The President's Address to the
Joint Sitting of the Two Houses of the Parliament was old wine in new bottle with
no imagination. There are no new initiatives other than renaming the schemes that
already existed under the UPA I and II. Changing the nomenclature alone of a new
scheme with no new significant policies announced indicates that the last nine
months of this Government has been more hype and short on any deliverables. The
President's address fell short of people's expectations and has been clear
disappointment.

The NDA Government which swept to power making false promises said
that "Acche Din" would soon come. However this has been far from reality. For
the common man, the prices of vegetables, fruits and other essential commodities
has added to his burden. The International prices of crude oil has dropped to
record lows, yet the NDA Government has not passed on the entire benefits to the
common man. The marginal lowering of oil prices in India has just been tokenism
which has been offset with increase in excise duty on oil. The people of this great
country cannot be taken for granted, their voice will be heard in the ballot as it was
seen recently in the Delhi elections. I would suggest to the Government to take
immediate steps to reduce oil prices to its true value and thereby reduce the cost of
essentials for the common man.

The President's Address did not mention any definite policies for providing
employment to the youth of this country. Thousands of youths are graduating
every year hoping to earn a livelihood, but the President's Address holds no
promise for them. The youth are the future of this country. I urge the Government
to come up with a proper framework for providing employment for the

unemployed youth of this country.

Under the UPA the rural people of this country could depend on
MGNREGA for employment. It is a great program to combat rural poverty.

* Speech was laid on the Table.



26.02.2015 162

However, in the President's address there is indication that the program will be
diluted in the guise of trying to create durable assets. The spirit of MGNREGA 1is
to provide guaranteed employment to rural people to alleviate poverty. Diluting
the labour-material component will lead to more poverty. The Government should
only think of enhancing this social sector Act and not water it down, doing so will
be at its own peril.

Agriculture is the back bone of this country. About 70% of our people still
depend on agriculture. The ground reality is that our farmers are not given due
importance in policies and programs of the Government. The President's Address
does not mention anywhere about the welfare of farmers nor does it talk about
providing Minimum Support Price (MSP) for agriculture produce. On the other
hand, the increase in prices of fertilizers and pesticides is unabated making it very
difficult for farmers resulting in many farmers abandoning their land and taking up
menial jobs in cities. Migration itself will cause a whole new set of social
problems in the coming future if this trend is not arrested soon. In addition to
setting scientific MSP, I urge the Government to enable farmers by providing
advanced technologies, better seeds and enhanced training for the farmers of this
country.

The Health Sector finds no mention in the President's Address. At a time
when there is an alarming rise in HIN1, encephalitis, and other diseases spreading
all over the country, there is no policy, initiative, direction or vision to combat
problems in health care sector. The rising costs of medicines and hospitalization
has made health care unaffordable to the people of the country. Millions are
suffering due to non-availability of proper medical care. Emphasis on R&D on
new diseases and setting up infrastructure for primary care and labs is lacking in
this address. Requirement for specialist doctors is on the rise, but there is no
vision in the address to provide specialist doctors especially in rural areas. I urge
the Government to take appropriate steps to allocate more funds towards

healthcare and to come out with new healthcare policies.
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Another reason many people are suffering from poor health in this country
is because of polluted water of our rivers and ground water. Our cities are
generating millions of liters of sewage per day which is released in to the rivers
without proper treatment. Treatment of sewage cannot just be a state matter. It is
of national importance and the responsibility lies with the Central Government to
find a solution for this unnoticed national disaster. Our cities are choking due to
polluted water. Chronic diseases are on the rise and populations are getting
affected all over the country. Unless urgent steps are taken to address the issue of
untreated water polluting our rivers nationally the future for drinking water will
become a battle. Scarcity of drinking water will lead to huge unrests in the country
if the situation is not addressed immediately.

In addition, there is no mention of Solid Waste Management in the
President's Address. Our cities are overburdened with garbage with no scientific
way of disposing garbage. Leeching is causing ground water to be affected. The
Government is talking about building Smart Cities with global standards, but it
cannot provide solutions for the problems existing in our cities. Swachh Bharat is
not simply taking a broom and sweeping a few roads, but coming up with good
policies for cleaner cities. Symbolism will get TRP's on television but in the long
run it is only policies and adequate funding that will address the issue of garbage
in cities. Therefore, I urge the Government to develop a comprehensive program
with coordination of the Water Resources, Urban Development and Environmental
Ministries to tackle and check the pollution of our rivers.

In addition to health issues rising, religious intolerance is on the rise in this
country. The Government is not taking any steps to curb and punish religious
offenders. Even visiting dignitaries like the President of the United States during
his recent visit had to remind us about our constitution and the protection it
provides to the people of this country. Irresponsible statements by people who

believe the NDA Government has the right to do what it wants, had led to
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increased communal intolerance to take immediate steps to curb this trend and
policies in place to tackle religious intolerance.

Not only did the President's speech address religious intolerance, it did not
address the issue of Women's safety and sexual harassment that is on the rise in
the country. In a world where women have the right to equality, we are unable to
protect them adequately. No new policies have been announced protecting women
in this country. In addition, there have been several unfortunate incidents
involving foreign women tourists bringing the credibility of our country down
internationally. Foreign Tourism has also taken a hit due to warnings in other
countries about the safety of travelling in India. We need to make our country a
safe place for women to live and visit, not by imposing restrictions or curfews, but
by giving them equal rights and giving them fair protection through speedy
redressal systems. The Government has announced to setup One Step Crisis
Centres, one in every state. While this is welcome, providing one such centre in
every state is not sufficient. Such centres should be provided in every district,
taluk, hobli and panchayat of the country. I urge the Government to take this up
seriously and consider more policies to ensure safety of women.

The President's Address has also completely neglected our environment.
There is no mention of afforestation anywhere in the address. Waste lands are
being converted into industrial corridors instead of afforestation. The Government
has not taken initiative to increase the green cover of the country. On the other
hand, the Government is changing environment policies to enable big business to
setup industries in eco-sensitive zones. Degradation of natural resources will result
in climate change and national calamities. We are harming our environment
thoughtlessly and irreversibly if we continue to plunder our forests and natural
resources without taking adequate care to protect our environment. I urge the
Government to address the issue of afforestation.

Our forests are inhabited by tribals all over the country. The Scheduled
Tribes and other traditional forest dwellers are protected by the Forest Rights Act
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or the Tribal Rights Act. They have the right to their livelihood wherever they live.
While the Government is making it easy for big businesses to do business in
protected areas, tribals are being displaced with no regard to their traditional way
of life. The key provisions of the Tribal Act are undermined and the forest
authorities are not serious about implementing the Act and protecting the tribals.
As a result, the rights of the tribals and forest dwellers are being denied. Unless
the Government takes immediate remedial measures to do away with historical
injustices to tribal and traditional forest dwellers by enforcing the act, the original
protectors or our forests and environment will be put to great hardships. I urge the
Government to coordinate with the Forest Department to ensure the true spirit of
the forest dwellers act is enforced.

Another neglected area in the President's Address is the lack of vision of
the education sector. Top priority should be given to primary education. The
education system is lagging behind because of good teachers in primary schools.
Teacher training finds no emphasis in the speech and no special impetus is
provided to teachers to encourage them to upgrade their skills and become better
teachers. Untrained and underpaid primary school teachers do not have the tools to
teach students adequately. Primary education is the foundation for any student to
make a mark in life. If good quality primary education is not provided, no amount
of Skill Training will help the student in the long run. Infrastructure in
Government schools is pathetic. Schools lack basic amenities such as proper class
rooms, toilets, teaching facilities, drinking water, libraries, etc. Therefore, I urge
the Government to put emphasis on the development of primary education across
the country.

Overall the President's address to the Joint Sitting of both the Houses of

Parliament was lacking in vision on policy matters. No new policies or initiatives
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were announced showing that the Government has not taken in to confidence all
stakeholders of the country. It is disappointing to the 125 crore people of this
country that they were led to believe 'Acche Din' was round the corner, but the
truth is far from reality. Other than repackaging and renaming a few schemes, this

Government has fallen short of all expectations of the people of this country.
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PHRIATE TS DB W g QA1 2 ! TS 92 BT 980 G SIvd & ST Hierdd [deprd
BN oY Aa¥ A5aqUl 2§ i 37Tl SANI METGl SR HHAN T8l dicth AN dTehd a
9% oY BIerdt fdeprd & F9iqd BfIAIR 3R BIs T8l 8 Ahdl AR HIerdd b & oy
AN WHR 7 o @Ra 10 & &1 =1 g 51 © S99 991 39 91 & [ fward
{5 I aTel anf # g <2 ¥ U URIMEM A9IR W €T H TR @ SIRA, ST ST o
B T8l afcts ¥ g & fofg Suandt wnfad g |

forra anf # R I 9 SReR & AR/l @ik if ol & SR o1 <9 W g™
BT 980 8 §O8 B B AT A1, 99 W BAN WBR 1 THRAYED B B 3R
AT B AT I BT S U8 DI 8 SAD g § a3l St »l Ry w0 4 g=yae
ST AT AT T 984 av8 BT ARIA , HIIHA AR NAl F99 &I a1 Bl BT 2
T ggell IR 9 X8 & [9aR 980 & yWidl ©0 H S & {6 Jaumy &= &l (A
T SR | AGATI B DI AT TR S BT Adeld I8 & [ & Afdd H Ara«arisd
g fafiaa BRM 8iR omeH! AR & folt G’ R AWR 81 & JoMY WRIGAIR A 311
TSI 3R A BT I ISR g |

3t ot wrior R fUss gU &l H AN (U1 g9 YR ARIh] A BT R [T Dl
AR W& U FiP AR (S BT @R 41 I&dl AT AR IR RN w4 A &7 T 81 S
D FUTET g1 el Y| g & T8, WRPRI R Ol Hag W&l B & W I off S9H
ey e fe=iferal & e gg e a1l Afhs 89N WRGR I 39 99 IR- IS
fafaferdl @1 Abw & fIy S-o9 Ao b1 A1e] & A8l fhar afcth IW AW Sar dh
ugaran Wi, et & 98 T @ 6 13.2 RIS U G Gl SR 3@ B I HH a0
B g9 IR R T 9 A 99 SIRAT 3R W Sfde e A IdhT g9 78l U ded dl
0 2 3R WHN Wl Wl S U 78S U ded 4 ugaiil | 37 s © 6 59 e
B AT TGS § IR GhRIHD dgolTd T |

* Speech was laid on the Table
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"SHIV SHIVKUMAR UDASI (HAVERI): I support the Motion of Thanks moved
by my colleague, Shri Anurag Takur ji and seconded by Shri Nishkant Dubey ji.
Hon. President's Address to both the Houses outlines the blueprint of hope and
aspirations of the people in general and of development through good governance.

The Hon. President in his address said something very significant. A lot of
things has been said. I do not wish to dwell on all these details. My able colleagues
on the Opposition benches have also made several points.

I thank the Hon. President for his address which outlines the Government's
hope for the next four years. I feel very happy about all the promises made by the
Government.

I see, in the programmes outlined by the Hon. President for Government
over the next four years, the same transformational quality. There is a promise of
transformation. Transformation is promised on the basis of experience and on the
basis of achievements. The Government, I think embodies the fact that every
Indian has a dream. Every Indian wants to see an India free of poverty, free of
misery and free of all the social ills of casteism, communalism and various other
things that are scourge on our society may be removed and India become a
leading country in the world and a developed country. But, today, 68 years after
Independence, we are nowhere near achieving that dream. I don't want to politicise
what I am going to say and I don't blame anybody. Various Governments have
come and gone. During Shri Atal Bihari Vajpayee's Government, it was decided to
launch Chandrayaan. Now, we have launched Mangalyaan. India is now going to
mars, not just to the moon. This is the result of dream. So, when I am saying this
Government of hope, it is Government of hope based on dreams always nurtured
by this nation of 1.30 billion people. Talking about elimination of poverty,
historically, post-Independence, successive Governments have always measured
poverty or the poverty line as a percentage, without giving any credence to the

increase in our population. That always gave us wrong signals. Hence, I feel that

* Speech was laid on the Table.
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the poverty elimination is a most welcome subject. I am confident that the
numerous measures that they have adopted already would improve the standard of
living of the common people. This would automatically eliminate poverty.

Particularly, when economic growth takes place, it would generate
employment and that would definitely eliminate poverty. The focus on healthcare,
education, power and employment, particularly in the manufacturing industry,
would also help. So, all these are welcome initiative.

Increase in investments in agriculture sector, both public and private,
especially agri-infrastructure, has been mentioned. It is a long-pending issue.
Majority of our country's population is dependent on agriculture. Despite knowing
this extremely well, successive governments never bothered to provide a level-
playing field to our farmers by creating cold storage facilities, building food
processing units near the crop fields, etc. Our party is very confident that by
providing this kind of support to the farmers, very soon we could hope that our
farmers would go to their fields driving cars. Most of our farmers don't want any
freebies or doles. They want to live with pride producing their products. We
welcome the initiative.

Now, I come to National Education Policy. It is also, in fact, a very long-
pending subject. In fact, in the last decade, if you see, our standard of education
has gone down extremely. This National Education Policy will definitely maintain
common standard and will also give an opportunity to students to get into
international employment.

Economic development requires increased access to commercial energy in
India, an increasing urbanization and industrialization both create greater demands
for energy. Urban population demand high levels of transportation and other
energy using services. Building and operating the urban infrastructure and
industrial and commercial facilities all require energy, especially electricity and
transportation fuel. Moreover, rural electrification as well as energy access for all

should be a major priority to the Government, where a small supply of electricity
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can significantly improve living conditions. We have no doubts that all these kinds
of initiatives, particularly thrust on manufacturing industries, reforms to enhance
ease of doing business, will help both private and Government employment. That
will make all our youngsters to get into jobs. Then comes setting up of world-
class investment and industrial regions. I appreciate and welcome this initiative.
We are in a global village environment.

Then come modernisation and revamping railways, life-line of the country,
that is, Railways are common platform for common people to move around.
Particularly thrust on developing infrastructure and also improving the facilities of
the Railways is a welcome decision. High-speed trains will help to grow economy
in a much speeder manner.

Then comes the National Energy Policy and expanding National Solar
Mission. The revival of industry and the emphasis on the manufacturing industry.
This is one of the most important points that have been outlined in the President's
Address and it is a fundamental article of faith with the Government of Shri
Narendra Modi.

Creating 100 world class cities and providing urban amenities in rural areas
-Rurban, is a really very good initiative that will decongest all metro cities. Instead
of transporting water, power and everything and having a lot of congestion in
cities, this will automatically decongest the metros and also lead to uniform
development of the States.

Now, I come to the welfare of the people belonging to the Scheduled
Castes, Scheduled Tribes, Other Backward Classes and weaker sections. Though
we have been giving reservations in a focused manner, successive Governments
have failed to take these initiatives with conviction. In fact, the initiative of the
Government will definitely make a lot of weaker section people to come out of the

problem.
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TN SE ¥ A TR Y AR [ AT DI Aol R, re-ores W Bl o W A
DX DI DI BT DI AT VA WUM T8 & S T8 B AMMBY, 37> A 37D 81 ALY
arft ot St ¥ we, g omeT g &1, A 8T YA &, WS 3l $9TS &, U«
AR T A FHE gl 39 o BT Fgl U 3resl gl a1 39 990 I8 I B oTevd
gl 8 9 Al B Tt difdiea IR IoBR a0 Bl ISy, DI IR T aredl [F
I8 WRIG AT Y 3R BR 1Y, I8 984 991 996 2| g R Al &1 = ardt Ul a8

@1 9 TS I8 99 §Y 8, dIGE H IR-UTE UM HH ©l JedlTs 7 DY, Bl U4 Bl a9 Fbd
21 3R B9 SOY 9ah T8l forl, wol SeR arel fhy geR 31 SIud 3R geR dTol SER ol
S| ufestes @ 81U H TSI dATobd ®, dlc # TSI d1bd §l WHN Sl iR %8 g 8, fhanl
IR Bfee e E 98 € 99 5@ & A1 S8 g9 uRads @t a1 B A X SRt
Al & SR T4 ool a2 fb a8 g9 qRads &l off, I8 X fegeartal & fog om
P I Tl TR a0 BRID T BRA? F U WIgA A ST SIShY ATHI B A1 Hedl a8
%8l g, Sl AN BR IO Bl a1 PR @ §, @ P AN a1 <, AN B fag &
&, o @1 R o &, el @1 R e 9@, R g @ g 99, S )
fog WIS € S foly oue @1 WHiF A ©, §9h! R T BRI |
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AT P T <1 AT AT AT U1E] <fepR SIRAT, SehT AT BT {SehT AT el &g a1
S? IE PV SIoaw! Al B A Bl

# yrgA ffReR |Ed &1 aR&ae <A1 dedl § b =M dgd fowia 9 arv-and
D8, BT AL faeell & FATd A U DT od dl AR fdeell § .o, a1l Bt qrone aga
sredt &1 SInit| o ave I 1. Aded 48 S ot @l R A el ol Ui, S IRE
5 AT ST F8IGY ! W TR S ANl IR BIg T8l o URATT 3R &6 & AWl B
S TE W A BT Bl I9ARA, q1 S9d forg ff VAT A T | § I8 99 gy St wisAl
A el ATedl g fb A AT St Ueb 9gd IS offe} &, O 39 Hob DI 3T of ST ATE g,
9 o Bl RID! AT a8 Tl GaT B AR MY T g9 & FRB H 7 Sy | b Bl
T 98| HER AT TR BHAT HRAT HIT BIS-AIS! 910 87 I8 59 89y & o ot 3 &b
I 2l gafey T O STHT BTl B3l &, SN I8 Dl AMUHT & 7 2l sy # sy
Hel areil [ B9 b Bl ARADI DI 1 By, ASANREIS DI ARIFD! DBl a1 B qob Bl
UHh BT S 12 9 15 TR AT 18 TRWC 8, IR I8 WERE BN, SD IeX 1A 8N, SA
DA B, I BIC DI dEN BEA, AT 98 Gob HHT IRAD! TE DR FehaT|

# SUT WIgAT | FHeAT Aredl § [P oM, 3T I91 B M Al R AT b b
faepra § QbR ST ger #AT Sl BT |UAT 8, S U Bl YR HIY| I8 H 3MUh] qrad <l
g 3R fhR Teh AciaT AW & A1 79 I FHG AT &) Srafe<|
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"‘DR. PRABHAS KUMAR SINGH (BARGARH): I highly appreciate Hon.
President's Address on the August House on law makers to discharge their solemn
responsibility in spirit of cooperation and mutual accommodation to ensure
progress for all and must continue to channelise the patriotic work towards
building a strong and modern India.

However, I am very critical on his speech on "The Right to Fair
Compensation and Transparency in Land Acquisition, Rehabilitation and
Resettlement Amendment Bill, 2015. This Bill will not serve the interest of the
farmers in right direction. The extension period of acquisition of unutilized land
for more than five years will suit and give relief to particular sections, namely the
industrial houses and private bodies. This act can be solely applicable for
construction of national highways, metro rails, atomic energy, defence
establishments, electricity related projects. Before acquisition of lands specifically
needed by the Government and for profit making industry, the concerned owner
of the land for acquisition should be negotiated in a transparent way. I apprehend
that there is every possibility of misuse of this role, as poor farmers in the rural
India who does not know constitution of fundamental rights. In the name of
economic reforms and development, the Government has taken significant steps
backward in Indian march towards land justice and it violates all democratic
norms. Therefore, this arbitrary Bill should not be brought in a hurry and may be
revisited with proper amendments.

Hon. President has made critical reference only to Janasanghi leaders like
Late Shyama Prasad Mukherjee, Deen Dayal Upadhaya and former Prime
Minister Atal Bihari Vajpayee and forgot to name other national leaders who have
immense and notable contribution for the development of this country like Late
Rajagopalchari, former Prime Minister Lal Bahadur Shastri, who upheld the

dignity of the farmers as well as jawans (Jai Jawan Jai Kisan) and there were many

* Speech was laid on the Table.
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more leaders and patriots of this great land who should be equally given reference
in the speech.

Regarding black money, there is no mention of returning of black money
deposited in Swiss Bank within 100 days as given in the manifesto of NDA
Government, only steps are being taken by the Government to combat black
money.

On NITI Ayog, I would like to state that it has been wrongly captioned
because this suffix of word Ayog give a wrong connotation. There, it is to be

rectified.
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SHRI MUZAFFAR HUSSAIN BAIG (BARAMULLA): Thank you, Hon.
Chairperson, Madam for giving me this opportunity to speak on a subject which is
very close to my heart. This is my maiden speech. I did not make any speech
during the last Session because I was looking for an appropriate subject on which
I, coming from Kashmir and being a Muslim, should address myself. But before
that, Madam, I express my views; I express my dismay. We are not here to
address the empty seats. I am extremely disappointed to see that the Treasury
Benches do not take the debate on the President’s Address very seriously. I
wonder if there is a proper quorum present here. We could send letters; we could
send our written speeches. But the very soul of a Parliamentary democracy lies in
a discourse where both the sides listen to each other with politeness and
seriousness. I hope that the Leader of the House as well as the Parliamentary
Affairs Minister will look into this grievance.

Madam, I am glad to note that the subject which is close to my heart was
touched by the hon. President in Para 2 of his speech, and I quote:

“Dr. Shyama Prasad Mukherjee had said, “The greatest strength of

India is her rich spiritual and civilizational heritage”.

The commentary by the President on this is:

“The core values of our civilization emphasize universal good.”

This is the subject on which I would like to speak. I am slightly
disappointed that a very promising and intelligent leader of Congress Party
complained. He said that when you are driving a car, do not look what is behind.
What he was implying is that as we are moving forward into 21* Century, perhaps
it is not appropriate to look back at the history, at the civilization and the values of

our past. There is a Persian saying: ‘Ie-a1g A+ 6 R ITRART |
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Sometimes it is imperative as we move forward to look back into our
civilisation in history, the lesson it has taught us and the values that we have
inherited. It is in that sprit that [ have chosen to address this hon. House today.

Madam, I was five years old when my brother interpreted and explained the
first three Verses of Qur'an to me. I will not recite them in Arabic. The meaning
of those three Verses is this: ‘God is the creator of all Universes not just one
nation, one people, one planet or one solar system. The core value of the divine is
compassion and mercy.” That is exactly what I find here in the Address of the
hon. President. The core values of our civilization emphasize universal good.

I am a humble man from a humble background. I was born in Kashmir in a
poor peasant’s family. I found myself at Howard through the opportunities that
this nation provided. I graduated from there. I practiced law. I gave up everything
to return to my village where there was no electricity and no drinking water and
where my sisters had to walk four kilometers to fetch a tumbler of water from a
dirty street. That is my concern and that is why people brought me back. Food,
shelter, poverty illiteracy - these are the core challenges of our contemporary time.
We have to talk about them and find solutions. But sometimes the task of nation
building, the task of uniting people for one common purpose becomes more
important than day-to-day business of Parliament.

Today, we have reached a stage when we can look back as to what is the
civilization that we are talking about. This civilization is 5,000 years old. It is not
a narrative of a static self-serving, self-contained, inward looking society.
Throughout these 5,000 years, many people from different areas, different
religions, different creeds or colours had come to this country. Some of them
came as conquerors in lust of power; some of them came as traders in lust of
wealth. They ruled this country. But most of them became part of this country.
So, when we talk of the civilization, we must remember that this civilization is not

the monopoly or the propriety of one community or one race. This civilization is a
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composite civilization in which all people irrespective of their religions, beliefs,
beginnings are participants. This is our joint civilization.

We have seen ups and downs. Through historical experience of our
civilization, we have learnt one thing that change, dynamism, rise and fall are
natural to every civilization. But what is the core value? Have we withstood the
test of time? I think, the Indian civilization has really withstood the test of time.
We will draw the inspiration from our civilization for the next generation and for
the next century. We will draw inspiration not only for the people of India but for
the entire humanity of which India is one of the most important components.
India is no longer seen as a fledgling Third World country. Today, we matter. We
are reckoned today. Today, we can set the agenda — political and moral — not only
for the sub-Continent but for the entire world.

Madam Chairperson, I am happy to recall that it was the freedom struggle
which brought Hindus, Muslims, Sikhs, Jains and Christians together, and
everybody was united for a common purpose. We were sailing in one ship. But
the imperial policy of divide and rule took our soul, subverted it, and after 1938
we started squabbling within this note, and those differences and faults led to the
greatest brutalization of one of the greatest civilizations of the world, and that
brutalization came in the form of partition. We have to revive that spirit which
united us during the freedom struggle. We have freed ourselves from the foreign
rule. Now we have to free ourselves of hatred, mistrust, discrimination and
suspicion of each other, that is the freedom that we have to fight for now,
tomorrow, in this House, outside, in temples, in mosques, in shrines and in
mountains, rivers and fields of this country. I think, that is the message which
must go from this hon. House.

Madam, the rise and fall of this country, the assaults, whether for power or
for trade and economic interests that this country suffered from time to time, did
not destroy us as a nation. Madam, if you do not mind, I will recall one of the

greatest poets of this country, who said:
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PV I & b g e T8 s,
At 381 © g, I maAt AN

There is some core value, some resilience, and some inherent strength in the
people who inhabits this great and vast land of great and long history that despite
all kinds of subversions, all kinds of intrusions and aggressions, we still survive
and prosper, and an example to behold.

Madam Chairperson, I know that the time is brief. On this issue of partition
and how we brutalized our civilization, I have composed a poem. I am not Shri
Vajpayee. I will just read that poem, which is a good poem. If you do not mind,
Madam, I have to pass on that to you because the rules require that no Member
can read anything unless a copy is passed on to the Chair. This poem is in Urdu

but there is an English translation also. ... (Interruptions)

it Torer RiE (Waen) @ SHdT oiexd T8l Bl

SHRI MUZAFFAR HUSSAIN BAIG : Madam, the title is ‘despair and hope’
because that is what some hon. Member from BJP also talked about. Somebody
talked about hope as a recurring theme of our politics.

Alfedd & T g o,

We were about to anchor

ST I g3 TG,

When the ship in which we were travelling, it was wrecked.

G d¢ & g T, ST AT I1e-U-awT,

What we thought would be a future, enduring a permanent future in unity, it
was fragmented.

FHST o AR B o o SRar (e @,
HoTEd 9T &l ®, a1 HDb! AR Ga|

Oh God, tell me, is this that religion that we thought would deliver us from
the bondage, from hatred and is this that religion which led to partition?

el db SN AT QIR 2T,
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This happened to my family also when people migrated from this part to
the other.

HA qDb Sl AT QIR T, RITHR AR GeA &1,
TN ST SRA-U-TT 2T,

My neighbour who was my right hand

FRITPY BT BIfeTel g7
e 3 i) @1 TS,

You can ask the people who have migrated from Pakistan, and on both
sides:

s A SAD! 984,

TG e T,
a1 g1 =t gea |

I know where the girl, the bride of the first day, became a widow.
RECIEESINENEIRC R RGN R
Sl Y STl felt, @R &1 e awr-ars |
HON. CHAIRPERSON: Mr. Baig, try to conclude, now.
SHRI MUZAFFAR HUSSAIN BAIG : It will take only one and a half minute. I
am just concluding. I thought you would like poetry, Madam. From your face, I
could see that you have a poetic face; and I thought, you would have a poetic ear

also... (Interruptions)

HOIGX Pl 81 & AT, TED DI ATl et |
A BT AEwH! firefl, &<ft I Jrardl firett|
T FC, WA dC, U YA Bl AbR ¥ fat Fe

IR §¢, 949 d<l, 99 g, STHIT &<, 3maHi ¢

...And, this brings tears to my eyes. This might be the fact that I am in politics.
3T & IS B I IH AT D A ThS dcl
Y N P & T Gall I H¥l g Avred, q31 bl adl

femareat & arfepear
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...Itis just a change of a few alphabets.
fe_ral A TR 98 &WI & a9 9 9 M8 Al 96 T W) 8dhidad 9l ol |
...We are the same people.
R T o8 © [ TR S B8 U9di @ © B, s AGE I THRA |
FIT M & IGAT | AIE TS TN IMAT|

T {9 AU AR Y| R AR Y G HE[HA] |

Christ is gone! Mahatma is gone!
@ 39T B U ToR Bt off Shiae & forv|
HET IH T A I, SESH T SE [ |
Y T AL, A9 T AL, W e | ks € el
33N I HT W o, ¢ et a1 S <
THRG B &R U SR Pl Agadl 9 s <
AR I & A I3T AYH! BIS al
did A1 @1 A1e 7 AR W BRATE H P b T QA
R f o, A gebr| BT S AT, Al B Gl
HON. CHAIRPERSON : Mr. Baig, now, please conclude.
SHRI MUZAFFAR HUSSAIN BAIG: Yes, Madam.
&Y WA BN TATHIT? B AHE W Bl gHAG T W8 8 TN Bl B |
TRl € YA, 91 Beb TSl & TSl Bl B qha 8l AT U182
e 311 Yebl & QK| oIl 9 DI [Tl S & 3T AlS TH Bl ISl |
W JaT @ Qi did oA @ afeat, IR &R R |
HON. CHAIRPERSON: Now, I am calling Shri Dushyant Chautala to make his

speech.
SHRI MUZAFFAR HUSSAIN BAIG: Madam, please permit me to speak.
HON. CHAIRPERSON: Please conclude.
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SHRI MUZAFFAR HUSSAIN BAIG : I will conclude, Madam.
frdt g 3§ | TS < AT S < fhdl we W
M ¢ §9 3N W $% I3 gag AT, TAT AT g gt |
BN AT BT T, AN AT DI SRl |

HON. CHAIRPERSON: Now, Mr. Chautla, please.

188



26.02.2015 189

N geia dieren (RER) : #78e, 99 O o o fF 3 9rEd ok o) R-ud &Y,
SIfer 3maeT SMRaR 3 gl Sft & SIFHHTIOr W= = dre &1 Al § & |
ARIGTT, 23 R P SAlsc U ol B A8MIEH ISURT 7 9 o & 3N TSIy

WHR BT GO Ao Sagic gar §9 # @Ml S ugel faoe StRpie o1, 991 oFrar 2 &
ST I BT & BTl B, AT AT TAT fI9 STAdh) GINT 59 o & 0T AU it
& R W1 1| # Yeb IaTeRvl AIeR) <dl oflel Sft b1 AT fSelra T 6 1989 & sfex =gt <t
Tt St 7 39 Weq H Pal o7 b oip ot I ol 9T gordl @ 3R S Bl 89N T H3
Sit 9 3ue e H @1 & qacht A1, waeh! f[Adrd| 3 gAR < o ufdfed faer a1 iR
gad1 ST <&l B

fUoe IR 99 31 AU S & AMFHOT TR dre &1 Al el o, a9 ft 39 Far
o 3R et R @8 <@ g 6 &0 fasr &) s o w 21 8 wie AT @Y | aR @ E
3Teel Al Bl a1 BR W@ & AR AT 9 HEM H U aR |l TSI Bl 50 WDR & Y8 4
ST W RIS BRI BT A A S G| BT 123 RIS B AEIG! BT Q¥ A, IS 124
PRIS DI SMATE! BT < & 3R T 13 WA 18 &l T AThd Bl a1 BR I8 8, 8H aTgl
DI TS BISHR SUET H 3 S BT B HT|

TeE H3 SN bEd § fb W 2022 6 B W W B o B HM I§ WDHR B
Igd el A € SR 9gd Sl a1 & b BAR 9¥ @ 3R @ dlel & ANNRD Bl ST
PR & fh IHD TR W IHD! B <1 DI DA IAD! WDBR B Afh FT 84 I 2022

T I8 WSRM HR U fF SN S DI SHEET 124 TS F 132 TS W Ugd SMy?
FT 89 T USRI IR U & 8 fhas Brerq B oot 9 1 Tsd1 b T el & @1
H fl B Tb HBM & DI B HY? AU H WDR A AN Ho B g9 fawm w® ot
AT JGT AT Sl S1d (Y1 HINUT & A1 SR §9 IR &A1 & Dl BT BN [P <% Bl Il

& ISR T W A A1 AT 98T S 2

ISART S A S O Aol B YR | H WHR Bl 9918 <l g 6 13.2 TS
T AW Gt | 13.2 BIS T Wi Gl ¥ ¥ BT 9 {11 g 3% dos Rbre H ol gl
3R Y HATS BT FAV-UH A o @3 St & 81 # S| AR T WHR 5 R TS
A% HR YIS 13.2 HIe @ral 7 & 1T fhae @ o Joi & oS €1 # amueT va
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SETERVT FAT AT (5 fGeell & @ & SRE ST WA S A9BIG At &5 &1 5, a8
W YAR & g 17 3R 98 g ol 3iRd 1 3MaR dal fh 91, 311 Sfae o o w1
q® & S T3 MR WX 15 AR IU Hd 3MG? #4 Tl b 18, 39 15 g 39T &I al
S Ul T8, AR WHR =T it § {6 s eRiised S99 Udh ad 303 & gl &
3T BAR AN Pl 89 I8 QW@ &1 B BR 8 ¢ [ AT WAl GAdsy AR W & &
3R AT e B ST & Al U8 WDR U8 7o, Yb ol 39U o1 Bl a1 Hll | I8 a9

¥4 B 91d 2l H I8 91 [e D yeel W AT AT

JUTI(T ABIGY], SRNGS TIAHR WhIH &I a1d I&i del Ts| ST 9 AT 39 WhiH Bl
TRIET BT D BR I8 ol 980 0! WH § FIfPh qad A& A PR fHAT =S &1 81l ©
dl 9% Altergss Ysded ® & Bl o TR H 39 ¥ed & 9Hel Udh q1d A1 e 6 8
9 SRS TTAHR Bl 910 B & o FT 8 I TG DI ofg BT WY 31h BT HTH B 87

RAl AR hicasoR fif ey ®g ® 9 & ®fcasor WiH & iR i sae
SABR BT | § U RAAe Delpele Fad & FHE o1 aredl g b YRAT B Yeb Pl AT
382 YA BT Frerar g, Afe a1 Al il A1 848 BUY &1 el | Ueb Uebs ¥ A1 471 IRAT
P A Bl Th fHAM B 99 W SRNGS AP Bl a9 A 89 1700 U bT IrfaRad aver

SAD! Wl B FHT STA BT B B, T I¥PR 30 R W fIaR B BT B BN & 872

I HAT S 9 15 IR DI ol fhel 9 8 g Bl TP Mg (el T & diRk WR

Mg o & foy e a1l § g1 Yo g3, BN I8 AES D Sl b AR Tb M T,
et @t wiferal <& a€l €, 9 Mia & 3feR &R BR T SfSl 89 UHI e ugEl U1 %W T,
A I Mg foraTl 99 Tid & 3fex 11, ATl ABIRAT BT AT AR Bl [ Dg ABR B
42 TR o, S B AFER & IRE AR TE, @Al o @ 5 ey @, e
BRI AR § Fed D FHe Y8 1 =TS g (b AR YA A 37 8l DHd ar Dl DA
fopar T, TRIRT 1 rdier B B T Wi JMAR g8 HH TRl R U s URASHT B
YRR T8l Jo¥ ARBR gRI 8l B U5l § U fbar &1 der, fbarm &1 aral, fam o
TSUIAT § (Bl B a1 BRAT gl G AT St Bel bR A b o Bl AfIaRR i
W YR &, AU < P b 3 HiY HAIfd o B Sevd gl dfed Ieufa st &
JIfwTer # g3 98 o Sy Aifd & 919 TorR & M| oS g9 g @1 2.2 ofs gRam
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g # wad 1 WR 17 Ui Sier W w@d 21 9FR 81 Y & IR # 78 A
I 17 WRET ARN Bl WIS S BT B D B |

# AHR BI R <1 g P WHR 7 ga 7 N RFEE Ao S gwnd @ 7
3R e He il AT N #A1 St I8 98 § [ 39 AT Bl Jog A Sed &R Wd
JH TgaM B HM BN AR O 7 a8 1gan, S9 7 doR o=k W ot IR fHa qm
SR g7 o &1 BH B |

TR, # 39 WHR A 1w fF et ar g forads offs Rax @t ara gt
off, oot 3l Rax S 4 were #3l, A e fd8rl arsiudl St &1 |uer o1, 59 a
I8 B 39 WHR & Afraryor § T8 frs |
HON. CHAIRPERSON: Please conclude.
M gea dierem: QI 7ElGY, SR # Ui fiMe 9] @1 oM AWige 48 eX od © A
AAIRS | T8 3Td], AR AGAIRST dTetl Ul | SIW AT §| 89 &1 9IS &, dH 4 BH q91
&9 fie arem &1 |iar a1 |

ggl fadst i Rex & a1 B 8l
HON. CHAIRPERSON: You will get only one minute more.
it geia dicten (REW) : #sH, 9 971 9189 did 8 ¥, 9 37U HIgd dq 8l (haTl
HON. CHAIRPERSON: It was his maiden speech.
2 g dicrem: A, A Wi ff AT 7 | T8l 8 foarest s Rex &1 qrd & 2
& Teb I8 379 el &, forabot 3ifh Rax agd Sl &1 AT Her Hit St ¥ 3fdiel el §
5 forhst offe RaR B JTeg A STog PRI B 3R Fago-aq1 o, g-i-gem fos S
3R 3 frb AT Bl YRR B BN B W b U1 Ugd Bl a1 B STl Il AR,
ST YR BT 91 Bl 8 99 e Bl Uay HH S¥ Bl Fide 8 d AT F 0 _RE o
faeara faamar g 6 et s gar wifoml @) uer & a1d omh, o't W wa glwr o
ST B, T AT S, # 24 € omMuat Jar # wR g1 H oM orfier wwar g 6 N S
3T Y FoTe < B & WI-1 A fUselt IR a1 & off {6 &9 o daek & ofe
@15 RATYA <R ARAT| AfpT TR o # Usp W1 ek IFafidt T8l ) fRaR 4 1882
Bl b JSRAA Blelsl & 3R ATS g8 Ueh ¥ JHafict a1 gl # U™ 1Ug Dl g b 34
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IR BTl BT dga ek JHafiet qrer @rge Raleye™ & 1T e H fhami &

RICEH

G T & MR QT uK &R dArAd) S| § we H#A SN ST gare e g
6 91 Tamel, 9 verel UM, SR BRI B axdl W Yw At g 3R A ST IE
faears feemar g f eRamm &1, W wewr &1 Ue-ud AR @ |1 WST 8 B) 39 qfed
H ITHT I WL (FEEE) # WeR d e Fxar g asufa St Sa-ed e
T # T fi e wHE oft o TRE & e #E S Fed € 5 ue IRa s WRd ' | 39
[T H FEH AT B D A A 39 IS B &R 9o I (i par g By At RwiErR
IR B9 & 9 o 8% a10), IR 9=, o7fid SRl & ared @ 91d & &, S9d] &9
BN Fifh 50 AT q1G 89 JATAT B $9 Fad ¥ AT 8, a9 W 89 T ¥ Hg U fH Up

AR, A8 ARG | AT GHUT HEIGY, ATYT Igd-agd g=Iarg|
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*sft IRz dyvaw (Rmen) @ 78 g & 99 2 5 agufa st 1 ot are-waat faer
' B WRDR B Yol e DI AMDR A8 o foar 6 a8 sAN w0 H /W @, g¥, S,
fo T & & AN B WA ABR S FARN [T HH & foy Fd Adhed §l 9Rd o
foewan 2 for &0 faftr= ewif, Snfoal, el & an-wre fafi wiistt &1 arem & -
Udh E| HIEAR B SR AGd g8 ol UM &I BIs ©IF 39 <¥ ¥ Af=amei & a1 81 W)
! T&HAT T Unity in Diversity &1 92/ 19 foam mam g1 ot @1 I8 <91 Ud &1 831 &
D 199G [ By a9 AR B Ahdl 7 W e DI TA BT, W IWH a8 B
i AT T8 gUl

Ufed SeAT IUEAT Sl & Yl AMadla @ gRT A1d @& AUl fdbrd & forg
TRIE, HAGIR G I FHATST @ 1 bl UAT MR FAIDHR ARDBR B Bt | QAT TR
M SfFYUTYOT H RIBY Teh MR 91T 1 &1 21 41 i # 'Seedre Suteamry urHop
PITA ST AT S-S SUTATT ST AT & AT I 39 ol dhl Dl 3
g BT M fHar S @/ 1 A9 TR AR BT BR el T ©d A (AT Sitad faar
b, 30D oY BRI BR 3ifdl - ATSHT DI FARM & 7 H o 2022 TP QU1 B Bl
TN Fhed Bl 3T BRI JETET BT NI Uh {88 SUHT Y SoT bl | 3l & 1
QST SUETR U T AT B ST 43,000 FIS WA H URST F AR G
R &A1 H 2477 [doTell B U@l &1 4l U #ew@qul o &1 TR B R B D
fU Sl Pew IO S T & IW IMUSID oW 89N aferd 9 IS a1 & Arll &l
BT SIfd ST Ud orgfad Sota e & dedi Bl e H{ W o &1 Al
ffrel, S8 BrAgRI &1 WRel DA Dl AISH A oA AT 4R & dfdes & feradn arar
AT ©f. YR Srsdy 5 W e Bl yR e AR a9 B AR 39 9N B
S & fory fapan ol

ST S @l oo anfdes AT &1 R # Iedl & 91e 4§ I Aoh
fSUSe M T IS MR I8 ST & fF SRR 39 ot & f2d § &M & aredt gl

* Speech was laid on the Table
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P B GerETd a9 @ ol &8 Ag@yul AN AN SF & ad 9 I8 W
2 5 WaR @ ' g Sy REE G & Ry B9 @ fRaE & wd @1 g e
FH | Wit B e & Wed &1 ud e & foy " W@ ae’ a9 e @ s ok
g1 Imior et 7 g gl & i 4 gad T @ S T 2000 HRIS T
& R BS AR 72 B Ul H FaTAd IS Bl HH R TR B QU S B 2]
gl " HETTET SE-aF AT & S 13.2 BRI Y 9 WAl gRT 11.5 PRIS WY SfAT
HTE ¥ 11000 TS WY IHCO gV &) TAH 9 & AR T bl & AT S ARA |

AR T HI el Tl Afgensit @ gl formue W gfeud &Y a1 @ § 6
g1 B9 W UBS B Hid B ¥ Tl fAr S @ 21 39 ARGl Bl dg bl OTIRd ©
Sy WHR 7 Sd & I Famsi-9¢ ugrll | e g% fHar gl =i & wr-an
'GP WG @ & Sfqa dfedi B e &1 S vaw B Fol

I H Ifrenfiies wify o § SHBT S e H fastell &7 favy et |1 g IR
3w fasTell ¥a1 B B B AT IH B S & 21 25 WK Th & TRY wws gt
BT IUTET B DI AT I TAT TIBROMT ol Bl 6 TA9d F IQRY 15 TfA9d dxe A
39 DI 3l gATaRel e da |

Al BT TH WHR A 9N AR gl TAMY I AR SUAE HRam & folg
IRBR AfTBID ATHTR ST BT BT Ao 997 &) &1 A 39 sfvear o oo & sifte
AT BT fI9a & =T <2 Bl 5B A1 SSHR [ YR A ST A ST ISR U
P Sy, g9 oy spiRe, <14, S @ & 3Mlfa <21 & |1 OIS ATIRS JaR
R ST @ B

< T kB o L= R 1) S ey [ S A R S - 1 e s e | 9 e < e ke e e S e R T e s F Y
MIID © b 8l W e &l 9grd1 o S| fRaee v &1 Aid-3ve & a9 W dod
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qrorreit § 90: 10 ST H FERl & SRwd ¢l fRArad wew & fUss &5 @) &
IR iR feam @1 grsaat AIfya a1 SR 2 98l R $od, B d ool TR IR Sei
P MO e W M WM &1 ATSAT a1 SR | fZArae Jeer @aadr @ a1§ /19 50
.. &1 YT yed &1 FEi 98 B s g1 39t RAee uew | Yo ued &l IR
I8l W e Bl geE I S ARy qen g B Rers Ao & ofadta vl
Jrorett @7 ffa fohar S a1f ugrs & 98 areT UMl xS Fars | orar S |
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“sfech Srasfias wea  (Jgwmon) ¢ A Ui g gt & SIfHer & SIRY A
IRBR 7 Tk IR R A% & foar {5 e ok wrey m W sad! mafyddr § a9
T | TS BN fIh™ 30T $ A58 F AHR JaT Afdd B a9 Io H W Pig
HER el BT S| AR BT T o 991 B [y 3Tl 99 & QR WRBR BT AR I
JHT gelTehl H SIBIDHRUT B Ugd FI IR & 98l d I 9D Ugd dg8d $H ol WY &
&3 H ST ZATH IH AXHN AHTHIU HRIGH BT Tga W ¢ STl fd & 9gd Aifird
H&T H E gedi db U8 Ugd Wbl §l S [y W R W A ORE & Il arell Sgudy
ATSHT Y& DI g 2| TE HeH B ¢

Tg I8 M I ¢ fF Teg B WIR I D Ul I gR fAeN iR
Safiar i 9 B S @ 21 39S ST WRA H IS WR & Uil Ad AN
el

WHR & forg foral & 2 FafuR €1 fFami @ Gamel &1 daox WHR 1 I7d
forg & Sury by € B 7 Herel fhar! &) g YERA B v Ay @ Sk D9 gew
SN W Ay SR fear 81 2fier @R 8 diel rTarl Scdral Bl A-fard B @ fery
I FRRIBRT B BT TTod Hl fhar a1 81 S 3a%adh WEl WG| Hl HETS R HIY
e H ggferad et gl HfY RGErs Ao & fharadd § Wl B SATadhdT Bl
g H Hag el gou aifdd oY, IR guR, Wefiidl & SuNT iR e &l
arel &A1 H IAEHA oM W W AR AT T 8§ qAT TRBR 7 YA AU WR ATRAp13it
DI R B DI BRI W B T

SO TY YOIl B WRE0T SR B B Sewd W U MNPl AwE g fhar 2
B 9 Wwid feamt o sifaRed ema & foy wged fawm &1 mafiear & 13 21 fied
B Hed Sra AR IFD AT/ WG BT YAN B & foy {2y yragr g 1y 2
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Ta AR g MdRs fREd & WeR ) 8, Mgy fawmt &1 ve guf #amerd &
& T 21 fPwRRT gy Jareli I Hafd e yonell Bl Aoigd g a7 I Iora
B AT AT DI I DA B {70 T Ay e B gReord Bl T B

54 Bed10 vq fafmior & # qeH, ofg Ud Aegw Sedi # ufeggel Bl dieied
B TG UIIE] AATe AT B A e B R B

Py MU HeH IoM & IRUTHERT JeRBId [Jever @l gareifd 3§ Rels
HHI 38 Tl Yol IR $a18 & wWR W 7 3R AR faseh ga1 wer # f Wi 3fg g8 2
2 399 fAuey & fou WReR gwifad o @ gwifad =l &1 @RI o JEf<d 9ganT &
e quid: gfcrag B

T # favenfial & fou e widla e &1 g A T 21 39H 60 BWR
¥ 31fde H Ufsq IRAIRT & Yt &1 G a9 WA 2 iR IhR 7 39 dayg H
HRIR B W TSV Bl T I BT b -1 GG AThRAT, MMYH AR AR
GRE IqcTE B |

SNAHTH FTHAF-R[AAH TRBR & G DI ST PR ARBR IMABING T HATait
B WRADRY W & < &1 & 3R Wt & q1eqq A F0g o & TR Dl P BR &
gl

AR 9IS BN TSI A ST ol ©| TSIl & A BAN el 1 T3 S Pl
gl 399 o gRrn A iR o1 HewiRar @ #Aa-fiamy @1 qerar frd @1 2 99 @
_rufer ¥ AT &R MRS Ui aR1e SAEET B TS s & q&T AT & 7
# T UfeTRie B

I IR W AHR B AT TR GHTT ST A1 & BRI Haex offorelfed
Rei e @ B REIRY an &1 & A gvon &1 dwe 4 g gfen
RAAYAD 3 IgM AR FReid S a0 @ feon § @ o1 4 &™ 81, I8
BRERIRE
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ARBR 1 A-DBR IR W G Q1 Dl Dl ol gyl 7 arr & H fae=ft fawr 1
AT 26 URIET W FGIHR 49 URRIG fBU S & AHRIAD Usqfsll &I gai 1 ®I AN
SLELYL 7.4 9Red B R A glg BR E § T 9Ra b faea 4 dgaw afa @ gig B
arell g1 srfergwen a1 faur gl

W@ AR e | Al S| JTagaR 2019 TP Gl H UG B YT | o HIRA Bl
de 2| 39D ded o W [Jured diwd IS fRA1 € I8 15 3R, 2015 A Usd &
WPl W U Tarerd a9 & oy uiiag 21 |qiae MY &1 50 i ewar e 6 |
BT | S TP WRA 72 B Ul A H 7Gg (et |

21 31 WRPR B WAfHhdret ¥ waea we far T Bl 39 I8 e URd-9¢
AR AT §915 g | TR U fdbrd & oy 3R 31fees F/1eMi &1 SuANT &x, fawa
W SIHE™ dHal b1 o H, gar gfaw B e F iR fdw & a9 &9
JMfeder 30 Hex TARDIY Afed ARSI TSI d1 qgrdT < & folv Hed I &
AT 21 ST BT RIS AT feqer el fobar w2 2

fedl & Sfa, gRem wd Rrenm &1 gifead & & fog 98 qEmei-ad gl
WA BT YRR B T AN B Ara | gl A1 2l dfeai o e &1 gwrdt
T B 9P Hfg @A TS UH oY dad Ao ST &t TS 2

ARBR TR Td RIS a1 8 WRI TR BIAgT b Foid Bl b D (Y MawID
HeH ol faRir e fqurl gorR S & eIl & wraf=as | doil |
D WY B A U4 HaAT BR AN B D (oY Yeb ARG Fene qeges 9 o 1=
ST SATET PR AR Pl AR AR

TR B @ AW H Jd JEFHAT e BRI arsiudl 1 W R fhar ) e
@ B3 AW BA T A9 A A% T gHHH W I 3R USdl § dfeh I8 TAN Al d
@I A dIc Tgan 2 AN @ aRafdd T AT ST ST 99 @ BIRY RS
IMREY Afed B FH | B FAaH Sevd T4 8l G |

b 31 SISAT & TRY il B ASMR JodT DHRAT S| [ & 2022 T QT
& B YRAR P B o1 BT aral W DR o b g
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AT YRT TA.ELY. WRBR BT URSH T G, WU, ARBR Pl HIAT DS b
PHROT 204 HIIA WHI & AT oA DIC 7 TF DR QAT AT T/H A 18 HIISAT @I &l
$-Slie T gor oM @ sy WRBRN BT 1.9 BIs WAl DI o gar| oy oer gon
AT S B ST DI A9 el g1 399 Td1 Tl © 6 s &A1 o geia & TR B
gD DR DI B A HHA B0, I9MR TN, oA DI TG I IR ddi A
TGN Y. Ee |

67 ANl ¥ fEGWM & TG oMefl SHa1 & U §% @ & A | S D 3referawen
@ A T Pl I U DIg AT & Tl AT| A 89 IR 7 fawg 3§ Repfe a9
g % 6 WEHI & HF G § FTTHAT S-G9 ATSMT & AT 13.2 TS Y Wi Elel 19
g1 9T &R URAR BT deb B A SISl AT 8] Y- d1ehy (YA MY H b I Iy B
39 oy # gareaT 87 ARswrg Al off &l qers ot gl

A ARTE A Q¥ B U FEHHAT & R AT Bl ard BT AY A drell
FHRIHH D < A I TS ® B DI U8 DI 2| AT JITTHA AIG A1ET BT Sl
e el SHT TR IR, ORI H BT T A1 U4 el IW T Ylgd=or § e
TAT| AT A U8l WM& & T U1 gl &

HIF-Z Y. [do7el I & d8d wEare H Idted Feamar onl dondt. aRka
TA.$1.Q. ARBR BT IAT& IR are | 81 @1 §l A ® 365 a7, 24 €¢ < H fqofell B
HH 7 8 30D (A7 BAR WHR YA DR &l B

ANl AAS Ueh URA UTa I 2] AN A (U MMM AR SAehienaq bl YR bR
% forg | # srce favam foamn g1 WReR AT ywireld S e 7 R sreTeid
gl

SUD Y T IMRAT BH AYFD WRA B FHI 2 PR BN 3R U ARI-HS 9K
@ AN BT 3T I |
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SHRI PRALHAD JOSHI (DHARWAD): Madam, I thank you for giving me an
opportunity to speak. I rise to support the Motion of Thanks on the President’s
Address to both the Houses of Parliament.

John Ruskin in one of his famous treaties unto his last, which had inspired
Mahatma Gandhiji, wrote that ‘human-beings are the most precious resources of a
given country which is the strongest instrument to build the nation. That is why,
Dr. Shyama Prasad Mukherjee had said ‘the strength of India is in her rich
spiritual and cultural heritage.” The spirit of these lines is the driving inspiration
of the President’s Speech and it is rightly quoted in para 2 the fundamental tenet of
this Government - Sabka Saath Sabka Vikas. Being the welfare of all human
beings is the real spirit of the ancient mantra “¥d <=: GREA Waw], FAR HTAT

wag”. The ultimate aim of any government is to achieve the greatest good of the

great number and to see that the benefit of development reaches to the last person
of the society.

With this in mind, under the dynamic leadership of Shri Narendra Modi, it
is not just committed to alleviation of poverty; it is decided to eradicate and
eliminate poverty from this country. Just after nine months are over — the
Opposition is not ready to wait — it is being repeatedly asked ‘what has been done
in nine months?’ I do not want to repeat the same points which have already been
said about the GDP, inflation, food inflation, Jan Dhan Yojana. All those things
have been mentioned. Recently, coal blocks allocation has also been done and it
has fetched more than one lakh crore of rupees of revenue to the Government.
16.59 hrs (Hon. Deputy-Speaker in the Chair)

I do not want to repeat all those things, but basically people are feeling that
there is a Government in the country. In the last ten years, people were not feeling

that there was a Government in the country. ¥R&R 9 8, I8 W Ml & 79 H a8l

aTaT Tl W e RAfT Al & w9 W 99 @ 21| There was a famous saying which
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was going around — ‘Prime Minister presides, Madam decides’. That was the
situation in the last ten years in the country.

Many things have been achieved which many people have enlisted. I just
want to tell one thing. One poor person in my constituency met me and said that
he was getting LPG cylinder not without any problem now and that he was very
happy.

17.00 hrs
What happened in 2011, 2012, 2013 and 2014? People were not getting cylinders.
... (Interruptions)
SHRI K.C. VENUGOPAL (ALAPPUZHA): Please do not mislead the House. ...
(Interruptions)
SHRI PRALHAD JOSHI: No, I am not misleading the House. ... (Interruptions)
Go and ask in your constituency. ... (Interruptions)
SHRI KODIKUNNIL SURESH (MAVELIKKARA): We are also coming from
the constituency. ... (Interruptions)
SHRI PRALHAD JOSHI: I have conducted many meetings. ... (Interruptions) 3md
gl gAYl ... (eau) I know as to what is happening. I am the Chairman of the
Standing Committee on Petroleum and Natural Gas. I know how things are
happening. ... (Interruptions)
HON. DEPUTY SPEAKER: He is telling his constituency problem, and not your
constituency problem.

... (Interruptions)
SHRI PRALHAD JOSHI: First you said six cylinders; then you said 9 cylinders;
and then you said 12 cylinders. ... (Interruptions)
SHRI K.C. VENUGOPAL: There is no problem in my constituency.
(Interruptions)

SHRI PRALHAD JOSHI : 3MeR - fSR1IgR. a1 39+ fohan, ST 3Mah! & gdr 81 o |

Everybody was thinking that in your AICC meeting ... (Interruptions) 34 g9l G



26.02.2015 202

g1 gl ... (@@aE) People from my constituency had come to the AICC meeting,

and it was projected that Mr. Rahul Gandhi is going to be projected as the Prime
Ministerial candidate. Ursa fifer &1 deorse T HH BT BIRKY, 12 Riciex MRS

BB Ad A DT a9d AT Tl

Now, people are feeling that there is a stable Government and an able
leadership. This is the achievement of Shri Narendra Modi Government. ...
(Interruptions) foeel # 3MU®T w1 8 T, MW A iyl A total of eight State
elections were held. Out of that ... (Interruptions)

HON. DEPUTY SPEAKER: If you are going to debate with them, then you would
not come to the point. Both parties are having problems.

... (Interruptions)
SHRI PRALHAD JOSHI : Okay, Sir. Out of that, we have won seven of them.
You should understand this, and you please understand what has happened to you.
Now, you are talking about what has happened. What did you do in almost 60
years, out of 68 years, that you ruled? ... (Interruptions)
SHRI R. DHRUVANARAYANA (CHAMARAJANAGAR): What about
Karnataka? ... (Interruptions) What is going on in Karnataka? ... (Interruptions)
HON. DEPUTY SPEAKER: Mr. Joshi, please address the Chair and try to
conclude.

... (Interruptions)
SHRI PRALHAD JOSHI: Yes, I am addressing you, but they are disturbing.
Please ask them to sit down. ... (Interruptions)
HON. DEPUTY SPEAKER: You should address the Chair.

... (Interruptions)

SHRI PRALHAD JOSHI: Sir, I am addressing you. 3Tq= @1 dierl, TR ger3il, e,

HUSl 3R HehH, T 8 TN, what is the status today? In your tenure, you appointed
three committees, namely, the N. C. Saxena Committee, World Bank, Tendulkar

Committee and Arjun Sengupta Committee. After your rule of almost 58 years, all
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the Committees have said that an average of 40 per cent people are below poverty
line, and more than 50 per cent are shelter-less even today. You ruled for 58 years,
and you are asking Shri Modi to give reply for 9 months. Whatever was to be done
in a very short span of 9 months has been done, but you people ... (Interruptions)

foeell ¥ faeell d@ Ul WReHR ol But what did you do? Nearly 40 per cent of

people are below poverty line, and as per the Arjun Sengupta Committee Report --
on which I know there is a difference of opinion -- still 77 per cent of people have
a spending capacity of less than Rs. 20. This is what Arjun Sengupta Committee
had said, which was appointed by you. Now, you are talking about Shri Narendra
Modi Government.

Sir, I would like to ask this. Mr. Kharge also talked about black money, and
Mr. Chautala, an hon. Member, also spoke about black money. &, &i® A amod

AN B SR B @ g ofdd s @ fear? Mr. Kharge also referred to it. Hon.

Moilyji is here, who is our senior Leader and I respect him very much. But I have
a straight question, through you, to them. Why did you not ratify the UN
Convention against corruption, which came into force in 2005? It was supposed to
be ratified, but you did not ratify it till 2011. Why is it so? It is because you
wanted to give safe passage to somebody. So, you did not constitute the SIT. After
the Supreme Court directive in 2012, they went on appealing to the Supreme Court
through the Review Petition saying that they cannot constitute SIT. Why did they
do that? What was their intention? Their intention was not good. Their intention
was not to trace out the black money. Their intention was to give safe passage to
somebody. That is why, they did not constitute the SIT. That is why, they did not
ratify the UN Resolution on Anti Corruption. That is the thing which has
happened.

There are many points to be covered. But due to paucity of time, I have
only a few things to say. In all these ten years many things have happened because

the intention was not good. As soon as Shri Narendra Modiji came to power, as
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per the Supreme Court direction, in the first Cabinet meeting, he constituted SIT
which is doing its job.

A mention was made about NREGA and also about Karnataka. NREGA is
an expenditure-based fund release system. It means that it is a demand driven
scheme. In this year, circulars were issued time and again by the UPA
Government because it was a flagship programme of the UPA Government that it
is a demand driven programme. As per that programme, whenever people demand
for work, at that time only, expenditure-based fund release was done. Last year,
the allocation was Rs.33,000 crore. This year, it is Rs.34,000 crore and already
Rs.26,000 crore to Rs.27,000 crore is released and this month further amount will
be released.

As far as Karnataka 1s concerned, Rs.1,369 crore is released and another
Rs.400 crore to Rs.500 crore is yet to be released. But the RDPR Ministry of the
Karnataka Government has submitted a wrong utilization certificate. I am saying

this with all responsibility that a wrong certificate was issued. gfifag # amgenr

RaRe &1 g 6 St o Wt s &7 © Hicsd 4, we are with you. That is what [
have been telling Shri Khargeji. ... (Interruptions)

# PR 3@ (e : SN FE 6 SFER 7 el e 98 2 L (@aeT)

it wEettg Wl =i ®el fh SR § Uil T8 § @ who is responsible for that? They

have to answer that question. I do not want to go into that detail.

Lastly, when our Government was there and even during the time of Shri
S.M. Krishna, the contribution from the State Government for the Railway project
was declared. The previous Government had said that flatly fifty per cent would be
shared by the Karnataka Government and Karnataka was the first State in the

country to share fifty per cent. Now the present Chief Minister is saying that they
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are not going to share fifty per cent. What is that? By that, ultimately Karnataka is
going to lose. ... (Interruptions) Last point is this. @@ ¥R 3R FHa WRd & IR 4
HE T § 6 TR ot &= & gl § 701 FHE aedl g b oFR el g9 Hidt v e
ar g RAfq ot o SR 81 STEE, STy BW e T sl it e STl L (raeT)

3fd ® # e AT 6 oMY IRA B SRATS B Y ¥, B W ARG &1 w® 2 It is the

reply of the people to you.
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"‘DR. THOKCHOM MEINYA (INNER MANIPUR): 1 whole-heartedly support
the motion as moved by Hon. Shri Anurag Singh Thakur and seconded by Hon.
Nishikant Dubey.

Hon. President in his last Presidential Address in June last said that his
new Government would take steps to contain inflation, boost growth and create
jobs. Perhaps, this has been the only way to serve our fellow citizens.

Now, the Hon. President has defined the fundamental tenet of his
government -All together, Development for All. We must thank the Hon. President
for this.

In a developing country like ours, where democracy is getting matured, the
most basic issue is to empower our citizen. How to do it is the crux of our entire
endeavour. To me, it is a possible proposition.

Within the framework of 'Minimum Government, Maximum Governance'
as mentioned in his last Presidential speech, whatever schemes and programmes
initiated by the new NDA Government are now in the beginning mode.

So far so god. I have my good wishes for the new Government. However,
there is a word of caution. It is always easier said than done. We must all
remember that the road is long, but our journey should be in progress by
maintaining continuity. We all know that governance is a continuous process and
no one should try to forget that the society has been always dynamic. I, very
respectfully urge upon all the Hon'ble members in this august House to extend
their fullest co-operation to maintain the continuity in governance.

In the Address along with the mention of 'Integral Humanism' and
'cooperative Federalism', there is also a mention of 'Clean and Open Defecation
Free India by October 2019' by reinvigorating for a 'Skill India', 'Housing for All
by 2022’ etc.

I would very humbly submit that continuity being the lifeline of the

Governance; it appears to be all mixed up. Giving any datelines should be

* Speech was laid on the Table.
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realistic. This Government is for five years ending in April-May 2019. Perhaps it
has no right to talk beyond this time frame. Hence mention of October 2012 and of
2022 etc. is not at all realistic.

In para 13 of the Address it is mentioned that Education is the priority of
the Government. Here, I would like to seek indulgence of my colleagues to the
fact that for near universal belief about No. 13 being the unlucky appears remain
as it is. I would like to urge the Government to allocate the minimum of 6 percent
of GDP for education. Till then, I am afraid, nothing will come out from
education. Education is fundamental to everything. We have to educate our
children about the basic fact of the country -Unity in Diversity, about our culture
and tradition polarity/plurality, about the history and geography of various regions
and most importantly about the different people inhabiting this vast country. It
requires continuous practice of a sound national education policy. This is the
paramount duty of any Government for this type of country. I am sorry this has not
been able to find place in the recent Presidential Address.

In the area of internal security, on the national policy of zero tolerance
towards terrorism, extremism, riots and crime including cyber threats find no place
in the Address. It is indeed not encouraging.

There is a complete silence on the empowerment of women through
legislation. I do very humbly look forward towards passing of women reservation
Bill. This will help getting Zero Tolerance for violence against women.

We demand an anti-rational law to completely mitigate the various racial
attacks on the NE people in different parts of the country following the
recommendation of MP Bezbarua Committee. This has also been missing in the
Address.

Infiltration in the NE region and J&K is a grave concern for all of us. A
sensible proposition including a political solution of insurgent problem of the NE

region, Manipur in particular are not at all mentioned in the Address.
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Next being the case of rising prices of essential commodities. It is the
fervent hope of every one of us that the prices of essential commodities get
stabilized immediately. However, all of us are aware of the fact that considering
the enormous size of the country and her population size, it is but natural that the
demands are more while the supply is limited. This theory of demand-supply is, to
a large extent, responsible for the price rise. But we cannot leave it here.

With our subsidy regime is still on, we must find ways to mitigate the same
very earnestly and quickly. I do very respectfully place on record the fact that the
Flagship  Programmes and the Welfare measures of the previous UPA
Government, did wonders to bear fruits in this direction.

Next I would like to make a sincere attempt to address the issue of terror in
the country and abroad, which is nevertheless an issue both National and
International. Terrorism, as I do understand, is a war against humanity.

The Zero tolerance policy of our Government has to be practiced in its
fullest meaning, both in spirit and in action. Civilizations grew on the lives of
millions and that the King can do no wrong, do remain and had been the greatest
tragedy of mankind. We who practice Democracy should think together and work
together for a better world so that our children enjoy the fruit of their birth and
live happily. Together we must be able to give to our children a better tomorrow.

Finally, I wholeheartedly support the motion as moved by Hon'ble Shri
Anurag Singh Thakur and seconded by Hon'ble Shri Nishikant Dubey and request
all Hon'ble Members present here in this august House to pass the motion

unanimously.
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"SHRI C.R. CHAUDHARY (NAGAUR): It is my immense pleasure to write few
words of thanks over the marvelous address by H.E. the Hon'ble President of
India in the joint session of Parliament on 23.02.2015.

Hon'ble President has given emphasis over all the best schemes launched
by our Union Government in the last eight months for the overall development of
every citizen of the country. The fundamental tenet of the Government is "Sabka
Saath Sabka Vikas". In the address, Hon'ble President indicated the inclination
and measures initiated and taken by the Government ranging from the flied of
Sanitation to smart cities; Poverty elimination to creation of wealth; Skill
development to conquering space; Tapping democratic dividend to diplomatic
initiatives; Empowering individuals to ensuring quality infrastructure; Shortening
the gap between have and haves not by making the country a manufacturing hub;
Containing inflation to stimulating economy and  Promoting cooperative
federalism.

Hon'ble President has given the mind of his Government to do more work
on the "Beti Bachao, Beti Padhao", Swatch Bharat Mission", Clean and Open
Deification Free India by 2019, Housing for all, Skill India, Annadaata
Sukhibhava Rastriya Gokul Mission, Pradhan Mantri Sinchai Yojna and Digital
India. Hon'ble President also indicated that more useful works will be taken under
"MGNREGS" with renewed vigour. At least sixty percent of expenditure be
directed for creation of Agriculture Infrastructure.

H.E. the Hon'ble President has also given the commitment of the
Government to improve the infrastructures for the development of the country by
formulating and installing "Sagar Mala Project, Green Energy Corridor, Clean

Energy and Make in India, etc.

* Speech was laid on the Table.
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I would like to submit my sincere thanks for the energetic, development
and employment oriented address of the Hon'ble President, India will certainly
make the progress ii all sectors and will be the super power of the world under the

regime of the present dynamic government.
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N oo FuR e (ISHEA) ¢ SUTRE S, YT qI AU SN & AT W B @
=@l # AR o &1 WidT 3, g9& foy # omue! e=rare <A1 aredn g1 89 Ud U @ &l
e & oM arel THa 4 {5 IR W ARBR DM DR dlell &l WA DI <& §U Py AR
AISTIRT & WORET 89 Weufy Sft & Jrfyuryor § Swe &1 el 81 PR F AToY ST Wi
TR I § @l IRAGd § 39 BHAR S Bl SRR o e |

# 980 &1 99 T o gU PO [dg Wed B AT GAT AT, Sl 9gd S Bl
“TeE WIRA AT I8 IS! i © Y Yo (AT AT 3R IWH qRT < A gar| 94t
SIEATRIAT B <N B WD [RGB NHER! g9 81 SHD A1 B A1 39H I8 W wEr T
f5 Tadl. d< &1 v=rd uRked R g9a ofaiid SwadTd foean SMel 31 el 2 S 9
DE S Vel § SAd Al | WEdd 8| H 370 &3 Bl A1d BRAl g Al HT 21 e
5600 M@l ¥ HW T AR 39 oIy Uig oIS ! AR 9gd HA 2| § AW gt St 4
HE TS g [ IE Igd TS WhH © AR gAH T TGS, STU-AUAT FEANT AT e
g1 U SIS JUY B IHH T WG & & e & fog wd s & fg 9gd &9 A §
A 3R W@eg WRA S & forg aifiRew srdest fan Sy a1 @l 7 ®d 9t diae
310 & & Y 3R 48R &1 | B B urg |

T W H AR TG GGt BT AR ¥ B oy agd s wHw 2| TR ds
39 N ¥ Rerd o 9o € 6 39 Ao § &8 7 ®E g | Sl 2 IR ST "R W
HE AN 1 ST BrIal el el UTdr 81 31Tl g9 AISHI Bl |Io gfaere i Wl & b
W G B B A1 BE TS T, TE 98 & A 91T g, Afhd a8 AR WA gl 6 U,
T TWEAT AT AR Fa T ER ©1 SH-99 ST & J1eqH) A ST A 8! greil db
UET & 2| T WM H HAN WhIH BT Wl grls bRl ARy, s 3T dTel qHA H Sl 5
ATST & FE BPhaR 8, I b 39 o1 BT o4 We ugd urgl| 5949 fami & faa &1 ara
FHE s IR By AHN S ‘Ir=iaran @ wa:’, nfearfal & fog, SH-o9 Aremn enfe
TS TS AfhT § Sl SIRES o Al uTel B IR% F oS [ DI 6T B gY IT a1
He1 AR fF FE T HEl feani AR MQaRil B PR 919 Hel oMy, df WY dR W) Y
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ST U SHIF A & IS §U © IR el 7 Pel I8 s 9 fhar & favg g snfearty
@ fIog B 3R BAR <7 & S & faog Bl

Hd TAIN TP 980 & IR et onfeid W 9 ax w O & fsal 50 Arai # fova
ST Y| METH & qR H Py Y AFG G 1 del {6 AT 9gq o4 8, Il
SMETA AT =feq| § ver-fauer ol qpRR H & TSl AT §, olfcb gl oval & b Bl 7

HEl T THIR H A el BT F R el S @ 2| $B GHT Ugdl a IMSHE Udh A1

| Y| U AMTSTH B e & foIg ok U onfed ofs Ufdafores & aw 3 sma| g
B T B 8Y, H PV a1 e b AHT G AN g SF Dl AT DI AT IATg Al
A% wameil 7 qr @, WSAT TEAT F 1 B R DI I DI A arel AT Yo 9,
S@ fewforat omg | Afhe o9 ofs fad &t a1d ot @1 § Siar € 5 W sRave g #
o B3 AT & dad 89N UIST & 7Tal, afcth B AHIS Adl Wdd GIU W g9aT Ry
IR E El 39 forg W FF fHae T IR SO §U 2 39 Q@ & 9gd ovRd gl 31T AnT
98d AR ST MY, R {HAT BT =g T80 gall, <Ifh, SHPI AN THA W IR R [aR1e
PRI | BEl T bel A8 [HAFi AR snfeaiiAi & 29 H Qoper W 81 €, Hifd, MU I
ST A SIS W § 3R 3 ST PEl W BIg WE el @ 81 YR WHY B el 3R SR
o e 1 oo o § <@ Bl e € g3 o ® b SR ¥8 ol gRelde 8 T
wfasy # fpamt SR srfearval o1 g7 i &1 Wt R § SR <@ 1 TS|
HON. DEPUTY SPEAKER: Please wind up.
SHRI VIJAY KUMAR HANSDAK: I will conclude with two more points.

# 9gd SUTe1 WHA T8l of 1 Aredl| # U 91d iR deel dredn § fh MRd <9 # aga
AR R Afdheq s MY &, b, 9 ve A gAN ARaqy § fewflr g8 € sad g9
T © B HE T B W AN Yobdl IR-AR 81 @l 2l I3 Tl © B 56 O Bl sRgved
DI FAHR G DI SRR & 3R AN Al DI T Afdhe d UM B ™1 5

& dRe @Wric & AR gae #3 St 7 fASTell &1 919 @ 1 N W | 9gd SaraT
PIIA T Y T DI Al &, olfh IR Tl & A AT 31T s Wic Ae-3T &l gl &l
SUH 980 AR Bl § ORI 89 ST o0 ¥eT H B faSTell ura T8 AR 0T %% T

qgd-9gd g=Idiq|
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# BieTes FAR (AT @ AR IJUTEIE HlGd, AT AU St & AHHYU TR g=yaTe
IR R MY G Al Bl AT QA1 &, 59 [l # 3Myep! qgd-agd gwadre ol gl

H ST g () Tl B AR A Tdl H 9N of ]8T g 7 [d8R ST | A g AeHied
AR St & SAHHTTOT H ST ST B, S9H H e g 6 [AeR & forg W #E T BEl 3o
el fegr te fisser w0 21 fgr & e w3 smexofiy i AR St 7 fgr &1 fa9w
I Bl Sl QA & g @18 ue &1 et Ao 8, A fieell BT IHelienl 49 8, SHD
fog ST FEd AR SN Bl AT WO HA ST 99 gedl & el HaT H OWTSor far
o 1 =i bl A1 b @8R 31 faRy 5w &1 gt # & m # 39 W ARy s off g
3R 48R 31 a9 Gabot WY | # 3fues HIEmw ¥, I8l WRBR H 90 Arl 4, R @8R |
A W3 € ST Pel @medl g 6 AR @1 Ry sy &1 g9t o @ Brs A "=l A
reeafy S @ Srfreer § T8 B

T HA S-G9 ST b R H BEl AT B SHH oHI IR BRIS W e,
HAT 1100 IS TIY TAT §Y 3R T < ufcrerd @l &1 g9 A &1 a9 e <@ 2l
<Ifep QT &1 21 Tial W 8 AT g9 I ©f FYEd W 9 o Wt gere #@3) Se-ee Ao |9
®% AN BT b ol TE Albel Al URerd T8 2| qarT HA P forr gan wiwor rgufy weey
UG & o S TeAd WYYl fedran S 8, A8 H weAr argdl g

Iy 2006 ¥ ST HEMS off, SN IWH BH ol del ded © fb a9 2006 # faeq
IR H Ped dcl BT Sl aM AT, SAD 24 A R AT ST MY Al 3T FES S &
AT SATET B HES 9 AR TR R Aifgam g1 S oy a8 eraen T8 @t o &R
X IIOR H 3R <@ A1 A FqH STE] HId &l B 21 399 TRdl & WiH-U & oy arar-
RIEY BT g™ el 8l e R

qfa arferwev e aman Al A SAfergur et i Sl ATl A R 99 & fha
3ffATe W ol ©l a1 & T, Reell 7 o g9 O fFA AT 3 sffaied R 3% Bl A
T8 Hel aredl g b a8 a1 fhar fael € ofik 39 9t &1 argd 891 @12y | 3R 37Ts I8
S T T8 forar Siem § @1 3wt fhar Sfieied R Sdre ol 399 ¥ § Py gedAw Wi
Tt # Ferar g 6 o [ g 9 PR & 8, $AGY 3 BN Pl SRR o
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B8R # AT JgHET S T =N @1 off f6 SR R | S =@ el 49wt §, St d
ATe], RIS, offh AU & AFHHIOT H SHDH! FdT T a1 & WNTAYR | AR Ferit
St o arer fear o 6 S Rics &) fiel 95 o<t € =i <<t fie a9ars | g9 ax §
PIs T4l T8l D T3 . (TIET)

AR ofed f98R) arsiudl Sit & |9y § YaTHE] F$d ATSHT a1, g8 | 3ol 8RR |
T 1 BOR fhaiiier wes YTl 9 Aol H dfdd 81 393! AR Usdl ARbR
T W I B IR TH ARBR A W ST B 2l H A vEreEA ded Ao A 4 e
MY, 39 IR ¥ IR & & IR 2| ... (F[@e) e g8d B S f[IER § wed 7, S

IR ATl T8 ¥ URPR D Th BOIR BRIS WiV Pl o I a7 TAT| 9F TA.SLT. B

T8l WHR oY, T4 TI.ELY. & TAM ARN - AT B ot Sl Ush BIR HIS WY [T WRBR
T @ fHy, 99U < @ 91d g8 N, AfeT 9 w ot siftrarwr # @18 T4t T8 2

# e argm 6 &R W & U ey & @ B i Bl g, Wewdl bk
P TS |... (TaE)
HON. DEPUTY-SPEAKER: Please do not divert him. Time is very short and the
Minister also has to reply.

... (Interruptions)

Y Bierors HAR: IUE TG, Wewdl B ad B T8 21 H HE @edr g B o g
3ITaRT AT § Dkl 81 el g1 9gl W 8, agl il €1 7a § TRal & @R F Tl S8y,
gel 7 AN 8, T SUD AN-GN BT I 8, q8 W We@dl T8l 8 qbdl gl § WIR |
fae & 6 W@ead & fay ofem & 941 faan Syl g w@ee 8, adl o¥1 W&ee B
... (cgagr)

TTe 3R aesdl #AEd W ey WA (st YW puret area): S O foan B S @ T8 AR
<

N PR ga 73 S P S © P WA T8 PR W@ ©, A8 HA Sl BT AMBRIS 937 B
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ekt 3 ued (FettqR): w@iea, # it 1T QIR S g1 wRa wd &Nt i< g9 i
g1 A wemizn Iyl 7RGy & MY IR gd1e URAd & GReH #§ 0 91d I&d
gU PET e g SR Wad UBc AN YETHA! S Bl q€TS o el § W@es HINd
feomar € f6 <o &1 o W % qhs HaaiRdl & A8, afes & Ue ArRe @l
e 21 s forv S fopsll Y Susra ar orrel= T & b fhy a8 T o1+ el #
TS TSGR Udh Il TR 4§ SHH! YR Dl | IfUaT A8 el & vafersl W e
BY AW el gRads & Thd & HU H IHRBR AT A St X o Pl a1 B
GIERECIY

TG, e B Al a9 1955 W BHAN o¥ H A SenRa JeHTaqul @rawe &1 3fd 8
T, AfGT gPied I8 ¢ 6 I8 9" one W R o¥ # o1 § 6 Tl @ A &
% o ST fRy & @l @ KRR gl sl Ht 89 39 919 &1 dd) & S Il ared
g1 3l AR U B & Uh I b Al ¥ $5 QT Ugal 39 99 @1 gfee ft @it S
Dl b I 1T ISy H Ofd e Yeb AR & < fhU A1 I & PA B 98 IAD
PGP B ARHAT 0TS TS| FHE T HE T S AewWayul e Fi If$AT E, T 8 I1Tolg
B B TR 2] BH ST TR H e A1 @d g, ofhd S 39 A ¥ AN v g,
94 3= daEl o, that everyone must be his own scavenger. # AIG St &I 9978 <1
Tredl g P 9 S BT PSR PR U R R e fdern 8 € 6 Sifa w snenfRa wewma
&1 IfSAT A A TG BT B 3T B Sferdl A Ul 39 WewWraqul e A 3MTelE R
H BEl 7 PEl IRIB AT B © 8

gl d Y srfewee gy @ ard g # we dedl g 6 99 fodl Wer &
DIRIBI H FE B a1 o, A G4l &l B! WAl off Mg | 37TS Sfd 74 w9 H ¥g fa8ueh
A AT & AN el 7 Hal AR O8T H A & HHWR q9b & Al D [l $B eh¢ Jar
Bt E1 99 o € P A <o B o ofR S & framl @) e €1 yf siftwrsw @ o
T AT 2 IHH S AIfereh BT Uel HASIR Ud BT 2] hAe FolrSS agd &l 31eq ol T8l
# A BT IR ST AN | T BT FATSS DI BT AT AT 9B HIWoT e gar| s
TR WRER Bl AART TR B B SRewd 21 I sHiae IRed— g3faly sl 2 fob aife
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g A @1 srfdreer BT § 99 W R mifor, fham ok Sa@r aRar & fik 78 e
g afcr 9gd A, SN 9TrEeR SR Aouigy, o W uRaR 3w W iR B €1 ora qfi @
Siferrger BT § 1 WD 916 S Aifeled B Jamash e Sar g offdhd S 3T | 8iR
3 URAR S8 R R B €, S IR # &1, I 9 & IR H Ared B SRwd o
Sy I SHige AT Tgd 81 Sl & ST e Bl =mfey |

TEHCA SHIT B AT b Ry H A H IS bear Al {6 sART <w Y gae
R Tl 9B SHIAI BT AMTBO PR Bl IO, ST FF-IUNTS YA 8, SHDT AR
AN WTfHehar g1 =A1fey|

A1 F, URATS IRA T B B AT H S aoRfl & T H IWRBR T HFal
for 8 %1 IR ¥ e § {6 ARPR SUd IR # fdaR &l # tar g9y @ @ g
Rifh FATST & HAGIR qdd A AT dlel AN DI O, S R ST R FRar, <o &
AT I [ A dTel AN bl SATEl Bidl 81 AT BHASIR qab D AT b e &
& R T8, dfcw T, gur R <w ) e v & FRo W faenfia @ w 21 fER
IRGUE AR UfPed el U I § Sl faRefudl 3R Uem &= arell &1 g 99 g o
g I8 ghfead &1 2nn & e & T9m i ik uggell # dfd dadi @t wrfierd
gFfTad 8 3R WHR < & AP &1 S Wiehl Wid, IqH HHANR qGehT HEl R W 7
ESIAIY

# SO WRBR B I SR Bl WG & oy qE418 <A1 =187 HRifeh od o7 &
AT HHIRA' U e il Sl Ao a1 g3 off | -y wR o i FraiRer & 9
W fqarg S B 9, SRy Afdw fSorst 81 91 &g R Ul dgrafis Uer 81 S off,
SN R Y@ B A F S gRYTST Wi wHeE grt & e o, safe e o ©
HehN Hedre Dl ggral fagr S| # A ST & Wiuer & fy WReR b1 g9 <l gl
TP qiegd J Y F U N AT YEEAT Sff 9 310 U U rdgiRes | b1 aRe
fear & foras SIRY <9 &) 980 AR DI GATSIAT ST Febal 2] WHT HH &, sy 4

AU AT BT FATK el g g=Iarg]
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SHRI N.K. PREMACHANDRAN (KOLLAM): Thank you Mr. Deputy-Speaker,
Sir, for giving me this opportunity to take part in the discussion expressing thanks
to the hon. President for having delivered his Address to both the Houses of
Parliament.

The President’s Address to the nation is a policy proclamation of the
present Government and it gives the policy directions to the Government also. But
it is quite unfortunate to state that His Excellency, the President of India’s Address
to the Parliament does not indicate any policy directives in respect of public sector
undertakings as well as disinvestment policy.

Sir, it is well known to everybody that Pundit Jawaharlal Nehru once
described that the public sector undertakings are the temples of modern India. But
unfortunately this Government has not spelt the policy in respect of public sector
undertakings which were having high economic growth once in our country and it
is a basic economic structure in respect of industrial sector in India.

This was a one hour long speech and I tried my level best to get something
new. But it is also quite unfortunate to say that there is nothing new in the speech.
The programmes, the policies and the schemes which were announced by the hon.
President are the same as that of the previous UPA Government except in two
cases, namely, Jan Dhan Yojana and NITI Aayog. Almost all the other schemes
are same as that of UPA Government but with a changed name. We can say that it
is the old wine in new bottle and there is nothing new. Almost all the schemes are
the xerox copies of the previous Government.

One paper has described that His Excellency, the President, has tried his
level best to give a feel good feeling regarding the nine months administration of
the NDA Government at the Centre. But the people of India could not feel any
feel good factor except that of ex tempore and eloquent speech of the hon. Prime
Minister, also the very impressive slogans and also the diplomatic appearance of

the hon. Prime Minister. But the nine months of his Government could very well
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prove that this ex tempore and eloquent speeches could deliver nothing and that all
these things are only in words but not in action.

I feel that this is the right time to compare the UPA Government with the
NDA Government at the Centre and the present Prime Minister and the former
Prime Minister. I was a very severe critic of the then Prime Minister Dr.
Manmohan Singh particularly in respect of his neo-liberal principles. I would now
like to say that the then hon. Prime Minister, Dr. Manmohan Singh and his
Cabinet or his Government was far better when compared to this 9 months
governance of the present Government. The principle of the last Prime Minister
and the last Government was ‘less talk, more work’. Here, in this Government it is
‘more talk, less work’. That is the basic difference between the UPA Government
and the NDA Government.

Sir, coming to the Presidential Address, I will confine myself only to two
points. You may kindly give me time to establish my points. The first point is the
significance of Parliamentary Democracy. His Excellency, the President’s Address
ended with paragraph 56 and I would like to quote from it. It says, “Our
Parliament is the sanctum sanctorum of Democracy. People of India, particularly
the poorest of the poor in the remotest areas have reposed unflinching faith in this
institution for fulfilment of their hopes and aspirations”. I do fully agree with the
observation of the hon. President and also this Government. I would like to know
from the Government and the hon. Prime Minister whether this Government or the
Prime Minister is according any respect to this Parliament. The sanctum
sanctorum of Democracy is not being respected.

Sir, I would like cite four examples. The first is the Ordinance route. The
first Ordinance that was brought was on the land acquisition amendment
Ordinance. It was very well discussed in the House. For whom is this Ordinance
being promulgated? For whose interest is it being promulgated? The House
adjourned sine die on 23™ December, 2014 and the Members went back to their

constituencies and within a week an Ordinance was promulgated with respect to
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land acquisition. What was the necessity and urgency of promulgating an
Ordinance with respect to land acquisition? Is it meant for the poorest of the poor?
I would say that this is acquisition of land for unaided universities, educational
institutions and private hospitals. This is the first amendment. Second is the
Insurance Laws Amendment Bill. What is the significance of Democracy? The
Government could not get through the Bill in Rajya Sabha because of lack of
majority. The point is that since they did not have the majority in Rajya Sabha so
they decided to issue Ordinances. What is the respect that is being shown to the
sanctum sanctorum of Democracy? Third, the Civil Liability for Nuclear Damage
Act, 2010 — the Parliament is still in darkness about it. What discussions did take
place between the Indian Prime Minister and the American President on this?
What is the fate of this Bill? The sole liability and responsibility was with the
promoter if there was a nuclear damage as per the provisions of the 2010 Act.
There is an understanding between the Indian Prime Minister and the American
President that the entire responsibility will be with the Government of India. What
is the sanctum sanctorum of Democracy? 1 would like to know whether the
Parliament is aware of this, whether there is a concurrence and consent of the
Parliament. The supreme sovereignty of the Parliament is being taken away and
the hon. President is saying that Parliament is the sanctum sanctorum of
Democracy.

The other point is about the Plachimada Coca Cola Victims Compensation
Bill. I had piloted the Bill in the Kerala Legislative Assembly in 2011. The Bill
was sent to the hon. President for his assent. The Bill was referred to the Ministry
of Home Affairs. You may be aware that the Bill has been sent back by the Home
Ministry officials stating that the Bill must be dropped. The provisions of the Bill
were against Coca Cola. Sir, whose will is being expressed in the Parliament and
Legislatures? My question is whether bureaucracy has the authority to undermine

the legislative competence and capacity of a Legislature? So, the Coca Cola
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Company’s interest and will is being prevailed over the poor downtrodden people
in this country.

On the Ease of Doing Business, three paragraphs are there. The prime
motto of Narendra Modi’s Government is to make the business more easier for the
corporates and the business houses.

My concluding point is on the Delhi election. Delhi election is not a
positive vote in favour of AAP and Shri Arvind Kejriwal alone but it is also a
negative note against the anti-people policies of this Government also. This is a
warning to you. If you are not reviewing and correcting your policies, the collapse
of this Government will be beginning by the Delhi Assembly elections.

With these words, I conclude.
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"SHRI P. KARUNAKARAN (KASARGOD): President's Address is the policy
statement of the Government. Nine months have passed since the new
Government has come in office.

The most important issue is the price rise that we are facing. The price of
petroleum products in the international market has come down. It has come down
about 60%. Government has to take a decision to reduce the various taxes in
accordance with price decline in the international market. But twice the
Government has increased the various taxes and only 20% of the decline of the
petroleum product is declared. So, Government has to change the decision by
changing the tax structure to assist the poor people.

The agriculture situation in our country is serious in various parts. In
Kerala, the price of rubber has declined to such an extent that the farmers are
forced to commit suicide. Last year, for one kg. of rubber the price was 250
rupees now, it is 80 to 90. This shows how the rubber farmers can survive.

The Finance Minister had stated in the last budget that fiscal and revenue
deficit should be within 4.3 and 3.4. The Government has failed to achieve this
goal. There was a well planned PDS system in the State of Kerala and in some
other parts. They can intervene in the market and control the prices but a new
Government has taken the decision to abolish the PDS system. It will also
adversely affect the poor people.

National Rural Scheme was an ideal one. New Government restricted it to
selected blocks and also changed the labour component. It is confined to 2500
blocks and labour component was 60:40 earlier. Now it is changed to 51:40. The
Planning Commission is an effective instrument to advise the Government for the
resource mobilization and distribution of resource to the weaker sections. The idea
of Planning Commission is abolished. It goes to the centralization power to the
concerned Ministries and bureaucrats. It is very harmful for the democratic

functioning of our country.

* Speech was laid on the Table.
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The Government has decided to restructure the centralized sponsored
schemes. But the share of the centre has reduced. So the State has to shoulder the
expenditure of the execution of this scheme. The allotment of centrally sponsored
schemes such as PMGSY, SSA, IAY and many other schemes is reduced.

The most important issue that we discussed today is the communal
harmony of our country. I am sorry to say that the Ministers and the leaders of the
ruling party are making statement which would adversely affect the secular
character of our nation. We have witnessed in the last session and even in this
session. The forceful conversion of religion is not permitted in our constitution.
That is going on in some parts of our country. We have large number of religions,
castes and sub castes. We have to respect the sentiments of each of them. There is
the basic principle how we can strengthen our national integration. It is strange to
note that within nine months five Christian churches have been attacked in Delhi.
I myself has raised this issue in the last session and this session also. No action has
taken by the Government. All these issues have to be taken seriously by the
Government when we speak about the Presidential Address. Though I have serious
differences on the policy of the Govt., I support the Motion of Thanks that has to
be extended to the Hon'ble President.
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"SHRI S.P. MUDDAHANUME GOWDA (TUMKUR): The people of the
country have a lot of hopes on the President's Address because this document is
the roadmap, resolution and intentions of the Government.

The President's Address also stated various policies and programmes like
containing food inflation, end of rural-urban divide, infuse confidence among
farmers, bring reform in the Public Distribution System (PDS) by incorporating
best practices from the States, substantially augment electricity generation
capacity through judicious mix of conventional and non-conventional sources,
development of nuclear power projects for civilian purposes, expansion of the
national solar mission and connect households and industries with gas-grids,
reforms in the coal sector, etc. I hope and trust that this Government will come up
to expectation and aspiration of the people.

However, there are many burning issues which are not finding any mention
effectively in the President's Address.

As far as water disputes in the country are concerned, it has not been
mentioned in the President's Address. It is a matter of great concern that the entire
country is facing great difficulty in sharing waters between various States. [ would
like to state burning issue in this context that recent happening in the Cauvery
dispute is causing great disturbance in Southern States, particularly between
Karnataka and Tamil Nadu. When it comes to inter-State water issue, Karnataka
has always been meted out with injustice. Now, the point is that Tamil Nadu is
insisting the Union Government to constitute Cauvery Management Board to
ensure release of Cauvery water. On the other hand, there are large parts of
Karnataka facing drought like situation. So, this has been the case for the last few
years. The matter is sub-judice in the Apex Court. In this context, the Government
of Karnataka has made a request not to constitute the Cauvery Management
Board. T would like to impress upon the Union Government that it should not

constitute any such Board because water is a State subject, as per the Constitution.

* Speech was laid on the Table.
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It the Centre sets up a Management Board, then it would affect the very federal
structure of our nation. These problems should be dealt with a national point of
view. Since we do not have a national policy on Water to deal with the disputes of
water sharing, such issues are being raised every now and then. Sometimes, it
would create law and order situation and end up with grave situation like
damaging public property and killing of innocent lives. That is why, I would like
to suggest that the need of the hour is to have a national policy for water sharing
between the states concerned. So, there should be a permanent solution to such
contentious issues. The Union Government should take all necessary steps in this
regard.

In recent years, the agricultural growth has registered a positive trend. It
was due to the sincere efforts of the previous UPA Government. Even though
the production of foodgrains is registering constant increase, unfortunately the
farmers do not get remunerative prices. In many cases, the farmers are not getting
what they spent to produce agriculture crops. Therefore, the Union Government
should take immediate necessary steps to tackle the issue in an effective manner. If
you want to make India a rich country we must resolve to make our country the
agricultural capital of the world. More than 60-65 percent new jobs should be
created in the agriculture sector if we wish to join the ranks of developed
countries.

Another point I would like to mention is that a number of States in our
country have repeatedly facing drought or famine conditions. The Union
Government has opened the Food Corporation of India to rescue the affected
people by distributing the foodgrains from the FCI. Whereas cattle and other
livestock's are concerned, there is no such Fodder Bank which are to be set up to
rescue them at the time of distress. Therefore, I would like to urge upon the Union
Government to earmark adequate funds for setting up of Food Bank at every
cluster of villages to rescue our livestock's during drought and other natural

calamities.
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My next point is about a national policy on medium of instruction at
primary school level. This has also not been mentioned in the President's Address.
I would like to draw the attention of the august House that experts in the education
field are of the firm view that in primary education, either the mother tongue or the
regional administrative language of the State should be made the medium of
instruction. In globalized era, it is very essential to promote and preserve our own
language and culture. In order to promote Indian languages, the Central
Government should bring a national policy in regard to medium of instruction at
primary level. I would like to urge upon the Union Government to consider the
issue of bringing a national policy on medium of instruction.

My next point is about promotion of farm productivity in barren converted
fertile land. As we are all aware, huge extent of barren land is there in our country.
But no steps are taken to convert it into fertile land and make it fit for agriculture.
We are living in the age of advanced technology. Population of our country is
increasing gradually. The demand for food is also on the rise, in such a situation, it
is the need of the hour to take steps to convert the barren land fit for agriculture
farming.

I would also like to mention that while framing the policy guidelines, the
Government should take every care that they should be more practical to
implement at the grass root level. Otherwise, the very intention of the programme
would not reach the needy people. So, there should not be ambiguity in the
interpretation of the policy guidelines.

Therefore, I would like to suggest that while framing rules, the Government
should keep ground/practical realities in mind and implement them. So, that such
programmes could reach the people at the grassroots level.

I would like to suggest the Government to focus attention on the Research
and Development of Food Processing Wing to make farmers earn more benefits.
There is also need to develop technologies and methods for preservation of food

products, their processing and value addition, improved packaging, storage and
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distribution. This, in turn, is expected to give momentum to adopt better and
improved agri-farm practices and result in increase in the form of productivity
thereby leading to enhancement of farmers' income and generation of employment
opportunities.

I hope that the Union Government will come up to the expectation and

aspirations of the people of our nation.
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"SHRI B.N.CHANDRAPPA (CHITADURGA): The Hon'ble President's address
has not mentioned about any policy to ensure quality primary education and the
medium of instruction in the elementary school level. As we are well aware that
education plays significant role in all round development of any society and any
country. The present of education in our country is in a pathetic condition as far as
quality is concerned. As per some education reports, the enrolment of students to
primary level has improved. About 97% children in the age group 6-14 enrolled in
school. But the situation with respect to learning outcome is extremely poor.
According to some survey reports more than half of all 5™ Std Children cannot
read a 2™ Std text fluently.

As far as the mathematics is concerned, the situation is quite worrying.
About 20% children in 2™ Std cannot recognize basic numbers. Under such
circumstances, the government should chalk out effective measures to ensure
children in school get quality education so that the very foundation of our school
education would be strengthened and the future of our country will be brightened.
Therefore, I impress up on the Union Government to pay urgent attention to
improve learning levels of our children and ensure the growth of our country.

With regard to check on the pollution of river water, I would like to
suggest that the Government should evolve a comprehensive program with co-
ordination of water resources, urban development and environmental ministries to
check the pollution of the river in the country. It would help to protect the
environment, agriculture sector and above all improve the health of the people
living in the villages located either sides of river banks. Hence the Government
should spend sufficient fund to prepare a broad roadmap and create infrastructure
to achieve the said objectives.

Hon'ble President's address has no mention about afforestation programme
in the country. As we are all aware that large tracts of wasten lands have been

laying almost barren for decades. Waste land afforestation is found to be

* Speech was laid on the Table.
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financially viable and environmentally sound. In addition, tree planting on waste
lands would help to prevent environmental degradation in the country. Though
there are some activities taking place for afforestation, it is not enough to tackle
the environmental degradation and climate change. If the Government is serious of
increase the green cover in the country, then it should increase the pace of
afforestation by placing an appropriate mechanism to achieve the goal.

Forest Rights Act -2006 or Tribal Rights Act-2006, is not implemented to
benefit the intended forest dwellers. The key provision to the act are undermined
and the forest authorities are not serious to implement the provisions because there
are contradictions in the act. As a result, the rights of the tribal and forest dwellers
are being denied. The very purpose of the legislation would be defeated unless the
Government take immediate remedial measures to do away with the historical
injustice to tribal and traditional forest dwellers. I am very sorry to say that it is the
bureaucrats, Central Government and also State Government which have failed to
ensure to ensure the implementation of forest act even after nine years of it was
passed by the Parliament.

The President's address has not mentioned about any policy to control the
rising prices of vegetables, fruits and other essential commodities. The NDA
Government came to power by promising that it would ensure "Acche Din" to the
people of the country. But people are not given relief from skyrocketing prices of
food articles. The Government is taking entire benefit of the decline in the prices
of global crude oil. People of the country are deprived of the benefit of reduction
in oil prices. On the other hand, people are forced to spend more money on
essential items. How can anyone say, that "Achhe Din" came for people in the
NDA Government under the leadership of Shri Narendra Modi Ji. I would like to
point out that that Government is doing nothing but talking everything. Therefore,
I would suggest that the Government should take immediate steps to reduce the

prices of essential to protect the people of the country from rising prices.
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The President's address has not mentioned any definite policy for providing
employment to the unemployed youths of our country. Population of our country
is increasing. Every year, number of youths coming out from the colleges and
universities are also increasing. But there are no opportunities for these hands to
earn their livelihoods. People of the country are expecting creation of meaningful
employment to youths from the government. But the Government has not made
any significant progress in this regard. No comprehensive policy for providing
employment to the youths of the country even after nine months of assuming
power at centre by the NDA Government. Therefore I impress upon the
Government to come forward with proper policy on employment for unemployed
youths of the country without further delay.

Hon. President has said that a new tourism policy for growth and
sustainability of tourism is on the anvil. I would like to say that tourism should be
linked with the rich cultural heritage that we have in our country. There are many
archaeological monuments in the country which can be easily converted into
tourism spots. In my constituency, there is a famous Chitradurga Fort. We must
develop it as a tourist destination of Karnataka. Here, I would like to suggest that
when we talk of developing a tourism spot, we should develop that city as a
whole. Then only that particular tourism spot would get the required prominence.
If the Chitradurga is converted as one of the smart cities, it would not only

generate revenue but also stand as one of the tourism destinations of Karnataka.



26.02.2015 230

"3 Jefiet AR Rig (eimame) @ af 2014 F R w9 72TE, ISTER Ud R T
W ofl I R S B SAT 7 AIG ST B Aged A ARG Sl 9rel B WReR A AT
AT Ud <% H 30 99 916 UT ggAd Bl ARBR a1 | BARI WRBR Seaidl & fdbr & forg
3R U4 Ufiag © Ud Id! ARl IR W IR & o gaerefid 81 SH-89 Ao U
IR T FEE IR IRBR 7 T & IAS Afad F e BT YA {61 g ok 39 9%d
Ao & fraraa @ forg # A g St @1 ewrare <t § R TR9 99 & an
D I ORI F SIS BT HM (HAT 1 7P 37 ST UM DI YRR < BT AHANHR T
Bl e H v el UBd © RO 9 & garsil bl AeNR e 3R Uaad &H s8R A
T Td AT Il & e & foly TR wfeag 2 st s & 9 gansh siftars
FAG! Arorrat A e 8 Sl Ha-Yul &1 b DI QM H TR Bl GHRAT BT <= 2

WS MR SIAN < &1 T A Bl 9T 3R Weo IRA-WRY 9RA & TR
DI G P & (Y @R A S F2ANT el S9D f § ITb1 3l g1 ST gR
FHEHAT Sff 3 STRIST WR W 9Rd 6l o yeR ufafift fhar & 98 oifide ahiw 8 8k
faepr & Ao | favg @1 ToR 9RG W al gl 81 AN Bl SRy WR W ugEr e
3 favg ¥ YrRa &) 99 931 2

DR AR SN B dd PR el Hdre WU B H DAt off O sAR gar= off 1
1 B G} PRDH D RIS A A G BT WA (AT Td WRBN BRIBA D
fepaTae # el & ofew gemal ol |t fhar, e foay garm+= weikm & a2l
fhg gAYl fIvd B8 Sudl H Bl ARGRI gRI URW &1 T dbs gRATSAY AT 4T
el vl & e qof B W I S Bl $9PT WBIIEl Her Bl gael AHIa B

3 Wed H, H om I & oimere (MER) # use drd SR eie g
URATSIAT BT FETERVT ST AT, ST 99 1975 H IR g5 oY 3R 39 RIS &1 URMWS 2

* Speech was laid on the Table



26.02.2015 231

A 30 RIS WY AT ST 40 INI LA 1000 HRIS WY HI AN A 3P I Td yfay
T 12 RIS WAV JMadd| AT 811 & dravie W 59 IRASH & P SH H dle Dl BIcd
TE R AT T Safe 39 uRAS § deg e @ gaE & M W 1 8 ga §l 39
fgars TRASHT & Ul B R W WA A 5aedR I Bl RiETs W9a Bl S S
fUos sam® ¥ T ag fopar amvifad g8

# ARAR ¥ FagT a1 =@ & T R SR s Rars aRaesT & <7 | drg
B BIeh MHR URATSAT qUI BI ST &R Yaadd] WRBRI R URA B T QAT depsl
TRATSHTY S 31’8 T 8, sifdera g & S R [ 1 w1fa et e |




26.02.2015 232

SHRI ASADUDDIN OWAISI (HYDERABAD): Sir, I thank you for giving me
an opportunity to speak. I rise to oppose the Motion moved by Shri Anurag
Thakur and Shri Nishikant Dubey.

Sir, Mr. A.B. Rosenthal, while writing in The New York Times said that a
Prime Minister is the educator of the nation. He was specifically talking about the
then Prime Minister, Pt. Nehru. Why I oppose this Motion is because this
President’s Address has let down 60 per cent of our population which is youth.
The Prime Minister, in his Mann ki Baat talked about drug menace. But not a
single word is mentioned about how this Government will control drug menace
which has killed more than 26,000 youths in ten years and every year, 2500
youths are dying. We have more than three million drug addicts in our country
and not a single word is mentioned about how this Government will control drug
menace.

In the third paragraph of the first page of this Address, the President says
that Pandit Deendayal Upadhyaya had laid emphasis on holistic development and
Integral Humanism. 1 want to know from the Government, through you, Sir,
whether this Government subscribes to the view that if a group of Muslims come
together, they think negatively and they cannot be trusted. This is what was said in
the third lecture and in para 3, page No. 48, in the book on the Theory of
Integralism prepared and published by the Right Wing Organisation. Does this
Government subscribe to this view that Muslims, as a group, cannot be trusted and
they think negatively?

My next point is, the Chairman of the Joint Intelligence Committee in the
White House Summit of Counter Terrorism has rightly said that India’s core
strength is liberal, plural and secular democracy. But I would like to know from
the Government, if it believes in secular and plural democracy, whether this
Government will appeal against the trial court judgement of 30" December to the
Mumbai High Court which had given a temporary leeway to the ruling party

President? Will Kausar Bi who is my sister, who was drugged, raped, murdered
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and her body was burnt and thrown into a river, get justice? Will this
Government, which talks about maximum governance, appeal against the trial
court judgement?

You talk about Sabka Saath Sabka Vikas as your basic tenet of your
Government. You talk about freedom of religion. On 17" February, the Prime
Minister said about freedom of religion. But within a week, his spiritual,
intellectual and ideological guru made an obnoxious statement about a nobel
laureate . We want to know through you from the Government as to where does
the truth lie? Does the truth lie in the Prime Minister or the Constitution? Does
he still talk about Constitution or the truth lies with what his spiritual, ideological
mentor guru is saying? We want to know this from the Prime Minister as to where
the truth lies.

The third point which I want to know from the Government is, if what the
Prime Minister says is right, if he believes in the freedom of religion, then what
has happened in Kushi Nagar of Uttar Pradesh? About 150 Muslim families have
been forced to leave their houses. It is because of the good old person who is
there. Why is not the Government able to control a cancer doctor, an oncologist
who is spreading cancerous communalism throughout the country? Why is the
Government quiet on this? If you believe in Sabka Saath Sabka Vikas, why is it
that you are removing all obstacles for reservations to be provided to Jats but not
to Muslim minorities?

Your Maharashtra Government talks about giving reservation to Marathas
which you are not opposing. But what about Muslims whose empirical data shows
that they are socially and educationally backward? Why is it that you are not
allowing reservation for Muslims? Why are you not removing the legal obstacles
for 4.5 per cent reservation given to minorities? Is this sabka saath sabka vikas?
The Prime Minister spoke about freedom of religion. Where is the freedom of
religion when dalit Christians and dalit Muslims are not being given the status of

dalits? Is this your sabka saath sabka vikas? The Prime Minister says, “I will give
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you a Quran and I will give you a computer.” Mr. Prime Minister, [ want to say,
we do not want Quran. Quran is in our hearts. Give us reservation. Empower us
with reservation. Give demand-driven scholarship to all Scheduled Caste,
Scheduled Tribe, Backward Class students.

Very rightly this Government has taken a decision to remove the Governor
of Madhya Pradesh because his name was mentioned in an FIR. Where is the same
sense of ethics when in your own State of Gujarat IPS officers who are facing
grave charges of murders in encounters are being taken back into service? If a
Governor can be removed and when he can be asked to resign, why are you not
practising this yourself? ... (Interruptions)

SHRI NISHIKANT DUBEY: Sir, I am on a point of order. ... (Interruptions)
SHRI ASADUDDIN OWAISI: Sir, I am not yielding. ... (Interruptions)
HON. DEPUTY-SPEAKER: Shri Dubey, under what rule are you raising your
point of order?

... (Interruptions)
SHRI ASADUDDIN OWAISI: Is this what you mean by ‘minimum Government
maximum governance’? I leave it to the morality and ethics of this Government.
... (Interruptions)

Can I continue Mr. Deputy-Speaker? I do not want him to rise and say he
has another point of order. I know it hurts when the truth is being said over here.

I would advise the Government, if I have the liberty of advising, that the
Prime Minister should understand that this is parliamentary form of democracy.
Why is he reducing his own Ministers to the status of ciphers? ... (Interruptions) 1
am concluding.

I want to know why he is not focusing on Hindustaniyat. Why is this
Government trying for a Hindu Rashtra? Focus on Hindustaniyat, which is multi-
culturalism, which is pluralism, which is about giving equal opportunity to
everyone. You strengthen Hindustaniyat. This Hindustaniyat took us a millennia to

develop. You talk about 1,200 years of gulami. ... (Interruptions) Please allow
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me to conclude by a quotation of Dr. B.R. Ambedkar. 1200 &Td &1 [l &, afch
SIS BT 200 AT B AT |

Sir, I conclude by quoting what Dr. Ambedkar said. He warned against
hero worship. In the Constituent Assembly, in the presence of Nehru and Patel,
Dr. Ambedkar said: “Bhakti in religion may be a road to salvation of soul, but in
politics bhakti or this hero worship is sure road to degradation and eventual
dictatorship.]

Mr. Prime Minister, understand this is parliamentary democracy, not a

Presidential form of democracy. Thank you.
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SHRI JOSE K. MANI (KOTTAYAM): Mr. Deputy-Speaker, thank you. Our
country was awakened with a set of dreams on 26™ May, 2014, a house to the
homeless, cleanliness, security to women, and dreams to thy heart. But the dream-
maker did not realize that in India no dream comes true until you climb down from
the corporate ladder to reach the masses. Nine months is more than enough for a
baby to be delivered. But here we realize that we are still in the honeymoon
period. So, we have to reach the promised land, as promised by the spinner of all

these great dreams.

17.44 hrs (DR. P. Venugopal in the Chair)

We find the schemes and the Bills formulated by the new Government are
fully in favour of the corporate companies and the common man has been left out.
My colleagues were talking about the Land Acquisition Ordinance. It is very clear
and very vivid that the Government stands for the corporate companies. After the
new Government has sworn in, after it came to power, there is a total mismatch of
graph between the dreams and the achievements. At the same time, there has been
a conscious effort to sabotage the secular nature of our country. Atrocities on
minorities, attacks on churches and recently the RSS Chief’s statement defaming
the great Saint like Mother Teresa added to this.

Sir, the President’s Address is the mouth-piece of the Government. It
should show the direction in which the Government is moving. It is the indication
in which the Government is moving. However, the Address of the hon. President
of India is only an administrative statement.

As we all know, India lives in villages. About 80 per cent of our population
is occupied with agriculture but the agrarian problems have not been addressed at
all. In Kerala, the economy runs on the production of natural rubber and also the
price of rubber. The price of natural rubber for the last one year has drastically
come down from Rs.250 per kilo to approximately Rs.100 a kilo. In the last 9-10

months, my colleagues from Kerala and other States have recommended



26.02.2015 237

imposition of a ban on import of rubber. The State Government of Kerala
recommended to the Government of India about this. The main problem of
reduction in the price of natural rubber is due to the indiscriminate import of
natural rubber. So, we have recommended the ban on import of natural rubber till
the price recoups but it has fallen on deaf ears. Why is it so? We have seen that
whenever the price has come down, never ever the tyre companies have reduced
the tyre price. The price is here to stay. The Government has not gone into the
aspect of banning of import of natural rubber. This also goes to show that the
present Government is only concerned about protecting the leading 40 tyre
manufacturers, the corporate companies but it is forgetting the 2 million small
agricultural farmers. This again indicates how the Government is only bothered
about protecting the corporate companies, not the masses.

A public sector undertaking like the BSNL which had a good market share,
is facing problem because its business has drastically come down. What is the
BSNL about? The BSNL is all about Connecting India. But the truth is that you
cannot even connect to your own neighbour through the BSNL! It has become
impossible. Here again, we find the private, corporate companies are thriving. If
the situation goes like this, within a span of one or two years, the BSNL will be
liquidated by the NDA Government.... (Interruptions
HON. CHAIRPERSON : Please conclude within a minute.

SHRI JOSE K. MANI : Sir, please give me two more minutes. I have waited for
almost eight hours to speak on this Motion.

Lastly, as part of Adharsh Gram Yojana, I would like to say that the
Government has come out with various schemes and dream projects. Adharsh
Gram is an example. We, the Members of Parliament, were asked by the Prime
Minister to adopt one of the panchayats, one of the local bodies for bringing about
all-out development but no specific fund has been allotted or given to us for the

all-out development. This will stay as a dream only and never ever will it be

fulfilled.
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When this Government came into power, they have declared about starting
10 to 11 AIIMS-like institutions in most of the States. The then Health Minister
hon. Shri Harsh Vardhan had come to Kerala and declared that it would be started
in Kerala. Accordingly, four sites were identified. Proposals were sent to the
Central Government. From my constituency also, about 200 acres of land has been
identified with access to highway, with facilities of electricity, water, police
station, school and everything but no mention about the AIIMS-like institution
has been made till now. I would request the Government to come out and sanction
one AIIMS-like institution in Kerala, especially in Kottayam which is suitable for
it.

Sir, the hon. Prime Minister has said about “Housing-For-All in urban areas
by 2022. That meant 30 lakh houses every year would be built for the poor to meet
that target.More than eight months have elapsed; still everything is only on paper.

India has been promoted internationally mainly through tourism. Kerala,
God’s own country, have a great share in this. Generally, every year
approximately Rs.50 to Rs.80 crore is granted by the Central Government to the
Tourism Development of Kerala. But this year, the Central Government has
allocated only Rs. 5 lakh to God’s own country, Kerala. It is actually an insult to
our State. I hope that the Government would come out with corrective measures to

reverse this by going to the masses. With these words, I conclude.
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SHRI C.N. JAYADEVAN (THRISSUR): As a Member of the Communist Party
of India, I myself am in a state of agony after realizing that the irony of life has
forced the Hon. President, to defend the programmes of Shri Narendra Modi-led
NDA Government and its plans for the development in his customary Address.
However, I wish to congratulate the Prime Minister for getting one of the well
known and widely acclaimed personalities of Indian democratic polity, fondly
called as Chanakya, to justify the Government’s vision on development even when
the people of the national Capital have given their verdict against the Prime
Minister and his plan for Sabka Saath Sabka Vikas - All Together, Development
of AlL

Shri Arun Shourie, a journalist, once said that many sounds are coming
from the kitchen but food is never coming to the table. That is the best example of
this BJP-led NDA Government. We are not getting food but always hearing
sounds from the kitchen. Let me be frank to say that all attempts by the hon.
President to draw the rosy picture of the Indian economy, and the growth scenario
is not going to cut ice with our masses who have already seen the hidden agenda
of the ruling party, BJP, its mentor RSS, and its affiliates. Due to constraints of
time I am not going into the details. Daily untoward incidents are taking place in
the country, and attacks on the democratic rights and values of the people, in
particular of the rights of all minorities, speak for themselves.

The Government and the Prime Minister are following the dictates of the
remote control from Nagpur, which bases itself on the divisive Hindutva ideology.
The moves to create chaos in the country through divisive, obscurantist and
communal offensives, and then to emerge as champions of the majority
community have reached the obnoxious level of condemning even the Indian
Constitution. These anti-national forces want socialism and secularism removed

from our Constitution. See the masks these forces have been wearing. They speak
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of Gandhian socialism and now they are in the company of people who want to
make statues of Godse, the murderer of the Father of the Nation..

What the present NDA Government has done in nine months is known to
one and all. Hon. President himself has on another occasion spoke on the ill-
effects of Ordinance Raj. Now when he appeals to the parties in the Opposition for
cooperation in the name of democracy, I only wish that he should have put some
wisdom on Indian democratic set up and values into the heads of present rulers.
People should learn to command respect through deeds and not demand the same
in the name of democracy and brute majority.

On the issues of poverty and financial inclusion, the Government should
ensure that benefits of developmental programmes reach the intended beneficiaries
without leakages and impediments but the measures of the Government are
intended only to help the rich and corporate houses.

They are bent upon dismantling the Public Distribution System. Coming
from Kerala, I know it is the best way to help the poor and the needy. Similarly,
the Government’s focus on Swachhata, cleanliness and Swachh Bharat Mission
while cutting down allocations on social sectors only proves that the Government
is only interested in creating hypes. It even wants to do away with the
MGNREGS. It comes out with big announcements and hypes. Like old wine in
new bottle, they renamed the programmes and schemes that suit them and the
business lobbies.

Sir, I call upon the Prime Minister Narendra Modi and his Government to
end the criminal silence that they maintain towards rabid communal extremists
and fascist forces that are tearing apart the secular fabric of this great nation. They
are out to destroy the unity of our people and the beauty of its acclaimed diversity.
I earnestly urge upon the Government to act tough with your protégé in
Maharashtra in order to bring to book the anti-social, criminal, communal thugs
who are behind the murder of our veteran comrade Govind Pansare, a great son of

Maharashtra.
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HON. CHAIRPERSON: Please wind up now.
SHRI C.N. JAYADEVAN Sir, I will make only one point now.

The Government is bent upon amending one of the most progressive
legislation passed by this august House, namely the Right to Fair Compensation
and Transparency in Land Acquisition, Rehabilitation and Resettlement Act, 2013,
to take away the land from peasants which sustains life of over 60 per cent of our
population. The Prime Minister maintains a deafening silence on the plight of
farmers of this country. I would like to remind the Prime Minister that it is his
former colleague Shri Govindacharya who has come out with data questioning his
proposed amendments.

HON. CHAIRPERSON: Please conclude.

SHRI C.N. JAYADEVAN: Sir, 93 farmers have committed suicide in
Marathwada alone during the last 45 days, where your celebrated party is reigning
over. Data of the National Crime Records Bureau states that one farmer commits
suicide in this country at every passing half-an-hour and this is the highest farm
suicide rate in the world.

With these words, I conclude. Thank you.
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"DR. A. SAMPATH (ATTINGAL): As usual the Address by the Rashtrapati ji can
be treated as the signal and smell of the policies of the Union Government. Our
Country has been experiencing very severe strains of galloping Inflation of Double
Digits while the rate of growth of economy is lesser than 4.5%. No concrete steps
have been envisaged so far to control the inflation, especially of necessities. Food,
shelter, job, health, basic facilities and Social Security are still dreams of the
millions of common poor people.

It is sad fact that 68.7 % of Indian population is living below Dollar 2 per
day. More than half of the Indian children are suffering from malnutrition and
hence under weight. It means half of the population will be suffering from stunted
growth and consequential deformities of physical as well as psychological nature.
We are still talking about Safe Drinking Water, Sanitation Facilities, Education
and Health Coverage to all, etc. 'State' is still failure to deliver its constitutional
obligations and shy away from its primary duties. I am afraid, the people will
loose faith in the system - Political as well as Economic. Parliament is the temple
of democracy. If it is bye passed and Ordinance become the rule of the day, it is a
sad state of affairs.

While more and more incentives and concessions are being showered on
the corporates, regional disparities as well as the gap between the Rich and the
Poor are growing like ocean depth. The PPP models have become nomenclature
for squeezing the people and looting the public wealth. Social justice finds no
place in PPPs. The precious natural resources are wealth of the nation. It should
not be put into the heads of a new affluent, rich and ambitious. The Ordinance
promulgated after the Winter Session of 2014 clearly indicated the malafide
intension of the vested interests, coal, land minerals and what next.

The new Government is also following the wrong policy of disinvestment
and outsourcing, and by not filling up the existing vacancies. Since 2001, the ban

on recruitment prevailing in various departments and the PSUs including

* Speech was laid on the Table.
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Railways has proved disastrous. When we are going to fill up the existing 1.5
million vacancies? The proceeds from the sale of equity in the PSUs were always
lower than what was expected by the Government. What we need is not mere
cosmetic make-ups but the political will-power and strong determination. The
address by the First Citizen of India before the joint session of the Parliament of
India lacks both. It contains a chronological enlistment and narration of slogans
and slogans and nothing else.

More than half of the Indian population depends on agriculture for their
livelihood. But the recent trends show diminishing share of public expenditure in
the primary sector. Every day farmers are committing suicide. Agri-workers are
losing their work forever. The Government has almost forgotten about its
constitutional duty for the land reforms. Without basic changes in the agrarian,
relations it will be almost impossible to have a breakthrough. In the secondary
sector also there is no security for jobs. And not to speak of growth of
employment! Why the President of Indian Union is silent on the sharp decline on
employment opportunity? Why he is silent on those who try to be self employed?
FDI in various sector should be cautiously chosen and it should be not be a plea
for selling off.

While we hear the slogan of "Make in India", Indian market is dumped
with cheap imports of dubious standards. The GOI do not regulate the prices of
life saving drugs. Food, Shelter, Health, Transportation, Education and Energy, etc
have all become costlier and dearer to people.

The President should consistently remind the GOI that the Executive is
responsible to the Legislative. I mean the Parliament, and hence ultimately to the
people.

I fear that our Government indulge itself in the psycho feeling of Narcissus,

the Greek mythological character, without any sense of reality.
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Why the GOI is still a silent spectator on the issues faced by Indians
working abroad? The President's Address have no mention about a welfare Fund
for rehabilitation of them.

The President's Address is silent on the constitutional status for the national
commission for the backward classes. He did not utter a word for decentralization
of Judiciary. We need more High Court Benches including those at various
Capitals. The Supreme Court should have its sitting outside Delhi as the
Constitution envisages. Why Rashtrapatiji did not mention about the workers
participation in management? And why he did not mention about the need for
establishing an INA museum at Kadakkavur from where the largest number of
INA heroes emerged from Kerala.

The Peninsular Railway Zone having its Head Quarters at
Thiruvananthapuram is yet to be sanctioned. The protection of the Grand Old
Cliffs at Varkala in Thiruvananthapuram District and declaring it as National
Geological Park has not found a place in the President's Address. These cliffs are
one of the oldest cliffs still existing in the whole world- 30 meters straight height
from the sea. The first revolt against the British Colonialism was the Anchuthengu
(Anjengo)- Attingal -Revolt of 1721 and it has yet to gain the due recognition of
the Nation. What about the Kotoor-Ambasamudram interstate Highway to connect
the capitals of Kerala and Tamilnadu and thereby saving lakhs of rupees spent on
fuel?

The traditional Industries are labour intensive and the backbone of the
villages. Modernization and diversification are yet to take place. Otherwise we
will be losing the beauty of our indigenous technology and tradition of our
country. The problems faced by the workers in the traditional sector, especially
coir, handloom, bamboo, fisheries, cashew industry and plantation are not
attended with sincerity. Under the guise of SEZs, our sea shores are becoming
pastures of the corporates while the soil are being driven out of their native

places for ever. Ecological protection should also be people-friendly. While we
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speak about the preservation of water resources, we should also give due
importance to Inland Waterways.

Increasing  attacks against women and children is a matter of grave
concern and it has become a " National Shame". Even our judiciary is under
staffed. Decentralization has yet to come in judiciary and electoral reforms has
become over due. The danger caused by the ever increasing black money and its
parking aboard under secret accounts have become a threat to the real Indian
Economy, thus causing the everyday life difficult for the common Indian. A
parallel economy of black money is swallowing the real economy. Thus, I reserve

my comments on the address of the President of India.
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SHRI PREM DAS RAI (SIKKIM): Mr. Chairman, Sir, I rise to speak on the
Motion of Thanks on the President’s Address. My Party, the Sikkim Democratic
Front led by the hon. Chief Minister of Sikkim Shri Pawan Chamling, who is in
his fifth term, supports the President’s Address. Since today is the day in which
the hon. Railway Minister outlined four goals, five paradigms and 11 thrust areas,
I would also make five points and I would take one minute each for all these five
points.

The first relates to crimes against the people of the Northeast. I must state
that there is a huge amount of improvement on this issue and I thank the
Government for this. I specially thank the Home Ministry for taking adequate
action and after seeing the Bez Barua Committee Report, the important steps that
were needed to be taken have indeed been taken. I think we will see much more
reconciliation on this. Nevertheless, I would like to keep the pressure on the
Government on this particular issue through this particular statement on the floor
of the House today.

Sir, we know about the Act East Policy. The Look East Policy has now
been transformed into the Act East Policy. In this connection I would like to make
two sub points. The first is the food processing that the North Eastern Region
needs in great measure. Food processing, which includes fruit processing, is
something that needs a huge amount of investment and we would request the
Government to take cognizance of this so that all the organic food and fruits from
the North Eastern Region can be enjoyed by the rest of the country.

18.00 hrs

The second part is regarding tourism. I would like to make a mention that
due to the Government action in opening up and putting up visa requirements
online and seeing that visa can be taken online, the amount of tourists that have

started coming into the country has actually jumped manifold. I believe it is more
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than 2000 per cent. This shows that if you take some of the systemic measures,
especially in the tourism industry, you will see some really good results.

The third item I would like to mention is digital India.

HON. CHAIRPERSON: Rai sahib, one minute. Hon. Members, I have a list of 10
speakers to speak on the Motion of Thanks on the President’s Address. If the
House agrees, the time for the discussion may be extended by one hour.
SEVERAL HON. MEMBERS: Yes.

HON. CHAIRPERSON: Thank you. Shri Rai, kindly continue.

SHRI PREM DAS RALI: Sir, I was stating that in the Act East and Look East
policies, digital India would play a very important role. But yesterday when the
Minister was answering the questions relating to the optical fiber networks that are
being laid, and I was looking at the chart that had been given, in none of the States
of the Northeast even a single tender has been floated. I think, except in Tripura,
not a single tender has been floated. So there is a lot of tardiness and I do not
know if this is the case then how the GST rollout will also happen.

The third point I would like to mention is regarding the Himalayan States
and providing valuable ecosystem services. I think there is a need to understand
that as per the B.K. Chaturvedi Report, the annual transfer was slated to be in the
region of two per cent of the Gross Budgetary Support. I would like to highlight
this particular point out here so that we, the Himalayan States can get much more
adequate compensation for the amount of services and, to that extent, the
ecosystem services that the mountains and the Himalayas provide to the nation and
this needs to be recognized.

I would also like to make a mention about smart cities in the mountains.
More and more smart cities should be made in the mountains because mountain
cities cannot be made into another Mussoorie or another Nainital or another
Shillong. It really needs to be something much different and in this regard I would

like to state that the cities like Gangtok can be made in that manner.
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I would also like to talk about combating drug abuse. Especially in our
country, as has already been mentioned by the previous speaker, there is a huge
problem of drug abuse. For that, the first thing that we need to do is to start the
surveys and to understand what the ground realities are. We do not seem to have
the numbers with validation. To that extent, I think this is important that we need
to start this particular process. I would request the Government for the same.

Finally, on the question of Swachh Bharat, as my colleague had mentioned
earlier about Swachh Bharat, it is such an important programme. But, I think,
most importantly, we have to have swachh in our hearts. With that, I will

conclude. Thank you very much.
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SHRI KONDA VISHWESHWAR REDDY (CHEVELLA): Hon. Chairperson,
Sir, thank you for giving me this opportunity. It was a truly inspiring speech; we
heard the President speaking regarding the various achievements, plans and
schemes of the Government. We are indeed proud but we want to continue to be
proud.

People elected us for a change and they have great expectations. All the
schemes mentioned in the President’s speech are truly the need of the hour and can
transform India. If the Government implements all the schemes, the Jan Dhan
Yojana, Swachh Bharat, Make in India, Skill India etc., the Government has a
whole-hearted support. If the Government succeeds, we succeed. However, Sir,
there are three concerns.

Firstly, there are conflicts and contradictions between the schemes and the
policies. Instead of the schemes complementing each other, there are various
instances where they conflict with each other.

Secondly, they are focusing on some loftier goals, instead of immediately
reaching the low-hanging fruits.

Thirdly, showcasing some isolated islands of excellence and achievements,
without connecting the dots, completing the picture and without bringing the
benefits of these achievements to society.

On the Swachh Bharat Abhiyan, as we all talked about, there is a subsidy
for village solid and liquid waste management for common septic tank upto Rs. 15
lakh. There is also a subsidy of Rs. 10,000 for common toilets. But these are not
connected. They cannot be connected. This subsidy of Rs. 10,000 will be paid to
the individual household toilets only if they have their own septic tanks. So, there
is a big conflict within the schemes.

The Government has initiated the Swachh Bharat Abhiyan and the Clean
Energy Programme. But it has not focussed to convert waste plastic to oil

conversion machine. There is no subsidy for this. Incidentally, this machine is
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also made in India. All these programmes are running independently. They are
not complementing each other.

Sir, we put satellites in space — GSLV Mark III, Manglayaan, etc. We all
seem to be very proud of it. But we are not able to get the remote sensing data,
analyse it and give it to our fisherman so that our fisherman know where the fish
are. The Thies and the Japanese are exploiting our Bay of Bengal better than we
do.

Sir, can we hold our head high and say that the clear stream of satellite
imagery data has not lost its way into the dreary jungles of files and scientific
journals instead of reaching our fishermen and farmers who are the real intended
beneficiaries? What is the point in having satellites and publishing scientific
journals? It should reach our farmers and our fishermen. Today morning I spoke
to one of my friends in Thoothukudi. He said, ‘fishermen do not even know that
such technology exist. That exists but it is not reaching them.’

We plan to have 30 metre telescope but we do not have sufficient doppler
radars to predict the cyclones accurately.

It is said that the methane produced by 150 million cattle is sufficient to
drive all the cars, buses and other vehicles in India. But we subsidise LPG much
which is polluting much more than our biogas plants in our country. The subsidy
for biogas plants is meagre and the subsidy for LPG is huge. There is something
wrong here. They are not matching.

We have put a lander on Mars but we have not been able to develop a multi
feedstock biogas generator. These are the low hanging fruits the Government has
not recognised. I would like to give one more example. We have this post-harvest
burning which is causing pollution. There is a machine made in India. It is called
a Biomass Gasifier. It produces electricity out of biogas. We are not promoting it.
The Government does not recognise it and promote it.

Our most important concern is the Skill India Mission. Earlier programmes

focussed on education and we ended up with educated unemployed. I am afraid
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that we are going to have skilled and yet unemployed youths because the way this
Skill India Mission is going. We missed a great opportunity in appropriately
amending the Apprentices Bill because India is one of the few countries which
entered the industrial age without appropriate Apprentices Bill.

Jobs can be created by industries and industries need design, innovation and
quality. None of these can be taught in colleges or in our Skill Development
Programme. They can only be taught in our apprenticeship system. In this way we
missed a great opportunity.

Lastly, many of these programmes are already being done in various States
including the programmes introduced by our Chief Minister of Telangana Shri K.
Chandrashekar Rao. Some of them are the Mission Kakatiya, Drinking Water
Grid, Palamoor lift irrigation, KG to PG, Kalyana Lakshmi.

We request the hon. Prime Minister and the Central Government to help
and support all these. Once again, I thank you and I wish the Government well

because if the Government succeed we all succeed. Thank you.

SHRI ANURAG SINGH THAKUR (HAMIRPUR): Hon. Chairperson, Sir, I
would like to say that today is the birthday of the hon. Member who has just
finished his speech, and we must wish him.
HON. CHAIRPERSON: That is why, I have allowed him two more minutes.

Now, Shri Hukumdeo Narayan Yadav.
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2 gaed AR ATGd (WE) ¢ qUIUN HElGd, W H HEMeH Ieuld Sl & SAHHYor o)
S gwdTe gTd g fhar wan 2, # S wHdA d @eT g3l g W9l & 3felrdr H 99
ARG & ISR St @1 ged ¥ swferg ff g=rare <1 g f6 98 wRd & U Ta ¥ =@ 9,
AT AR B Yeb URIR A ebel &, Al Bl @ S8 o 3g9d B G IR B
MU 9as T Ugd 21 SRM < DI GET 8, TS B <1 2| SHY 59 9901 H T S
9 a7 3R 3/g9a & UWIE SRR 81 WX O DI RISTHITaD BRIBAS Hl Il St o
fRTTT W7 F oD Siiae § Wicdte fQAT| 98 ol & ol § §9d 781 gl § 59
HIYU[ HI YR BT A USel BT dredl [ HiUd Uil & 1 AlcADbIof S SId W60l < I8
), SR 31T YO § HRG H S wem &7 R B §Y Bl aror o it # o s,
Sfd A1 ITARA WIS & AN, Sd WY AEIih HeWTd Bl 8, I8 STd Nl 81 I
e fepam ST 8, 9 @ SUferd €1 BAN P Aol Bl I8 aTd e T8l ol j& o, d
IUB BR I8 I olfhd § wer arg b AR f[er § I8 HeEd & fF “Srd e T W)
fqarg, a1 w1 9 IR Wi R W), g3, SUET iR STIHT B T8l oWl 8, 98 [l dl
drel &1 a1 wEe qrom? H W S|t el g1 #1960 H UM UG BT gd oSl Al

3d 1960 ¥ HR 3T qb 54 Y db [FGEM DI Ao H H FA1d a1 81| I g=rgd
H I URH B gY, AU W91 B §Y, WAlb GHT, ST WU W B §Y WA ARBR D
HERTSe T AT Wfh TS T B8l 7 Hel WX e g8 YISl SR &l & Sl H AU gaus
3R ST # 9T oft| 9 deT BT # Wl el Yol Wbl SR AL ollh qUT B A H AT o
FT SR A1 fF UH A g9 dren, WE "o & 9e, Uss @ § {9 foran, 9w
R & YO H31 UG BT g1 oS 81 AT, A IF G U T8 a1 I S A8 Fed A fF R
ge AT BT GAE ASd B2 WX ANBH & AR Tl AT, A BR & qE AT S_Al, = B
SHM Goldl <d 2| T Y 99 I IE el qanht 7 o g & sfex Sfa v @1 A9 waEt
I A 2 fb R fFgem & fhdt Wie, Uos a1 gferd &1 91 9RA & 9a 4301 q91 61
AU EAT § AR 3 §edl § Al SHDB! SUGT B SMYfl, SHI SUSN I91:T SIYH, Sh
o D e B ANA? FE AR B ST TAT & aR H H el @redl § (b wRa
ST wem off, o/ WY 2§ SR I W a9 9% I o9 d@ B fFgw & axel We, s,
afera, e, Fae Sufer, garfesa ofik difsa &9 A gar w41 St 9 S @il &1 39
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re1, gareT I e & fIU S ey ISR © s9felv YR & 99 H4T Sf &l ff § geg
H gIae <l § Rl IvH IF W, IF el iR IH JArS DI 4T gl safely a8
TEd € b 9w & e, [ iR Fda @1 a8 yared 7 4 US| gAY S aRE Bl
IS Gl & R TS & TRAEl BT SGR BN 3771 9 FHIST & Sl g @l 8, FIR aTed
Tt € g w@reft dmr € due @ € 99 9 e, fiss &k fod @ IR Sen @ 9
Id §, SAPI TR TR S UG W W § 1 Hel 1 Hel 9D 79 H I fel o Bl ©
f Tl ¥ I8 PR IoHX 37 @ 2?7 Aoy I Aol &1 g off a=a 2 ok 39 afd
F Ry f B §| sy § Wi w1 are {6 o9 I FHIS | A SRy §99 8, a9
Jb FaTS NS 1| N A SN b Af3dea ¥ TIR Femfes wseafy St 3 S 97 o=
g, IAH I ST DI dred & oy, RS- & Hewd &l fiem & foly, o1& SR <8
& HeWd &1 fiem & foag, Y iR SarT & 9 @1 fiem @ fog, feam ok STl &
g 1 oM & oy 99E F9TSl 3R S AIAT & FHAT FAIS B RAUAT & [y ST har
oM & U 9 BRitH! Bt g9 &1 8, 99 U 9 siffied & urd gl

3 AfiFeT & urF 2| figwe &1 wife, W9, fram, aogR 99 i €1 H 39 due ¥
TS TR 3T 9 BIC 9T § Had Jgl Bl b Md, e, Aoy, fham faes R
g 3k I7a oy st g A1 St 7 S S A Tl 8, 98 W A S &7 SR
T, FON I ST arent 9, Wa, Wi, fREE, Aa9R T A1 St & 90 SE-SeR

Bl I, I Ui T MR | g=Iare|
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st s AR uvsw (RRSR) @ # asufa St & sifiaeor &1 wweie @ g
U ST T AMHATHOT T & A1 AT| I/ oW <F & |l &, 18 Hiy
B, fogm &1, fafeen & o1 IR B, o tfydryer # 9t fagell R vty grer 2
I AIDBT FII-[IHT BN BT [h B ITHN ARDBR b HAl DI ASAT B
BU dal b weodl A A R W’ bl we R g9M O ddhedl 9 OAL
TTTHAT St BT G T g

I FEl & uid WeR 7 Fdaar S9qad & forg foxig dwae da §v
[ ST I AT GAgW eM BT & I A HdTdhiel HAHAT SH-89 ATl
- % & B o 99 @ & 9w e S vd ghe dimn @t gfaen wew @
TS B UTET oY IR0 BrihH (SRNGe dffthe TRI®R M) & faeid Teof. f.SM,
3TN ST BT 1 SIaN, 2015 ¥ 3R R &1 T 2

TN IRBR & foTU Waeodr e & fasy g1 Waeadl &1 Idd Afh, faoyey
RGN & FHY Siad WR IR WY UR ATUh YA TS| 3[paR, 2019 Th <@ Td
Gol H WF ¥ Y ARG BT AT UK H P oY W Rd e g fhar = 2l
WDHR 1 2o [Ty’ Hrihd Po (BT & 3R I8 15 3, 2015 A U8 & el
H TP I g9 & v vfiag B Weodn &1 T fAen 'R gua g iR
37afiree yerell b1 IuAN fhar S weh|

AR WHR 7 Frafafad a9 Tg IR &% o € iR ST | 980 91 IR &
gl g1 e o 9w 3§ RErl @S- gRAs RA, " QNedTe SuTeTd UTHIoT
DI AT, ST U JATST AT, |GG e AW Ao HeE ",
BRI BR AT & i 2022 db AT IRAR, 9 w0 4 3PP W aRaRi
DI AN | YAH Ta B RiATE magdhaail b gdd 1 9 FRaR 1 &1 & oy
Rl Y RS ATSH IRA DS R 2l <= uy) gofodi b ARer SR faer
P I W T Mped e, a9 9 bearor Ao, SISl SeRR i, e

* Speech was laid on the Table
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IR Y U¢ WRA-d¢ WRA, fATHl B e 9g d 6 werhiaR vg ufed
e Ared Arerdry Rieror vd e wferr I e @ geid @1 TS 2l Bl |
Jgife dE @ Refd &3 3 T AfThR I @ PR @ TS R
goxadt &l # Rien B uga YATaa o7 & (v SR-yd &7 & el w fagy
&I < §U S [IpRy qT S I AMD AT, 8-12 A4 DI IH P qedi H
R A B M Y “ART Faoa Rg SR ASE1 DI YRR AT IR 5 JaRiT
B AFAGT (BT AT WIS SRATSORM B @&l U B P oy e
SSEY DI YRR DI AT 8, RNeT Jomell Bl ASgd a9 AT ST TR DI Y
SRl Bl U BRI b (Y ISy gy AR B PR B g ©l foeel #
Afgesi o g JAfTad s & fau “ffwma” TMe desa U0 gw fear w2 gl
afeat & Sftaw, e vad Rren &1 gHRad 0 & oy a9 SRaR 7 98 q@msi-adt
TSI AN DI Yo bl gl IfeAl B e 1 gt 91 3 "GP AqiG
QAT TS Uh oY gad Ao AfRgd @ TR gl
I WY F S ST § GIR G aTdl g AfAfe 3§ dee & Seeg 4
U el g H IR A1 1 gebT 2| geH, oy Ud Hemd SeMi H UiRigsil Bl g
H TG IRIE] WS ATST, A= Rl BIgel & goId U & 3agd Red
WIsel & oY /™ Jlagn urcer’” I BA1 AT 81 A THH IS & Sl 9RA & 9y
DI IS B Yeh A W@ WA BT AT B |
AT T4 HaT B BT o & oy U Afdem(denes) fade o = 8
ST IS DY FARIT DI A §AGIN, Y MR DI ATqDH JAQ o R At o
JEAR 3T BT | G ARHR A THR B DI IMAH a1 & oy e ugd
B T AT Wb I SISAT” BRIHH Yo (5T B
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T & BT AR Q¥ DI GHEfed da H UH RN W gl T e
Uehigpd T ARET0T fAe 2000 H_IS WY 3 31w & iy e & A1 U
T gl A FH SN 9RA & A DI Iooldd BRPp U ddI9 U4 WS ARG 6l
frafor Bt
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SHRI VARAPRASAD RAO VELAGAPALLI (TIRUPATI): Mr. Chairman, Sir, I
feel it is an honour to speak on the Address of His Excellency, the President of
India, to Parliament. I thank the Chair and my leaders — Mr. Jaganmohan Reddy
and my floor leader Mr. Rajamohan Reddygaru — for giving me this opportunity.

Our party, YSR party, has taken a stand to maintain equidistance between
the Ruling party and the Opposition. Whenever there is a good scheme,
undoubtedly, our party will be supporting the Government. We will definitely
give credit to the Government whenever and wherever there is some good scheme
and good work.

Therefore, we would like to put on record our appreciation for the schemes
touching cleanliness, effective governance, Make in India, which ultimately
creates adequate employment, Financial Inclusion, Jan Dhan Yojana, Skill
Development, Girl’s Education, NITI Aayog, Space Programmes and in
maintaining rapport with other countries in the comity of nations.

However there are certain shortcomings, which we thought that the hon.
President in his Address would have covered. Where the shortcomings, according
to us, are? While all of us are very proud of our civilization and heritage, the same
civilization and heritage have given us certain shortcomings, it has also delivered
us certain social evils. It is because the social gap between different people in the
country is too wide.

Just to narrate a few incidences here, 30 per cent of our population is
oppressed and depressed; the other 50 per cent of the people are highly backward;
and only 20 per cent people are enjoying the fruits of 80 per cent of the
development. But unfortunately, this Address has not covered any part of it as to
how to address these issues. It could be done by providing these people either
asset creation schemes or income generation schemes, which have not at all been
touched. But we hope, at least, in the coming Budget, this major issue would be

addressed.
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Similarly, our legal system is very inadequate. But it has also not been
touched in the President’s Address. As much as 70 to 80 per cent of the under-
trials, prisoners and those who are waiting for their death hail from only the
weaker sections and minorities, which clearly proves that there are some
loopholes in the legal help system. Therefore, if we want to have a proper
democracy, it is essential that everybody in the country, in every form, will enjoy
social democracy and financial democracy. It is not merely the Parliamentary
democracy, which gives happiness; certainly not. It is also social democracy,
which we need. We also need financial democracy. Therefore, we would
earnestly request the Government to take care of all these issues while forming the
policies in the future.

The third point, which I would like to mention here, is that we have to learn
from the European system in one aspect. In the 18" and 19" Century, with the
whole idea of developing the industry, we have totally ignored agriculture. As a
result, all of us know that in the twentieth century, some of the countries in Europe
have to give incentives.

HON. CHAIRPERSON: Please conclude.

SHRI VARAPRASAD RAO VELAGAPALLI :I hope that the Chair will give me
some more time.

HON. CHAIRPERSON: Five minutes time is given to each Member.

SHRI VARAPRASAD RAO VELAGAPALLI : I am so sorry. The point is that
unless we give adequate importance to agriculture, what price the European
countries are paying now, we have to pay in future. They have to give incentives
to develop cultivation. Therefore, we do not want that means. We have to give
adequate importance to this.

Again with the consent of the farmers, the Government should re-look at
the proposed Land Acquisition Bill any number of times and try to modify it.

The next point is that all of us know that 50 per cent of the population is

women. In the whole of 10-20 pages of his speech, barring girls’ education and
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correcting the sex ratio, nothing has been discussed about the security of women.
Everyday in and out there is incident of rape, molestation and sexual harassment
and that has not at all been discussed. It is very unfortunate.

The Government is repeatedly touting about black money. Not a single
point has been mentioned about how to control black money. Therefore, on these
points where the Government is repeatedly taking pride, I would request that at
least in future policies, these issues and shortcomings may be addressed. Thank

you very much.
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“sft arora fasm R (W@RY) ¢ H s STRAT STgR g1 AT ISuf S & STAHIYUT TR IR
TRIATE YA B qHAA BRaT gl o [ Agmfed wscufa St | Sf. wamEn y4e st @l
DI B §U Bl & 98 Td 1 T8l JATh Wl 8 b WRA DI Wad TS! dieba g SMEAT(HD
T Aipias a2 98 98 ad © o aga foww R & off wra &) = @t 21
SP qED T <Y P T § 3R Ig 9 ¥ P g% A 125 as g, R w9t e
garsil Bl g1 E gl H B <o W T B, 89 DT Wehd & (b AT [EGRIT ol d IeTs
HT A 2| Id FH WHR 3 A6 B FART A off Safes gaR gerEE weee R A
SIS 9 IR AT SRR Bl AGUART HRh oFl Dl e, JRieW, Wiy, e g gt a9
F T g 5 g R aaR herar ff a8 & B

311 2014 & b FHT F1d A U8l I ¥ H AW YER, HEMS, ATCiharg, <2 Bl
Arel & SRIRIET 8 @ ARBR P D B b PR YX < H ST qAT R BT ATE A
AT U H 3 < DY SN T WG ST UrEl & geT § 9 Sl AT 3R AR ST
Ut S ST B fATHA W WBR B gY ¥ b G, AN, BRI HRA DI ARAAT T4 &
el #ft g A BT 59 < BT FIHEA G911 3R S/ U, ST SUEATT 9 3ied e
T SR fqaReT g @R f[Jde = S HETJy A IR oh” AT 1 Aol & AT H o
U H G RAUG BB D] ATSHN AN BReb TSIl A I g qIIhR. <21 Bl
AR SWE PRd IR AN H IE d Foll bl 4R [HA1 &l FA qb O < BT FRI1
ST # |e W@ oon, | B 9 FRIE 9 o 98 Su SE ¥ WY S9 g @ U@
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& T sl AISAR 9918 § d1 S 8N ERIER 8, BN WIPhfad §Ed & oiRi- Al
SIS, S, WH(ATE) S9@1 41 95T <o & fog g1, fifv= e Jomm, s

faaror goredt, anmfies yafar 2 W U8 WRBR Ahedqdd BRI DR & B

* Speech was laid on the Table
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T WRHR 3 SH-g9 Ao, W IRA I, 9 qaRi-ad! Tenll, Je HRd-9¢
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TR TG T RN e, HUST & qd HI delM, g 9 Fead IeT R &, Sy
IUST IR JATETRT el JRABROT IEN RATMUT B, Tidl | 2R & Fo GlAur Iuaal HR
T TR B W RS H T8 SN Ml Seera g drl {6 Fl

AR AT & AT & -1l e e b e & forv anRETer Ao, St
AR § URaET &g ST ATl & b & A Fol & & § Wl IS Gholdd I o 2

Heh g SISAT AISHI & HIH W AGA Dl Rl a4, UMD G ATl JolTed!
DI IR IIT g1 T8I 3Mcieharg, arduell IUAE 9 Ui AT B b § W Aol gl
g, FIROR Aol W) &M o 1 W TR fue 96 V4t amar €t fAsfiad o= 2

AT TN g1 S8l IRAT Y Bl IhR 5 9 USol & A1 e a9 sfea
P WEEH W W P BN B A AR B, € QY WHRI Bl g QR AN DA
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AR ol YRR 32 TR A d@leR 42 UIed R QN1 har gl [ g awior &3 &
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AN JEHAT ST 7 o |9l Tl <O 6 W |1l GAT B 3T Q@ DI ST
s g9 21 39 BRU QO g H Q¥ B G 99l B, YHIU WU 89 % Hehd © [P
AN f3q9q 21 S & W@ B AF 75 &A1 H 193 F H 177 W B GAAT HAT AR B
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BHR JEMHAT Sl & @ H BARN ARBR o Qedl 9 IRl 3w {6 g1 fRord
BRI ST P AN 3R dTeR W6 dlel URATAT b1 WY fIgary 91 ARk R 9@ 2
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& |




26.02.2015 266

ST AR+ T Uiosy (deietl) @ # 9¥UE & adH 9F 2015 & SR YR & HEHfed Isgufa
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B T AT B & ARBR DI Acbed HEMILH b JHATYU H W & fqH I8i- Pl &
5 fawrd &1 arafds It AFT SO S WS & Qi BR W @e ARh ® BH A A
FATH SRR QA B & Bl | IR UfSd <MedTel U $ UblcHSD A &b Urae fdedrd W)
I 3T JAUT IREBR DI Py AISHIS DI UST QAT SUETT &b ™ I ofid [HY S Bl
ETHOIT U STHHTOT 3 |

TEAfed eufa HElgy 3 o9+ YUY H WRBR & Hdred WARGART § TRia B
AfZail @t G B WA HRb - &b MH S § U ¢ faear &1 d=r fomar 2

W W B b AN P ATAD BN ST.ILW. 7.4 BIA B R A G PR @ ©
T wRA B @ g A IO A e B arell U 991 seferaRen a o g1 W
B TP A Dy HSAYUl HEH ISY S b IRUTHEHRT ERHBIT 99 TR R @re Jarobifd
# R T g0l &I TS Tl 39 A &, < BT goil IR H 5a18 & WR W 2 3R FIN
el gar woeR 4 W PR gfg 81 <& 21 3w A yerER A Fued & fau & dew 9o &
A1 B Y8 W YA HA B I fBY O 2 © 6 i wearr 3 forg Iy srew (ol &
HRRT0T Fe fehar Sy arfe wem < # fa9ar 1 e S A |

ARBR BT GF IR AMHaH GUTAT-FATH AR &H AR W ABR IABIRD
TfhATST b ARAIbRUT 3R W & wread F U o & Wi’ § BH DR BT FAR DB
< gl
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FhYd: AgMicH ST & SIfAHIYUl &1 & TR ST SFGT & Hedll &l hg H
RGHR RBR & A= BIIHAT BT A9 TSl § I T Ugar Bl T B AP Sad <l
GTH I 2
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st orer Rig (Waen) @ 9vufa Aeied, H AemitH I<ufd weed & SIfWWINT R 6He H
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feru <€l o <s & g St 9ol 81 Sl fAegpel |el el gl dfh Sid Hedl a9l 8l
A fia @ RE A ST B TS ST | H AEA I B R 2l Aia 98T FIAR B
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21 WIH Ugl AT H IS HRA T TR IGRIN Tl 3UD Ugel BN O B A 319l Bl

JoI T H 98 HH 7| FuE H#A S A O T H 9RG ST R 9 3R SS &R HRAAR
DI AT TG BT WA B @ Tl TSR o= b W W gAR Red S ge Bl @ g A
TAN U Udh WhH Hol & w0 # off, Afh ol AR uga™ bes < & w9 H Ad g4
AT 3R A 37 ST & 71w | B O & B SN BAN WRBR 7 370! mrfimdrd 5y
T B, S M Y [BY &, ITH [ USdd T & [Jbr Bl qared WAHDA1 2| wesd
A o B BIC SR GAEL RN SHAT A of B FURT GOl DRAT, DIl [9b™ I o PR
3Rer TR ISy UTaT A1, SATEE DI BRIE o A o B AP U8 BRI, AT Pl
MM M F o DR AT Sl GIR BRAL, AN BT AR 91 I of B I g
greeTg yeM v, faxi sifiadsli @ 8 &) 4 of &R <9 B (A &1 dg 997,
HERHITT BT A F PR, JATIRIT BT I HAl, FEhRN HEAIG DI g1 & B I |
@ yfowgl 981 &A1, ¥ BN WOR Bl JIHSA Bl Uh o PRI Bl gdbl o
Ioolael AT BANI I8 <9 @l 8l 89 ARBR & IR H HEl o g, 3 oo A 9 79l §
5 &n fram faRie 81 U 21 o ol &1 91 9 <9 & TR & 4 & fog, e &
fedi & foy, garell & feal @ forg gen g @8 Uikl o¥ Rl 81 webell 87 sar urel ot
YA Fad U T I gg &l BAR A1 4. G AT IUTEATT Bl B A B A B
3ifom dfdx o @1 gorm Sl Afd 8, 914 qeb DT Silad WR 7 GEx, FHSH ATIHI B G-I
T 83§l WRBR & B Bl H T Bl WG BT AU AT B9 WRBR 7 34
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fexgmar €1 ugel WETHAT BAR s AlGl St 8§, fi 37U ARBR Bl WIAHBAR 98 B
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SSRT S @ 2l 13 TS A JE Wil Godl, T8 WHR &I MAHdHdr & ggal dad 2l
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qEIqd, # SUY HET dTedl & (b BAR Q¥ &1 Sl J@-fofkdl dRISHIR AlS@ae 8, IS4
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U P TR A, DT S 96 B @ ol 7bE T80 frel, § &1 W™ B ad do,
U Ul e B, e URAR g <9 H IR FRIS 3] TH.EL RN B d RIS URAR &l
ol I ATelr Ufrerd | SATeT ST U €, S U g BT XeH Bl AbH T8l §l |io
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2 ot wraa (Bielt) @ 7eley, MU g1 39 #eayul ey Sff @ SHWINU) WR a1 v@-
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 giee & el

HeIGd, TR 3 Ul sifHwN q@n ar 39q fafes & RS & aR & &
R 2AT| AN BT R&TT BRA D aR A Yeb UR7 AT, AT 59 AMNAT0T H 81 R b SHD dN
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ad el 8 #EM H I8 WRBR 3G Yoo il &l $AMY 3 Y-<1 Bl AHR 8 Hed ol 8
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26.02.2015 272

T8 PTG o QT AT Yl Y, Bl &7 BT 427 W Isufay St & 90 Ifrdeor 7 718 71 31re-
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I ST © 1 3T ded o (o fffmd aede, ok 99 fpam @1 a1d ot § a1 #fdwsm
T+ AT AfRFHA TaHe B a1 SR | ST ST g, e, e feam @1 e
Fep, frarsl, I8 ad T8 G| F ¥ qE A 98 BN Sl B [GHT B Yols] HUAT
R, ASTEMT DI AR SFRAY, HEME HH BT 3R AR 15 ARI BUI ST DI
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"SHRI B.V. NAIK (RAICHUR): The people of the country have a lot of hopes on
the President's Address because this document is the roadmap, resolution and
intentions of the Government.

The President's Address has failed to mention very important issues like
containing inflation, women safety, etc. Everyone, including the poor men, in the
country feel that crude oil prices have fallen drastically, whereas the Union
Government have not passed on the benefits of reduced price to the common man.
The Government always says that the crude oil prices are the main cause for
increasing inflation in the country. But, even after the reduction of crude oil prices,
the Government is not able to control the food prices, which is the great concern
for the poor people. There is no mention about the steps taken/to be taken to
control the prices of essential commodities in the country.

However, there are many burning issues which are not finding any mention
effectively in the President's Address.

In the recent years. the agriculture growth has registered a positive trend. It
was due to the sincere efforts of the previous UPA Government. Even though the
production of foodgrains is registering constant increase, unfortunately the
farmers do not get remunerative prices. In many cases, the farmers are not getting
what they spent to produce agriculture crops. Therefore, the Union Government
should take immediate necessary steps to tackle the issue in an effective manner. if
you want to make India a rich country, we must resolve to make our country the
agricultural capital of the world. More than 60-65 per cent new jobs should be
created in the agricultural sector if we wish to join the ranks of developed
countries.

My next point is about a national policy on medium of instruction at

primary school level. This has also not been mentioned in the President's Address.

* Speech was laid on the Table.
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I would like to draw the attention of the august House that the experts in the
education field are of the firm view that in primary education, either the mother-
tongue or the regional administrative language of the State should be made the
medium of instruction. In globalized era, it is very essential to promote and
preserve our own language and culture. In order to promote Indian languages, the
Central Government should bring a national policy in regard to medium of
instruction at primary level. I would like to urge upon the Union Government to
consider the issue of bringing a national policy on medium of instruction.

I would like to mention that there is a very good scheme named 'Sansad
Adarsh Gram Yojana' which has come up. It is a wonderful project. But no
special money has been given for it and the Union Government is insisting that
we have to give money for 'Sansad Adarsh Gram Yojana' and for toilets in schools
from MPLADS fund. It is very difficult for a Member of Parliament to implement
these schemes with MPLADS funds of Rs. 5 crores. The MPLADS fund can be
increased to Rs. 10 crores to implement these schemes.

I would like to mention that while framing the policy guidelines the
Government should take every care that they should be more practical to
implement at the grass root level. Otherwise, the very intention of the programme
would not reach the needy people. So, there should not be ambiguity in the
interpretation of the policy guidelines.

Therefore, I would like to suggest that while framing rules, the Government
should keep ground/practical realities in mind and implement them, so that such
programme could reach the people at the grassroots level.

I would like to suggest the Government to focus attention on the Research
and Development of Food Processing Wing to make farmers earn more benefits.
There is also need to develop technologies and methods for preservation of food

products, their processing and value addition, improved packaging, storage and
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distribution. This, in turn, is expected to give momentum to adopt better and
improved agri-farm practices and result in increase in the form of productivity
thereby leading to enhancement of farmers' income and generation of employment
opportunities.

I hope that the Union Government will come up to the expectations and

aspirations of the people of our nation.
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SHRI JAYADEV GALLA (GUNTUR): Sir, I rise to support the motion moved to
thank the hon. President for his Address which highlighted the legislative and
policy activities and achievements of the Government during the preceding nine
months, and gives a broad indication of how the Government is planning to move
ahead in the coming year.

Our founder, the late Shri N.T. Rama Rao garu right from the inception of
the Telugu Desam Party has been asking the Union Government to increase the
devolution of funds from the Centre to the State and we have been constantly not
only supporting but also advocating it right from the 1980s for more than 30 years.
So, certainly we are very happy and pleased with this decision. We are all for a
cooperative federalism.

Due to no fault of Andhra Pradesh, we have been made financially
insolvent and economically bankrupt due to the political games played by the
previous Government to gain political mileage. Fortunately, for the people of
Andhra Pradesh, it did not benefit the party which bifurcated the State.

Andhra Pradesh is not a failed State. Rather it is called the rice bowl of the
country and is a trendsetter. We are down, but we are not out. Hon. Prime Minister
has rightly said that justice is delayed to Andhra Pradesh, but people of my State
have faith in Shri Narendra Modi that he would at least not deny that justice to us.
I hope that justice to Andhra Pradesh will be done in the forthcoming Budgets, be
it financial assistance, water-sharing or supporting building capital, a separate
zone for the Railways and implementing all the provisions of the A.P.
Reorganisation Act.

There are 11 revenue-deficit States in the country, and Andhra Pradesh
(AP) is one among them. Based on the recommendations of the 14" Finance
Commission the Government of India has decided that 42 per cent of Central taxes
will be devolved to the States. After five years, that is, by 2019-2020, out of these
11 States, AP would be the only non-special category State, which will still be
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reeling under revenue deficit of Rs. 2,500 crore. I am not saying this, but it is the
observation of the Finance Commission.

This year, that is, 2014-2015, the revenue deficit of AP is Rs. 9,000 crore.
This has not been addressed by the Finance Commission in spite of the hon.
President’s directive on 2" June 2014 wherein he said and I quote : “The
Commission shall take into account the resources available to the successor
States...”. Nothing has been done about this Rs. 9,000 crore deficit for 2014-2015.
This has, probably, not been taken into account by 14™ Finance Commission as it
is relating to the current year.

Year 2022 is the reference year by which India turns 75; by when India
would be a developed country; and so many goals would have been met. But AP
will continue to be a revenue deficit State even at that time despite our continued
performance because of our current situation. In view of this, I would request the
hon. Finance Minister to address this revenue deficit of Rs. 9,000 crore in
tomorrow’s Budget.

As regards industrial incentives, we have been screaming for industrial
incentives in order to create a level-playing field in AP. Other States are saying
that it will destroy the level-playing field. In fact, factually, there is no level-
playing field today for AP, and only when incentives and exemptions are given to
the residuary State there will be a level-playing field as we are starting from
scratch.

As far as the new capital city of AP is concerned, after division of AP we
have to start from scratch. We are the only State in the country, which was divided
giving away the capital city to the newly formed State. We are in the process of
building a new capital, and we want that this capital should be the first smart city
in the country. We are envisioning massive rapid urbanisation in the new capital
compared to anywhere else in the country. From the current population of 2.5

million in the capital area, we are expecting this to grow to 10 million in the next
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10 years. We should see that what would have normally taken 25 years for
development in this city will be done in the next five years itself.

We want the rural population, which is sacrificing everything for the State
capital should be the primary beneficiary from urbanisation rather than being
losers. How are we going to benefit, transform and ameliorate their living
conditions? We are going to transform their lives by paying compensation to the
land given for capital; giving them land in the capital; and providing them with
modern infrastructure in the 29 villages that make up the capital. We are also
counselling farmers on how to utilise their newly created wealth and show them
the path of getting predictable monthly income rather than having an unpredictable
annual income, which they have now. It will help them to plan their expenditure
and save money for future requirements unlike now where they have no plan since
they are depending on agriculture, which depends on the vagaries of monsoon.
Every season, Rabi or Kharif, is a new beginning for these farmers who are caught
in a vicious cycle of debt.

It would not be out of place to mention the linking of rivers to enable
irrigation, generate hydro power, drinking water facility and avoidance of drought
and vagaries of nature on a regular basis. In accordance, the Polavaram Project has
been granted ‘National Project’ status in the AP Reorganisation Act 2014. The
project is under construction, and an expenditure of Rs. 5,200 crore has already
been incurred till May 2014.

HON. CHAIRPERSON: Please wind up your speech.
SHRI JAYADEV GALLA: I am just mentioning one more point, and then I am
concluding.

It is essential to provide additional funds and have the project completed as
per the schedule before March 2018, which will immensely benefit the people of
Andhra Pradesh and also reimburse the amounts spent by the State Government,

which will be used for other developmental activities.
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I have studied very closely the PM’s Adarsh Gram Yojana. Our CM has
also launched ‘Smart Ward’ and ‘Smart Village’ initiative. As there is some
overlap and additions, we have made an alignment of the two. There are some 20
non-negotiable requirements. What I am trying to drive at is that every village is
required to be a Model Village, but not every village can have healthcare centre;
not every village can have skill development centre; not every village can have a
college; and not every village can have solid waste management. So, in order to
create all these things, we have to create model clusters of villages rather than just
a model village, and spread these resources among the villages in that cluster.

Sir, I am just coming to the conclusion of my speech. One very important
point that I want to make is on mobile commerce, which is in a nascent stage in
India. It needs legislation, which can be a huge success and a game changer for the
Indian market. With increasing mobile shopping for accessories, apparel,
electronic goods, online ticketing, holiday packages and so many other things and
with the increased penetration of smart phones, we will grow from 18 per cent or
120 million devices in 2014 to 45 per cent or 520 million devices.
(Interruptions)

HON. CHAIRPERSON: Please conclude. There are other Members to speak. Shri
Chandrakant Khaire.

... (Interruptions)
SHRI JAYADEV GALLA: It will be a perfect delivery mechanism of cash
transfers by putting a bank in everybody’s hand. This is a very important scheme
which will accelerate the Jan Dhan Yojana.

HON. CHAIRPERSON: Please take your seat. There are other Members to speak.
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"SHRI B.S. YEDIYURAPPA (SHIMOGA): 1 am aware that many seniors and
elders have laid a great, dignified and noble precedent while they spoke in this
"temple of democracy"; I will try to walk in the footsteps of those great
personalities and ensure that the collective prestige of the house in the held high
always.

As our Hon'ble Prime Minister Shri Narendra Modi ji has rightly described
the Parliament as "temple of democracy", there is something holy and sanctity
attached to this temple;

I consider myself fortunate, not only because I have been elected to this
House but so because I got the rare opportunity to listen to our His Excellency the
President of India Dr. Pranab Mukherjee.

Hon'ble President Pranab Mukherjee's address to the joint sitting of
Parliament on 23" February 2015, in totality is reflecting the essence of Prime
Minister Narendra Modi's inclusive development ('Sabla Saath Sabka Vikas')
vision and also unveiled the economic and social agenda of the Government and
its educational and infrastructure policies.

Apart from articulating the broad parameters of government's policies on
foreign affairs, security and economy, the speech took a stock of the work already
accomplished and certain new progressive measures proposed by the government.

As we all know, the people of India gave a decisive mandate, a clear
majority to my party in the May 2014 general elections; this, perhaps, for the first
time in the last 19 years. This only proves that the people have kept a great faith
and confidence in us.

But at the same time, we are also aware of the great responsibility that we
have been entrusted with.

Hon'ble Members, John C. Maxwell has rightly said that "A leader is one

who knows the way, goes the way, and shows the way".

* Speech was laid on the Table.
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Shri Narendra Modi, a strong man of our country is a perfect example of
such description and his dynamic and Visionary leadership; I can only say the
country is in the safe hands.

There have many pro-people measures initiated by Modi ji within a period
of nine months. To name a few, these are: The people from all across the country
are supporting our government programmes like Clean India Mission, Pradhan
Mantri Jan Dhan Yojana and Niti Ayog. Our Make in India Programme has been
launched with an objective to compete with China. The Government has also fixed
a target of providing housing to all the families till 2022. Our Prime Minister who
believes in the philosophy of strengthening the States and then strengthening the
country is going to be implemented. The biggest Direct Cash Transfer Programme
in the world, PAHAL, for transfer of LPG subsidy, has been extended across the
country. Our new programme 'Swachh Vidyalaya' has been launched to construct
a toilet in every school before 15" August, 2015. The Hon'ble Prime Minister has
focused on providing electricity all over the year to the country. The Government
has been striving for this objective by adopting a transparent procedure for coal
allocation.

Let us together make an effort to realize this dream form our respective
states and also make the farmers prosperous and turn the villages into model
villages. We want to connect the villages through technology.

For SC, ST, OBC and minority communities, a new scheme "Upgrading the
Skill and Training in Traditional Arts/Crafts for Development (USTTAD)" is
being launched to take care of the vulnerable sections.

Our Government has launched Padhe Bharat Badhe Bharat, as even today
38 percent of our children do not know how to write and how to read. Sukanya
Samridhi Account has been notified for enabling education of the girl child.

Minimum pension has been enhanced to Rs. 1000. Now, around 50 lakh

people are going to be benefited out of this.



26.02.2015 282

The Railway budget that was presented today is revolutionary in itself as it
takes care of the immediate concerns of the common man; it takes care of the
long-term infrastructural needs of the country.

For a long time, we have been speaking that India is a people's participatory
democracy. Without commenting on the role of those who have ruled in the past, I
would like to state that the real meaning; true import of "people's participatory
democracy" has come to be recognized only because of the visionary leadership
of Shri Modi ji.

The Prime Minister has involved the "class" as well as the "mass" in these
two national campaigns, that is, Clean Ganga Abhiyan and Swach Bharat Abhiyan
We can see a common man, a student, a home maker, a vegetable-vendor, a shop-
keeper, a cobbler, a tea-stall owner, a auto driver, picking up a broom and sweep
his or her street/mohalla. We have also seen corporate giants taking up the
brooms; we have seen celebrities of the cinema world taking up brooms in this
Swachh Bharat Abhiyan. What is even more significant is that a Media House also
has been made the members of the Clean Ganga Abhiyan. In a way, every section
of society, every strata of society are involved in one or the other national
campaign.This is the "revolution" that has been brought about by the "sensitive"
and "conscientious" leader Shri Modi ji.

Our Country's great leaders dreamt of India's prosperity in their own ways.
Dr. Shyma Prasad Mukherjee's dream of "Akhand Bharath", Babu Jagjivan Ram's
vision "for an independent India  with a society free from the highly
discriminatory dogmas of the past", Pandit Jawaharlal Nehru dream of "building
noble mansion of free India where all her children may dwell" will definitely
come true if a leader like Modiji defines the path of progress where in India can be
super power of 21* century.

Yes, a developed India can be a super power of 21* century and it is not
meant to be a dream. It need not be mere vision. It is a duty we can all take up

towards our country. The surveys and statistics show that India is on a path of
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becoming a superpower. But our Government must ensure that, India is not only a
superpower but it will also "stand out" amongst other superpowers.

Most of the programmes have launched for proper functioning of the
entities that would harness the growth of economy. The literacy rate of India is
growing at swift rate, which is required for proper functioning of a superpower.
India has a large population which would allow them to create an army as big as
any other superpower. India will surely prove its mettle in the coming time and
there is no doubt that the foundation for India to become a superpower has already
been laid and all complimentary work taken by NDA Government will make it
happen.

What the country is going to witness in the next coming years is the much
needed Economic Resurgence; Cultural Renaissance; Spiritual Revolution; a
morally-health; ethically-robust; militarily-strong and effective, Bharat, thanks to
the leadership of Shri Modi ji.
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SHRI RABINDRA KUMAR JENA (BALASORE): Thank you very much Mr.
Chairman, Sir, for giving me this opportunity to speak on the Motion of Thanks to
President’s Address.

As development is the agenda on which this Government has come to
power, the whole President’s Address talks about development. We have been
seeing over almost three days’ of debate that accusations and counteraccusations
have been happening. However, the fact remains that this Government has been
voted to power for five years, and we have to have the patience of allowing the
Government to perform its duties for the next five years.

In the case of Odisha, Sir, our Chief Minister Shri Naveen Patnaik was
voted to power for four consecutive terms successively, and development has been
the only agenda on which the Government has been voted to power. We must rise
above the political considerations and admit certain facts of life. It is a fact of life
that the Government has got definitely certain things to boast of like Jan-Dhan
Yojana. There are issues with Jan-dhan Yojana which have been discussed over
here like the zero balance in accounts. So what? The basic purpose of Jan-Dhan
Yojana is to provide financial inclusion where people will get direct benefit
transfer. They will get money for their housing. The theme is financial inclusion.
The theme is not how much money an account holder is having.

Let us come to the case of direct benefit transfer under 35 schemes. It is
going to be one of the wonderful schemes in the country. I am not going into who
started this and who is doing this. Government is an ongoing institution.
Whosoever is doing it has the ability to take the credit for it. This is going to root
out corruption to a large extent, and the biggest beneficiaries will be the poor
people of the country.

Let me come to the issue of coal block allocation arising out of the
Supreme Court’s decision. Rs 1.08 lakh crore have been garnered and the

Government should get the credit for this, we cannot escape this. Let us take the
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case of the Digital India. Once it is successful, it is definitely going to be a game-
changer. We cannot deny this fact.

Let us take the issue of the retrospective tax. The decision of the
Government to handle the retrospective tax issue has definitely created enormous
amount of optimism among global investors and in the country as a whole.

Having said that, let us come to the critical examination of some of the
areas which we must be aware of. The President’s Address says the economy is
on a high growth path but it fails to say that this is arising out of a re-calculation or
change in the base year. We must be clear about this because the increase in
growth rate to 7.4 per cent from 6.9 per cent last year is with respect to a change in
base year.

Let us come to the issue of cooperative federalism. The Government has
done a lot in this regard but the recent ordinance on the mining sector has put State
like Odisha on the backfoot. Odisha is going to lose Rs 5,000 crore per annnum,
year after year.

In healthcare, India ranks among the bottom 5 countries as far as global
public health funding is concerned. Almost 70 per cent of the healthcare comes
from the private sector. The result is, India accounts for 21 per cent of world’s
burden of diseases.

While thanking the President for his Address, I would urge upon the
Government to take cognisance of these critical issues and work in a manner so
that the development agenda with which the Government has come to power is

adhered to.
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SHRI MD. BADARUDDOZA KHAN (MURSHIDABAD): Hon. Chairperson,
many thanks to the hon. President for his valuable speech. But, a number of points
have not been mentioned in his speech, which I want to mention.

The Government of India has announced a number of new schemes for
which some initiatives, in some other names, had already been taken by the
previous Government. The Government has announced Make in India. What
does it mean? Does it mean that everything will be produced in India? Is it
possible in the globalised world? Will our foreign friends, especially new friend
of our Government USA, allow us to do 1t?

So many times the Government has announced that it will control price
rise. But the reality is that the prices of essential commodities like rice, cereals,
dals, oils, clothes and medicines are still very high. Is there any shop where you
will get them cheaper? No.

In the field of creation of job, what is the view of the Government? There
are so many opportunities to create employment in agriculture sector, especially in
horticulture, food processing, cold storage, etc. But there is no mention of
increasing employment through the above-mentioned sectors.

The Government has already made a cut in the amount sanctioned for
MNREGA. Our Finance Minister has ordered a cut of 20 per cent in the Health
Ministry budget. Poor people of India are now frustrated with the long and long

speeches of this Government. The Government announces big things but in

practice it is doing less. T <@ IAT € A WHR dleicdl § {6 & ‘AIdHT A1 [P
e’ 4, U6 TRA-IS IRA| S 0@ Ry axar 2?2 oI g 78 v, afes oo
DM HRS fod T A1V | T8 DA qifaaer grm?
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The BJP and its allies are trying to divide people on religious ground. They
are trying to increase communal tension among the poor people of this country.
They are trying to saffronise our education system and are trying to divide our
children permanently. The Government is thus adopting a dual-track policy. This
is dishonesty. It is dangerous for our pluralistic Indian society and also dangerous

for democracy. Hence, I oppose this Motion. Thank you.
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* Speech was laid on the Table
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Ardfed R b AU BT S-SR B, U URSHl a9 BT TAM e aife fre
3R IR SffaR 8 891 bR - oI uRael & § $9 SifaRH B A1, IAD
TS AT FIH A B| 204 B e | F T AT 18 Al DI S-3iTdRH g8 ©
3R IY W 1.2 R IS WY 34 AP $hg 8Y ¢l 3R 204 H A 18 & 1.2 A
HIS W T FHd © 99 I 204 dc SN A1 AR & fea o aRs
G| &R TR H fastell Wt oMyt ofR &R BR a9 & fou I off smom| I8 78, s




26.02.2015 295

AN Ol W B 8, SH Al Bl el 3R 37 B8R WY O W HA! Q|
BT Ae-AgT A gl oAl DI HeRT | NS, IR, RE A, BRIAG AR
LT IS O IR BT FAHT WY AR R a9 e are gl 8RR $ol freas <9 @t
STET-3TeT Ial H NS BT 3714 TP 515 HAS TUY, FL YA Pl 35588 HIS WY,
fFaH I BT 11203 PIS OIU, HERTS, B 1602 PSS WAV, SIRGS Bl 12622
PRS WU AR BRAANG Dl 47533 B WU el 3R Pl AATBR 1,090,084 BRI
WY 319 db $hg gV ol

fastell TR WY el 8k 24 € W el 3R S &1 WOl S &l db e
AT AT, ST DIt DI e A, I AN A D WMl o A1al 7 @ B g1 I8 S

37 YAIfeld WeM & U9 Bl &1 Wl bl IdeT 97, AT 9 gem, fageh

T WeR Gg3 BN 3R PRI IUBR 1 FUT da7, w1 ITANT W6 Joll TG
3R I & PRTHA & oy feam S| g9d sifiies, 9Ra & faffmio &1 78 wfa
frenfl| anfde gfg @t IRom ferfl ok Wies faga 9a &1 oFe Fomsll &l
FHIET BT 3R depi & UA.ULY. bracd # |l T Q| AT fh U HrT |
URGRIA A5 | <% b @ H gfg gs, [Aoiell 24 ¢ e @1 gRod sl &R |y
EECIEINSHINERE

TG ARA- URA Tfal § 91 & 3R 899 0 AR |ivg Wil § gADR A &
FRAT B G Hs IR T8l R DI TS| TAN ARBR 1 T4 51 2 {6 BN &1 ey
ST Jgg B & oIy 7 &1 Wt grar gge fhar Sy &R 60 wRrerd smemyd g
P HIETH ¥ g8 W @l 81 Uil i@l § I8 drel fHA & 9 B uferor B e
ST Al 39 oy 899 gRAG 9Rd a1 bl Sfeam &R & sfaR afvierr <1 &t
PRI B 2| DTl ST ARNT BT AT B PRI B 7 iR gl &
HETH | Al & foy SHeaTe SUery SiRied o1 dI YRod W 8A1 Tidl & fofg
@I gl TE & IR H AN TWHR g3 e 4§ Ufiag 2 iR I8 3l 919 9 udl oA ©
g ARG GEEA SN YRRAT H €l el o b B Aige Bl ey U AT b
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A1 ST BT H QT 39 b |HT &3 H U 4= "rerded (Sfarn) &1 g forn
gl 919 & F9E TH-US 14 A& M & W4 § a4 o S, R faarad ff st
YRRIT BT, Tl uRye &1 Fewd 1 &R a Bl &Y T A DI YRR DT |
TS, U 3R e o Gagr s AMEY| S P &R MG DI IS AT ARG | ORI
H AT 12 AT Ugel Youd @ ol 3R BiY & &3 H 4 12 7=ic 4 el f[aa™
R BN Bl 8 3R 98 AR S a8l deb Bl Y8l 78y Yo% Al 18 WS | el
M1 et T Bl
fooftea e faem- fesfiea s fiem @18 e g =& 21 @8 o wTiat &1
UEl TRUI H SISl AN BN WWBR §AD (oY [ A b AR o gs o
IMRERHR R BH TMa § R B YT BT el H g, e ot Jlaen &1 sresr
BT B A1 I B HadR I8 B w1 Bl fesiied Efsar & areaw | eaHtaon &
AT A -, S-Ta-1d, $-BIT, S-AfeR ol =& 81 9odl gl 99 fhae &l
ATt <rgH rel fienT iR U dT gorm 6 {59 w9y W fFe 99 3 wdl 5, de-
a1 di 9§, Aihe # 59 Miede @t 1 BT e dTel € B9 M 99 g,
e foidhsr MR Bl a1 FfPad IR R STl @1 98l o BN 9 g # e
arel faemeft & fayu SR T8 B iR ageid F W & e ¥ o Red &
e | M & fes 3§ s a7 § 5 I 929 31 o e <1 a1 fAftad dR w
T # UG ATl Fedl W WER b W1 U dTel g P A bY A bl el 99
AR < AT Sd BH -9 DI a1 DK © T GAUNT DI a1 DA © ofih 8H
URERIAT # faward @d € iR $-ffRM g9@ e F91 TAT 2rn s HRor
ARG Al FAR RIS WY SHel TN ¢l 99 I FF Yh-Udh R ol Al fSolled gisar
o & a9 GahT oIy e aren 2l

WP WIRA e, THIR I, JEeEET =g Ao, S SN S U B
U <=1 WR & Al U ORI 81 g9 ol © [P CaIaioil BT S 984 §91 o
AT g & SU@T oW ISMT A1RY | 3R WIRA Bl Afelol SR MM a1 & ar gd
fSolicd SHREFR DI 3R Yge HRAT 81| SIS DI A9 IOMT B AR Bl A
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®El S g9 fUwel 67 a8 # HHI @A AT XS &, I BHI DI QX DHIAT BN HH 37T
I8 I8 Hed g¢ GEN B W@ 7 B S e R U g9 auf § AR =6l o & o,
a8 &% B @ gl oed Sft ay 1998 H MY AT 3.8 Ww A @R 8.2 R W
fdeprT &) Bre HR Y| fUBell LAY WHR 7 IH 4.5 BIFS WR ATHR TSl BR 1|
3TST # I8 WR TS BIbR Hel g [ Al A &b IHaR B [dbM &R Bl 7.4 BIga W
PR Tl AR o Bl

BARI WRBR 7 Al FE & ISR HES X DI GO B hep o gl fiar s
FHY < BT Bl ofl, AT BRAT IMUB! SRA 8, 3MYD BRAT ANSY| Sq YD gd
A3 39 AN B 91 Bl & A S Bl ST Ig ST el © B JRaw dia e
S Y 5 TRE & <o AT HRdT o7 AMfh WISl 3 9 &Y, (M ¢ AR faeh
ST aqId Tl Sl ATl FgEE B bufa WY fager § 0 o R ASR @l
STl off | Ygrfeed Sa U 3R gfaen | 3 Ueh Ui & BRul g3 g wR A
ART &1 BT 5| I8 fHdl W T IRBR & ol o 9gd a1 HeA o, e har
AT| SATRERBR BIEDIC DI SToMT P dIG I Al & T T 5, offp fegear # faer
3T | G WR B ToR B & RE 81| fegea & e dHie fdar Sy fb
T8 W 991 8, AR et | A 397 Sf$am U &1 91 fel | 89N WRBR 7 98 hed
f o &R g ST B FE GeW & & N fRAr 31 S9d fau # A
JETTHAT ST & Ui 9ga-agd AHR Yhe Rl gl

o, STy Wk W) g faedt ot axes § | werE=Et ot v 8 98
W HRA Bl AT BIU BISHR AV 2| A8 T8 Dl g9 Bl A9 8, A1 g ai
ST | drer fhar or fb g9 W WSyl IRl § O uST BIel g9 arqd o] AT |
AR UaEdl S99 TOR AR © {6 I ¥ o & ¥ § o P a8 Ugell bidve
AT § TH.AME.E. BT T6T HRb Bl g9 a0 oM BT TN 11 P BY AT g,
THAD! YT DI & B
faeg % wRa @ g AiREoS TREY SR TEREH H AR JG S B AR b
TRl 7 fIeq H 4RT B WE ARGID e IR IRERIBH DI A & gl WIh




26.02.2015 298

R T 3TH FHT H JIHAT ST & JATEa R S 75 T #§ 6gh g 7 11 GawR
2014 BT 193 <= 4 A RS 177 Ae-wwdi & AU 21 A DI R AN faaw
P WU H AN B Bl Uaege [l formr] 9 9 & @ gar=wa St 9 9Rd
®H IF WE B DI TG B TN {51, IFH B 9gd A%l el gl IRER &
HRBR H gaar T81 of iR G B S9a1 A qRh aredt Y| 3fq #Es e
R g 3R A &) TR 9¢ & 81 9eb 37 SIS UM &l 9o e <81 & 3R [t
SIEAT BT BT W BT AN 997 B B

3R AT Well Bl a1 < A1 UFed Aew Aigw Arerdray fRreror 3fik uferor g,
I AR & i g9 YRR Bl g &l 1D A Bl fawia B P oy
T MISHR NPT T ST @ 8, Il gl § dSi+d A 98 Aob AR &H -5
SR HR Wh | I WE AR Ugel HHI B TTg Bidl A 394 AR ga1 Aerar| saN g3
RIS F el H e ® ugd b1 gAlvad s & oy, STy aF & e w
fRy e <4 gy 9 e &k SuH S| AMS AN @ IR @ T8 gl
Wl § YRT QT A SIET Hsol Siid, 39P folU <hie 3cifie uifsay o™ &
YRRIT Bl T8 gl U Al IS TIY B HUF B 911 T | Tl WIeH SaaqHe
hs P A ATcifid, 2016 3R 2020 H &7 TQT ASH S eb, $HD Y HAS Bl
TS T T Bl 39 75 W SArel Raernf$Al 1 99 2016 b fow g foran wan @ aifd
ay 2016 P 3Tl H B8 HSA Siid b IR a9 2020 & oy A1 <1< & SA1&1 934
BN | AT AP UIfSTH &b IR H, § I8 W qR-aIR dd B @l g, BIc gedi R Hd
&I 3T Sy, ey Core Red o™ 39! A1 |ra <@l & d1fes 8 |1l 3 12 41t
& Fedi I, T ST 8, 'Fa o\ A A1y 6 STl fheRmawen | af¥eror faar sme
s I MRA & foIy fedt Sd Fdh, SADH! PRI W IR TWHR 1 Bl T
Rpel Sacwie- Rha STauie & 1 SN, §S] & IITAR IUD! i dIR b
WY, A 98 T &S W B A e &4F 9 T, 96 fog ff R WEHR T T Had
U ¢ HATT BT T fhar & dfcts IS9P 3 IR <% W H BHRAS| AlofarHi Bl
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URIE < B UP A5 YA DI gl H S WR P s B R% J HATTHAT ST DI
IR Yehe BT gl

39 &1 fFEE- o1 W BN S &1 fRAE AH 1), 9IRS WR SR WM HR™ i
Tgad) B Y sRiem & gfaen w8 81 wrie oRa #§ AFET wereEE ot 3 e
foam g1 arex BaiRET S e fomrs off, HfY & A R | S gfg ama & o,
IADRT ATH ST U BT el Tl & 3R 39! I @t § s fog 500 w91
WY B HRIF G TT 8 AR g Py =g Aromr o 41 g & T ©
e framl & Wal I Ri=rs IS & AW | U Ugd 9d| o9 a@ e @
UIERTT &1 Ul R 9 T WIS WHT T8l & B o amnferd & diga A few wa
H T fRA S Fhdl 87 AR U & (Bl BT ST arH W fHerm iR ffead dR
TR 3 dTel auf # 0T o fHami &1 fem arern 2l

A% 39 - A% 37 Sfeam U # vH.gE.gA.SS. (MSMES) &1 984 991 |gan
Bl Bl I SW H BRIl AN Bl AR o dTell SeNT Bl 4T g < & (oY g9
HRBR 1 Hs Had oY ol SHH I 21 WE Bl Hell DY AR A Faansii &
fo 965 WfifafRl & SIRY yar™ By ST 5 21 I8 T8, U & Jarsii ol < e
P Y- YRETor el 39 ek foy 891 S B fhar § 99 <% Bl A e |
H 3O AT AT R A U8l Ub-al a1l Dl MR ATYHT ST IAThNT DHRAT =18l g
UPh T SISAT UIoTae Bl Ahel 911 & folU RI-RIT HRAT 87 Th 39 SISAT 39 ARBR
DT Yo FlIIRIT WU &, [ =@l 31T gim ¥R | il &, olfhs @4l a1 199 &
B TS ©, AN JATHNT |l BN Y 8 Y §1 Bid BT GG Bl FIH Usel orewd AT
YQrfaed SISl 9 @Y SN, SILUA.ElL B A fhar Sgl fgEE §OSS Si%
S IS B SR TR WwAls 24 €T B Al SAET ¥ TEl SRl o 6|
TR & oy Rehoe A9 TR AR & 3R g9P A-A1Y Soiicd SIpRgaaR IR o
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H TSl Y| YER Job AR 81 IR JTIT <« H A, I 99 Hb S SISAT Bl A%
AR

ST HR A ST AU TS, 98 A 89 Wb (Y Teb agd a1 gl ol gaga |
ff ST gam, g8 WY 98 I 3muar oft| oifdh T IR 9 STt oM & 918 WereEHAT St
WY R MY SR g8l AR A |7 O aRe @A-a U kb e fhar g, 98
HIfTA AN® T g1 981 TARI ARN DI S S Fhall oY | TRBR & HE-BI &b HRT
TH-BRR B ST 7 SHD GAG AT g1 37 UG DI Sl o gIare [har ©
3R A BT Sar 7 A b1 gare fhAr g 3@ HWR ufsal b J-2fafercwT &
foTg 8 60 TR ¥ 31ffd Ho dfed uRaR & gHar &1 &1 Y% o= 12 B

e Rl w1 Rid 89 IRBR &1 U 9gd 991 T 2] 98 es o IH B
Tl 2 IHDI A WRA P Al F TGl el Dl Aol | oAfh |l We e &1
TRE 9 ARBR 1 A1 7SN H B fhar 2] a8 ol YRrd 8, Il 98 O BRAT A1
gl § Had A1 & FHEA Aredl § B TH FIP! AU AN S gl T S« Pl
AU WA, Uh WRA-5S WRA q1 P (oI 87 FED] AUI-IAUA] 3R A HIH-bTA
HAT 8l 125 BIS DI a1 & [ ANl PR dadg, dicdg ol § IJg Hel
HgDh DM & [l BRI WDR Ulidg ol

# oo & Wy WER A A6 )l g B R G a7 R § Aife’ @
e arn e Xd g &1 fFEir 2 iR A€ & AU S @ SfRE Ses |
STeq R FSd MMHT BTl TA.9d. 104 1 AT Sew 81| Raer Afzd [98R 159 &
AAID-3MAE fapr & oy I Hed bs ARdR Sor | Ul St 7 31
SIHUTYOT & AW I ARBR DI AN AT RIS B JAD Sal & [dbr W
e {21 9 SIHHINr 4 <% 1 &R i Srenfad ©l
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SHRI P.C. MOHAN (BANGALORE CENTRAL): First of all, I am thankful to
you for giving me an opportunity to say a few words on the Motion of Thanks.
The President’s speech covers the achievements of the Government, especially the
achievements registered so far in terms of development.

First of all, I would like to congratulate the Government for registering a
growth rate of 7.4 per cent as against the 4.6 per cent growth rate last year. This
has made India the fastest growing economy in the world. In addition, the steps
taken by the Government to contain inflation, especially food inflation, have eased
the burden of the poor and middle-class people.

With regard to the launch of Pradhan Mantri Jan Dhan Yojana, I would like
to say that the poorest of the poor, who have not even seen the bank till today,
have opened accounts in various banks. In all, 13.2 crore bank accounts have been
opened which will benefit the poorest of the poor. This has resulted in the
availability of credit to the manufacturing sector due to the improved credit.

With regard to Direct Benefit Transfer Programme, I would say that around
35 schemes have come under this programme by which the benefit of
developmental programme reaches to the poor without any leakage. DBT covers
scholarship to the women, students, Jana Surakhsa Yojana, welfare measures to
minorities, beedi workers, housing subsidy, scheduled castes and scheduled tribes,
pension schemes, LPG subsidy and others.

Launch of Swachh Bharat Mission has made everybody aware as
everybody wants to keep the city and their own places clean. Under the Swachh
Vidyalaya Scheme the Government is committed to construct toilet in every
school. I suppose every elected representative is doing this in their respective

constituencies.
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Under the Sansad Adarsh Gram Yojana I have adopted a village called

Yerappanahalli in my constituency. People are very happy about it.

19.00 hrs

The Modi Government has streamlined the scholarship schemes for students of
SC, ST, OBC and other minorities and set up a new Venture Capital Fund for SC
entrepreneurs. I would request the Government to earmark higher percentage for
procurement by the Government from these entrepreneurs both private and

government institutions.



26.02.2015 303

1. W alRare e (eReR):  wemftw wxufa St & sifwmmanr W ewaTe wRara &b
FHIT H Y T W H AU fI9R Jhe HRal g |

g AU WRHR Bl gfeeud & Frad 2 T A1t St & el e d e drell
TIEIY TRBR BT GEHIV, ASHTT 3R I8 fharaa &1 geddmed uReferd aidm ¢ |

IRl A 27 TR A S A O 9R YR W 9 HIE W THH &l H Bifaer
HeH IoTHY SIA8NT 91T 8 98 Wad WRd & sfaerd # offgdia g |

S 4 IfT 4 ofcd f9gR) areill S @ WRBR BI Bl WY A1 o HI AT B
68 aul q1e 1 qer BTN iR RN & A § SN @M o, VAT oW @ AT AN AR AR R
U i ol ¥ T9R @ 7 | U1 R A e 1 fRor & o H Q9 1 S 7 s TR
A St R g1 R AT 3R S <9 B qrTeR WY | JEHA 999 @ 915 9 HIE H S
B 125 TS SAT B 3T IR IFIE W W IR gY & s A1l St 7 Q1 Bl |
I9d veE fRar ® | RN @t Smed uRumH W et fom & € o @Rl @1 wRe SR
HGd B W& © |

H AT § ARBR b A T AIIR® AT € Fifh S DI 3Gl S 68 aN! d1Q
ff orft ST B SIS BT Pt 26 TG AT ANHT 32 FS AN I B N@T F A
3IHTET T & 9T T ¢ |

AT - HISl ANl & U el ff RIR g & forg A 718 § |

STy - 68 UIPd 31 AT 70 RS AN D UM TS W AT 8l §, 98

el # ¥E S & Ay A9qR © |

Riem - <o # 38 ufwra st 45 HRIs A S ol Riew | dfHd 8, gam &
SR

UASTel - 50 U9 I 60 W 65 DRIS Tl Pl YISl Bl AYfd & 81 a1 &
gl

fafeear - 9RT # e W 1700 AfFA W vh Rifecgsd & eafe I8 =1 Udh
BR BMI @2y ot | it IR Sear orel i fafdear gfaensti |
dfea g |

* Speech was laid on the Table.
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W g oI # aa9 e SReR & gaEAl ot s A St &R g @
AHEAT R II-faT e wa A 9 S B 125 IS oAdl & wAY e & fay
Hehoqdg & | I8 SATRAAT 1§71 9 HEMI H S@T ¢ A [ Bl 45 g |
1. TP R A=

Tgell IR ol et &t IR & {5l were= o1 W@ YR AfNae & d&d anfon
H1 AT U DR B Hhed [haT & Fifh S I IfoNal @ 68 du & dq 1l 68
yforerd I AR & U eErer e R

1. QX Q¥ H W@SAT Bl FeMdl od §U AFIER, 2019 TP WRA H ol ¥ YA Pl 9

H BT AT 4T AT |

2. 3Nl UTd ATl H ¥es WIRA ST # 2 oG RIS S0 &1 @R 81T |

3. 3T 5 ATl § <A & UMV SAThT | 11 HRIS gareral &1 f\for fhar smom |

4. WEY &F H 62000 RIS WY R AR &5 H 1.34 AR TR W AT IRD

el URad AT ST |
5. 15 3Md, 2015 TP < & eXP [T H 1 WrArerd &1 4901 A o1 e |
6. T WRA NI & fory 450 Hrs Wi |
7. O S o9 AR @ ST 8, & W, AT b Al 39 39 e S I8 T |
2. facita fRfa
<o A faceht fdwr af 2013 # 1767 fAferdd Judt SToR & 9@dhR 2014 ¥ 3459
Ao Jud STelR 81 M1 | favg do @1 RUIC & AR 4R &1 [ &R a¥ 2017 H 9
B! Y Brs STgl | e fdbr ) 2014 & Uscl FaCI | 0.4 A 4.2 U9 gg |
1. S &I fdH™ R 2014-15 H 7.4 URIT B &1 A © S@(h 2013-14 H
QR 0T H I8 A7F 4.7 gfderd & off |

2. oo a¥ ufq =fda gfoay ema # 5.4 wfoed & 99 g8 o | Safdh 39 v
2014-15 H I8 6.1 © | I8 1 MY ghg g8 © | AN A veme= s I3 A
St & 9fd @R iR IcaTE 9 favar &1 wig W oof F Fet B |
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3. LEUEREREN

TETHAT 27 /G SN & ged # ¥ T HEMS A S SAdT Bl I[ed & © | S8l <9 #
T IR B N T T R TR T JaRDI B R s & fav $$ den I9ig
| o B 7EMT § ERDI & & 5 URIed & 9T @ | 1) SHER a6 & fog ard
WHR 7 Tell, AR B HY Ia {goe HHS § gem & foay 57 WaRl & &a 2 |
gad fHam o1 STe Y §HFER &1 § Fahd © |

fredl 9 WENT § WWR 3 WEE B FRHfd v & fov o Wefie et ey €
SiT YA ® -

o TR, 2013 H FERBIT Bl R 11.6 YA off S Taw=R, 2014 H °HR 4.38

gfcrerd w31 g |

o P YA YAbih 2013 H 6 YRR AT S f&AFR, 2014 H °THT 0.1 W 37 1T
St et © |

o T HIRHIFT 2013 H 9 Hferd off 91 &R, 2014 # 4.1 ufowd W = o1 T3
T | U8 9 919 DI TV § fh PR 7 Hews W FEHer & 8 A afes
TS BT e 9 ¥ |

o AR G I BT A ARG q G 2.50 ARG DI T TG AXH T Pl [
et € 1

o 80 B IiHd AT Th oG I dThY 1.5 oG B of Ts & 309 Jar e ¥
I eIl d1 3R e BT B BT AR frenT |

o I B HEaAl § YN fARmde s Raedr fem o9 oSt S=dr &7 e 8 a9
TS, 2014 A Uil . 16.29 UfJ ofley 9l M & | Jolls, 2014 A Sidd H
T ofler %6, 12.35 1 AT g 2 | I8 < & Sfasd § ygell dR gafl | JUIy &
WBR H & A8 7S daal ot |

o HHARAT B! I TEd <d gU YHU® AT Bl qeThR 1.5 ARG PR &1 T © |

o U |l Al B BN B TR A Sirs & g qam# = I Fs&® Aol

& 14389 BRI BT WAL [hAT AT & | &7 3 Sl gRT Y 39 ATST I RIS
PIEIMICIRCIERE I
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JER AN BT MM IUAY BRI T TSI IMMATH §& DI 8000 HRIS P IMMAcH
fopar T € s A TERl B TG dRID W INMAN SUAL] BT S T |

IE WNDHR TGl BT JATAB BT B i 1 T |

4. ay 2022 d& ‘| & forw s’

WRA § S 98- o B RR & TR B IUoe] B & foT¢ TASIT IRBR 31Y=1
AEcTepiel Ao I & fIU oA’ & fhara & foy Ydhoudg § |

1.

S ASEN & Sfd ay 2022 d@ I JHAad A Smum 6 o sk Jnfoy
&3 ® | ANl BT A U B A |

A & ATH Y § AR W Td HH A aF & Y Uep o A 1.8 AR
T B AleqS! QY S BT JraE 2 |

HEIH I DI ATH UEATT B SIS N DI IRATBRYT U 38 oy &1 RImrd
S DI A I8 TS B

S S § IS JMMAT §F B HRIA BT deM B ok Y forar war 7 |
ATSHT & Al [hATaae & BRI 4 Bl 8000 HRIS WY B ATde fbar

T E

5. TN ST9-69 AT

Y DI 68 WA B WA D dIG W 68 URIN SR BT Wil 8l o7 | g1
St gRT U9 &I T8 39 Ag<ardmiel Ao 34 RS g6 # /o= I a9 2 | o771 39
TSI o ST Wl AT 13.2 BIS & SR AT R 11,000 BRI & |

3 AT & Ifaid oTal iRl @l Udh 3R 30 89X w9 fafhcdr 9191 iR Udh

g 9 geed i @1 giaer el 98 ®o1 & w0 A I 5 TR o &t gfaer fenft |
3ad IIfIRad, 59 o1 I < Bl =foRaa o 8em |

1.

2.

3.

< Bl 3N W A FUBS Sar &1 wra-ufderd qHae gHread fear s dw |
AT & I AT B TRBR A DI Gl § WY SR 79T,
Terdiofl wfest snfe WY S7a @Al § S A oflbs wbill | <9 Dl 37Tl A1
ay # 58000 PRIS N AW BT Fad 8 4T |

o B wg wfed e 6 51 gfderd @@ € 92 A o gegar | enfia
fepam S e |
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6. e i

sfoer 39 919 &1 el 2 {5 oo 8-9 FEHl H AR JIRA muTEA S N Al
St @ g H ARG fagw AT T 3 STASTT DT Gl T IR 98 A1 o™ BT WS T, a8
foer a1 TR 3RIReT, IRGTerar AT R e, [l 7 qari=l St & <qed &l U= {uT
feara yebe fhar & | 37 Al ST & W IRER HA 3R FSAW BT AT AT Y 831l ¢ |

MR 7 Tgell IR WY WS Dl R TGl & [y R &1 a1 wad o
2| 3T U AT H Dol S o 40 fIfera sfRa! STelk a1 240 TR F-Is &1 fAawr
& & oy smear faam 7 |

s B # A T ft orTet Ui ant § 20 fews Ser (120 TR &-9) & a9 &1
IRl fhT & | A ST MRS gRT A 41 fAferad Ster & fder &1 Ao 2 iR S9
HRA & A1 AHARS Hed D g HecdYUl &A1 & 1Y BMH B DI 3281 Sardl 2 |

% AR, e, TuTe], Bioll, e A AR Real d T Foll b1 qaR gonl © |
i ®1 W de TG W AMddare A qrol M DI Hal T T | W, ASferdn, ST,
Sferor arpiehT W fguel™ wmell # Nhear a6l ® |
7. Ap 34 sfSAT

ART H AhaaTT &3 Bl 9eMd] o o JaMHAT 8 A A& Sff F[as ¥ UASig
WRBR A Heh 31 Si&AT Ao feharf=ad ot & | <2 el &= | facsfht faw 26 & 49 wfdera
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19.00 hrs

SHRI M. CHANDRAKASI (CHIDAMBARAM): Hon. Chairman, Sir, I am
grateful to our most respected leader, Puratchi Thalaivi, Amma for enabling me to
represent the people of Chidambaram Lok Sabha Constituency and to participate
in the conventional Motion of Thanks to the President’s Address.

Gender inequality is a major challenge in India. Right from 2001, our
dynamic leader, Amma has taken many measures like Girl Child Protection
Scheme and Cradle Baby Scheme benefiting more than five lakh needy girl-
children spending about Rs.830 crore and more. But only now the President’s
Address touches upon the importance of women welfare, especially girl-children.

Since the Government of Tamil Nadu guided by our able leader Amma has
arrested the declining trend in women sex ratio, we expect the Union Government
to cite Tamil Nadu as a role model and reward us richly.

I want to point out that the Union Government’s Budget Estimates and
Revised Estimates for 2013-14 show that schemes focused exclusively on women
received reduced allocations and were not implemented. When that being the state
of affairs, both our President and our Prime Minister are thinking about saving
girl-child.

The recommendation of the 14™ Finance Commission to increase the
States’ share of Central revenue from 32 per cent to 42 per cent has been approved
by the Union Cabinet. The Finance Minister has also said that the States would be
given a free hand to spend the allocation as they may decide. It appears the Centre
wants to pass on the burden of social costs to the State Governments.

The Centre is still talking about inter-linking of rivers. The Union
Government is yet to give their standpoint and action plan to the hon. Supreme
Court about linking of rivers. To begin with, the Centre may commence the
linking of inter-State rivers in the southern peninsula. An action plan has already

been drawn by the Government of Tamil Nadu to link three rivers in the State.
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Our leader and the people’s Chief Minister Amma has already written to the
Union Government to allow and allocate funds liberally for the linking of rivers.

When it comes to education, I want to point out that the Centre’s fund for
Post Matric Scholarship Scheme meant for SCs has not been released. The delay
is causing much of concern. The Tamil Nadu Government has got to release only
Rs.254 crore of the total requirement of Rs.1204.76 crore. The Centre is yet to
release the balance of Rs.950.76 crore. This has resulted in the non-payment of
scholarship amount to the needy students last year.

The Scheduled Castes and Scheduled Tribes constitute 20.1 per cent and
1.1 per cent respectively in the total population of Tamil Nadu. The Central fund
allocation for their welfare must be proportionate to population-mix and must be
released in time.

The President’s Address delivered last year mentioned about ‘Housing for
All’. This year’s Address talks about the importance to be given to construction
industry to boost economic activity. Here, I would like to point out the need to
increase the per unit cost of houses to be constructed under Indira Avas Yojana.
Our Government of Tamil Nadu has written to the Centre to increase the cost at
least up to Rs. 2 lakh. This is necessary because the unit cost fixed earlier is
inadequate and makes the scheme unimplementable.

The prices of cement and building materials are on the increase disabling
the poor and the middle class to go for constructing their own houses. In Tamil
Nadu, an ambitious scheme called “Amma Cement Scheme” to sell cement at a
subsidised cost of Rs. 190/- per bag has been introduced giving much relief to the
needy people.

Government of Tamil Nadu has been pleading with the Centre to provide

dedicated transmission line to draw electricity from other States and the national



26.02.2015 317

grid. In the absence of special transmission lines, our State Government is not able
to get power from States which are willing to divert the excess power at their
disposal.

Thank you.

HON. CHAIRPERSON: Hon. Members, discussion on the Motion of Thanks on
the President’s Address is over. Reply will be tomorrow.
Now, the House stands adjourned to meet again at 11 a.m.
19.01 hrs
The Lok Sabha then adjourned till Eleven of the Clock
on Friday, February 27, 2015/Phalguna 8,1936 (Saka).
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